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Concern over Banana crisis in Rayalaseema region of Andhra 
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Concern over air pollution in Delhi-NCR (page 65) 
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country (pages 66 – 67) 
Concern over rising cases of Cancer among children in the  

country (pages 67 – 68) 
Need to ensure strict quality verification of medicines before they enter the 
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Concern over decline of Single-Screen theatres in India (pages 77 – 78) 
Concern  over  condemnable  incident  of  blocking entry of Indian devotees to 

Sri Nankana Sahib (pages 78 – 79) 
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 [Answers to Starred and Un-starred Questions (Both in English and Hindi) are 
available as Part -I to this Debate, published electronically on the Rajya Sabha 
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THE PARLIAMENTARY DEBATES 

OFFICIAL REPORT  
IN THE TWO HUNDRED AND SIXTY NINTH SESSION OF THE RAJYA SABHA 

Commencing on the 01st December, 2025/10 Agrahayana, 1947 (Saka) 



RAJYA SABHA 
Monday, the 1st December, 2025/10 Agrahayana, 1947 (Saka) 

The House met at eleven of the clock, 
MR. CHAIRMAN in the Chair 

 (The National Anthem, “Jana Gana Mana” was played)

OATH OR AFFIRMATION  

MR. CHAIRMAN: Now, Oath or Affirmation. Hon.  Members, Oath or Affirmation is a 
constitutional requirement under Article 99 of the Constitution and it is a solemn 
occasion. Deviation from the chosen format has potential to invalidate the oath. I urge 
the hon. Members to conform to the chosen format.   

Shri Sajjad Ahmad Kichloo (Jammu and Kashmir). 

Shri Gurwinder Singh Oberoi (Jammu and Kashmir). 

Shri Chowdry Mohammad Ramzan (Jammu and Kashmir). 

FELICITATIONS TO THE CHAIRMAN 

Ģधान मंतर्ी (Ǜी नरेन्दर् मोदी):  आदरणीय सभापित जी, शीतकालीन सतर् का आरंभ हो रहा है 
और आज सदन के हम सभी माननीय सदÎयȗ के िलए आपका Îवागत करना गवर् का पल है और 
आपके मागर्दशर्न मȂ सदन के माध्यम से देश को Ģगित की राह पर ले जाने के िलए महत्वपूणर् 
िवषयȗ पर चचार्, महत्वपूणर् िनणर्य और उस पर आपका अमूÊय मागर्दशर्न एक बहुत बड़ा अवसर 
हम सबके िलए है।  मȅ सदन की तरफ से और अपनी तरफ से आपको बहुत-बहुत बधाई देता हँू, 
आपका अिभनन्दन करता हँू और आपको शुभकामनाएँ देता हँू।  मȅ िवÌवास भी िदलाता हँू िक इस 
सदन मȂ बठेै हुए सभी माननीय सदÎय इस उच्च सदन की गिरमा को सभंालते हुए आपकी गिरमा 
की भी सदा-सवर्दा िंचता करȂगे, मयार्दा रखȂगे।  यह मȅ आपको िवÌवास िदलाता हँू।   

हमारे सभापित जी एक सामान्य पिरवार से आते हȅ, िकसान पिरवार से िनकले हȅ और 
अपना पूरा जीवन समाजसेवा के िलए समिर्पत िकया है। समाज सेवा उनकी िनरंतरता रही है और 
राजनीितक के्षतर् उसका एक पहल ूरहा है, लेिकन मुख्य धारा समाज सेवा की रही है, समाज के 
Ģित समिर्पत होकर िजतना कुछ वे अपने युवाकाल से लेकर अब तक करते आए हȅ, करते रहे हȅ, 
वह हम सभी समाज सेवा के Ģित रुिच रखने वाले लोगȗ के िलए एक Ģेरणा है, एक मागर्दशर्न है। 
सामान्य पिरवार से, सामान्य समाज से और जहा ंराजनीित अलग-अलग करवट बदलती रही है, 



उसके बावजूद भी आपका यहा ंतक पहंुचना, हम सबको आपका मागर्दशर्न ĢाÃत होना, यह भारत 
के लोकतंतर् की सबसे बड़ी ताकत है।  

यह मेरा सौभाग्य रहा है िक मȅ आपसे लÇबे अरसे से पिरिचत रहा हंू, सावर्जिनक जीवन मȂ 
साथ-साथ काम करने का अवसर भी िमला है, लेिकन Ģधान मंतर्ी के रूप मȂ जब मुझे यहा ंदाियत्व 
िमला और जब मȅने आपको अलग-अलग िज़Çमेदािरयȗ के साथ काम करते हुए देखा, तब मेरे मन 
पर अितशय सकारात्मक भाव जगना बहुत Îवाभािवक था। Coir Board के चेयरमनै के रूप मȂ 
historically highest profit वाले institution मȂ उसे convert करना यािन िकसी सÎंथा के Ģित 
समपर्ण हो, तो िकतना िवकास िकया जा सकता है और कैसे दुिनया मȂ उसकी एक पहचान बनाई 
जा सकती है, वह आपने करके िदखाया है। आपको भारत के कई के्षतर्ȗ मȂ काम करने का अवसर 
िमला है, बहुत कम लोगȗ को ऐसा अवसर िमलता है। आप झारखंड, महाराÍटर्, तेलगंाना और 
पुदुचेरी मȂ राज्यपाल, लेिÄटनȂट गवनर्र के पद पर अलग-अलग दाियत्व सभंालते रहे। मȅ देखता था 
िक झारखंड मȂ आिद जाित समाज के बीच िजस Ģकार से आपने अपना नाता बना िदया था, िजस 
Ģकार से आप छोटे-छोटे गावँȗ तक दौरा करते थे, वहा ंके मुख्य मंतर्ी जब भी िमलते थे, तब वे बड़े 
गवर् के साथ इन बातȗ का िज़कर् करते थे। कभी-कभी वहा ंके राजनेताओं के िलए भी िंचता होती थी 
िक हैलीकॉÃटर हो या न हो, इसकी परवाह िकया िबना, जो गाड़ी उपलÅध होती थी, आप उसमȂ 
चलते रहते थे, रात को छोटे-छोटे Îथान पर आपका रुक जाना – यह जो आपका सेवाभाव था, 
उसको राज्यपाल के पद पर रहते हुए भी िजस Ģकार से आपने उसको एक नई ऊंचाई दी, इससे 
हम भलीभािंत पिरिचत हȅ। मȅने आपको एक कायर्कतार् के रूप मȂ देखा है, एक सहयोगी के रूप मȂ 
हमने साथ मȂ काम िकया है, सासंद के रूप मȂ देखा है, अलग-अलग पदȗ पर देखते हुए, आप 
आज यहा ंपहंुचे हȅ, लेिकन मȅने एक बात महसूस की है िक आम तौर पर सावर्जिनक जीवन मȂ पद 
पर पहंुचने के बाद कभी लोग पद का भार अनुभव करते हȅ और कभी-कभी Ģोटोकॉल मȂ दब जाते 
हȅ। मȅने देखा है िक आपका और Ģोटोकॉल का कोई नाता ही नहीं रहा है, आप Ģोटोकॉल के परे 
रहे हȅ। मȅ समझता हंू िक सावर्जिनक जीवन मȂ Ģोटोकॉल से मुƪ जीवन की एक ताकत होती है। 
वह ताकत हम हमेशा आप मȂ अनुभव करते रहे हȅ और यह हमारे िलए गवर् का िवषय है।  
आदरणीय सभापित जी, आपके Ëयिƪत्व मȂ सेवा, समपर्ण और सयंम, इन सभी बातȗ से हम भली-
भािंत पिरिचत हȅ।   

सभापित जी, वैसे आपका जन्म तो डॉलर िसटी मȂ हुआ, िजसकी अपनी एक पहचान है,  
लेिकन उसके बावजूद भी आपने अपनी सेवा का के्षतर् अंत्योदय को चुना।  आपने हमेशा डॉलर 
िसटी मȂ भी उस तबके की िंचता की, जो दबे, कुचले और कुछ वंिचत पिरवार थे।   

आदरणीय सभापित जी, मȅ उन दो घटनाओं का िजकर् जरूर करना चाहता हंू, िजसके बारे 
मȂ मȅने आपसे और कभी आपके पिरवारजनȗ से भी सुना है और िजसने आपके जीवन पर बड़ा 
Ģभाव डाला है।  बाÊयकाल मȂ अिवनाशी मंिदर के तालाब मȂ आपका डूबने की सभंावनाओं के बीच 
की अवÎथा के बारे मȂ कहना चाहता हंू।  आपने उस अवÎथा के बारे मȂ कहा है िक मȅ तो डूब रहा 
था, पता नहीं िकसने बचाया, कैसे बचाया, लेिकन मȅ बच गया।  ईÌवर ने आप पर कृपा की, इस 
Ģकार का भाव आपके पिरवार के लोग हमेशा बताते हȅ।   
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दूसरा, हम सब जो बहुत बारीकी से जानते हȅ।  जब कोयÇबटूर मȂ Ǜी लालकृÍण आडवाणी 
जी की यातर्ा होने वाली थी, उसके कुछ समय पहले एक भयानक बम ÅलाÎट हुआ था।  उसमȂ 
शायद 60-70 लोग मारे गए थे।  वह बहुत भयंकर बम ÅलाÎट था।  उस समय आप बाल-बाल बच 
गए थे।  इन दोनȗ अवÎथाओं मȂ ईÌवरीय शिƪ का सकेंत देखते हुए, अपने आपको समाज के Ģित 
अिधक समिर्पत भाव से काम करने की वजह के रूप मȂ उसको कन्वटर् िकया, यह अपने आप मȂ 
एक सकारात्मक सोच से बना हुआ जीवन का ĢितिबÇब है।   

आदरणीय सभापित जी, मȅ एक बात नहीं जानता था, लेिकन मुझे अभी पता चला।  आप 
शायद उपराÍटर्पित बनने के बाद काशी गए थे।  आपका काशी का दौरा था, तो एक सासंद के 
नाते Îवाभािवक रूप से मेरे मन मȂ था िक वहा ंपर सब कुछ ठीक-ठाक हो। आपने वहा ंएक बात 
बताई थी, जो मȅने सुनी और वह मेरे िलए नई बात थी।  आपने वहा ंकहा िक आप नॉन-वेज के 
आिद थे, लेिकन जब आप जीवन मȂ पहली बार काशी गए थे और काशी मȂ पूजा की और मा ंगंगा 
का आशीवार्द ĢाÃत िकया, तो उस समय आपके भीतर एक सकंÊप जगा और उस िदन से आपने 
तय िकया िक अब आप नॉन-वेज नहीं खाएंगे।  अब यह कोई न कोई साित्वक भाव है। नॉन-वेज 
खाने वाले बुरे हȅ, ऐसा मȅ नहीं कह रहा हंू, लेिकन आपके मन मȂ काशी की धरती पर यह िवचार 
आया, तो एक सासंद के नाते मȅ Îमरण रखने वाली घटना के रूप मȂ हमेशा उसको याद रखंूगा।  
भीतर कोई न कोई आध्याित्मक भाव है, जो इस Ģकार की िदशा मȂ ले जाने की Ģेरणा देता है। 

आदरणीय सभापित जी, छातर् जीवन से आपका नेतृत्व सामथ्यर् रहा है।  आज राÍटर्ीय 
नेतृत्व की िदशा मȂ आप हम सबका मागर्दशर्न करने के िलए यहा ं िवराजमान हȅ, यह हम सबके 
िलए गवर् का िवषय है।  आदरणीय सभापित जी, आप लोकतंतर् के रक्षक के रूप मȂ अपनी जवानी 
मȂ,  युवावÎथा मȂ जब िकसी को भी सरल मागर् से जाने का मन कर जाता है, लेिकन आपने वह 
राÎता नहीं चुना।  आपने सघंषर् का राÎता चुना, लोकतंतर् पर आए हुए संकट का सामना, उसका 
मुकाबला करने का राÎता चुना। आपने आपातकाल मȂ लोकतंतर् के एक िसपाही की तरह िजस 
Ģकार से लड़ाई लड़ी, वह अǌुत है। शासनȗ की सीमाएँ थीं, मयार्दाए ँथीं, लेिकन जįबा कुछ और 
ही था। उस के्षतर् के, उस पीढ़ी के सभी नौजवान, इमरजȂसी के िखलाफ आपकी जो लड़ाई थी, 
लोकतंतर् के िलए आपका जो सघंषर् था, आपने उसमȂ जन-जागृित के िजन िविवध कायर्कर्मȗ को 
अपनाया था, आप िजस Ģकार से लोगȗ को Ģेिरत करते थे, वह हमेशा-हमेशा के िलए, लोकतंतर् 
Ģेिमयȗ के िलए आज भी एक Ģेरणा देने वाली घटना रही।  

सभापित महोदय, आप एक अच्छे सगंठक रहे हȅ – मȅ यह बात भली-भािँत जानता हँू। 
सगंठन मȂ जो भी दाियत्व सभंालने का अवसर आया, आपने अपने पिरǛम से उस िजÇमेवारी मȂ 
चार चादँ लगा िदए। आपने हमेशा सभी को जोड़ने का Ģयास िकया, नए िवचारȗ को Îवीकार करने 
का Ģयास िकया, नई पीढ़ी को अवसर देने का Ģयास िकया है और यह हमेशा सगंठन मȂ आपके 
कायर्कर्म की िवशेषता रही। जब कोयंबतूर की जनता ने सासंद के रूप मȂ सेवा करने के िलए 
आपको यहा ँभेजा, तब भी आपने सदन मȂ रहते हुए उस के्षतर् के िवकास से िलए अपनी बातȗ को 
हमेशा बड़ी Ģमुखता से लोगȗ के सामने रखा, सदन के सामने रखा। आपका यह लबंा अनुभव – 
सदन मȂ सभापित के रूप मȂ और राÍटर् मȂ उपराÍटर्पित के रूप मȂ बहुत ही Ģेरक रहेगा, हम सभी के 
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िलए मागर्दशर्क रहेगा और मुझे पूरा िवÌवास है िक मेरी तरह इस सदन के सभी सदÎय इस 
गौरवपूणर् पल को िजÇमेवािरयȗ के साथ आगे बढ़ाएंगे। मȅ इसी भावना के साथ अपनी तरफ से और 
सदन की तरफ से आपको बहुत-बहुत शुभकामनाएँ देता हँू।  

MR. CHAIRMAN:  Hon. Deputy Chairman. 

Ǜी उपसभापित: आदरणीय सभापित जी, आपका वणक्कम, अिभवादन। यह सुखद सयंोग है िक 
लगभग साढ़े सात दशकȗ के बाद डॉ. सवर्पÊली राधाकृÍणन जी, जो तिमलनाडु मȂ जन्मे, देश की 
सवȘच्च पचंायत के उच्च सदन के पहले सभापित और देश के पहले उपराÍटर्पित बने, उन्हीं महान 
शिĪसयत के उǄरािधकारी के रूप मȂ आज आप उसी महान िवरासत और दाियत्व को सभंाल 
 रहे हȅ।  

महोदय, आपका नाम भी वही है। ऐसा कहते हȅ िक आपके जन्म के एक सÃताह बाद 
आदरणीय डॉ. सवर्पÊली राधाकृÍणन जी दूसरी बार उपराÍटर्पित बने थे और उनके नाम पर ही 
आपका नाम रखा गया था। इसके िलए आपको बहुत बधाई, आपका हािर्दक Îवागत।  

सभापित जी, आप तिमलनाडु से आते हȅ। ऐसे महान राज्य, िजसकी सÎंकृित, भाषा, 
हेिरटेज और कंटर्ीÅयशून पर मुÊक को फȻ है, जहा ँहज़ारȗ वषर् पहले महान सतं ितरुवÊलुवर ने 
ितरुक्कुरल नाम का महान गंर्थ िलखा। ितरुक्कुरल के 571वȂ Ìलोक मȂ कहा गया है, उसका एसȂस 
है िक िकसी समूह को पूरी क्षमता तक पहँुचने के िलए एक ऐसे रहनुमा नेता की आवÌयकता होती 
है, जो सहानुभिूत रखता हो, जो दूसरȗ की जरूरतȗ और भावनाओं को समझ सके, उनसे जुड़ 
सके। यह सहानुभिूत, नेतृत्व एक ऐसे सकारात्मक माहौल को बढ़ावा देता है, जहा ँलोग खुद को 
मूÊयवान समझते हȅ और समान लÑयȗ की िदशा मȂ काम करने के िलए Ģेिरत होते हȅ। हमने आपके 
अंदर दूसरȗ के Ģित सहानुभिूत और सकारात्मक माहौल बनाने की Ģबल इच्छा भी देखी है। आपके 
जीवन, आपसे हुईं मुलाकातȂ, आपके Ģयास, काम के आधार पर और इधर िवÌविवǏालयȗ, 
सावर्जिनक सÎंथानȗ, िवधाियकाओं मȂ सिंवधान िदवस के अवसर पर आपने जो कुछ भी कहा, 
उससे मुझे आपके Ëयिƪत्व की चार-पाचँ चीज़Ȃ बड़ी िवलक्षण और अलग लगती हȅ। पहली - 
डायलॉग मȂ यकीन, िडबेट मȂ यकीन, दूसरे के मत को सुनना और सÇमान देना। दूसरी - 
किन्वक्शन। सोलह वषर् की उĦ मȂ आपको जो ठीक लगा, िजस मागर् पर आपको िवÌवास था, जो 
िवचार पसदं आया, आप उस पर चले। आपने इसकी परवाह नहीं की िक उस िवचारधारा के 
समथर्क वहा ँहȅ या नहीं। आपके बारे मȂ यह जानते हुए, मुझे महान िंलकन के उस पतर् का Îमरण 
हुआ, जो उन्हȗने Ģाइमरी Îकूल के उस अध्यापक को िलखा था, जहा ँउनका बच्चा पढ़ता था। 
उसमȂ उन्हȗने अनेक चीज़ȗ के साथ एक कामना और की थी िक मेरे बच्चे को ऐसी िशक्षा िमले िक 
जब भीड़ कुछ और महसूस करती हो और वह अकेला ही महसूस करे िक मȅ ठीक राÎते पर हँू, तो 
वह उस पर चले। आपमȂ हमने यह गुण पाया।  

सभापित जी, कमर् के Îतर पर हमारे समाज की एक ख़ािसयत है। हमारे यहा ँहिरवशं 
उपाध्याय एक बड़े किव हुए। उन्हȗने कÊपना की िक हमारे यहा ँपर कमर्वीर हȗ। शÅदवीर बहुत 
िमलते हȅ, आलोचना आसान है, पर कमर् करना किठन। आपने ितरुÃपुर की टेक्सटाइल इंडÎटर्ी मȂ 
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बड़ा योगदान िदया। इसके बाद आदरणीय Ģधान मंतर्ी जी ने कहा िक आपने Coir बोडर् के अध्यक्ष 
के रूप मȂ बहुत रचनात्मक और बेहतर Ģयास िकए, साथ ही हमने लोकतंतर् मȂ िवधाियका पर 
आपकी गहरी आÎथा देखी। आपसे जो भी मुलाकातȂ हुईं, उनके आधार पर कह सकता हँू िक हमने 
आपका हमेशा एक ही कन्सनर् पाया िक सदन मȂ ǛेÍठ सवंाद कैसे हो। सभी ससंदीय मयार्दाओं के 
तहत अपना-अपना पक्ष या मत रखȂ। आपके नेतृत्व मȂ, रहनुमाई मȂ यह उच्च सदन ऐसा ही आदशर् 
कायम करेगा, यह मेरा यकीन है। 

सभापित जी, जैसा िक मȅने उÊलेख िकया है िक आप तिमलनाडु से हȅ। दसवीं सदी के चोल 
राजा परातंक Ģथम के उǄरमेरूर अिभलेख मȂ Ģाचीन भारत की गर्ाम पचंायतȗ मȂ लोकतािंतर्क 
Ģिकर्याओं और पǉितयȗ का िववरण दजर् है। भारत मȂ लोकतंतर् की जड़Ȃ हज़ारȗ वषर् पुरानी हȅ। हमारे 
सिंवधान सदन की दीवारȗ पर हज़ारȗ वषर् पहले आचायर् कौिटÊय का कहा िलखा है  “Ģजासुखे 
सुखं राज्ञः Ģजाना ं तु िĢयं िहतç।” Ģजा के िहत मȂ ही राजा का िहत है और Ģजा के सुख मȂ ही 
राजा का सुख है। आपके मागर्दशर्न मȂ इसी भावना के तहत हम अपनी इस महान सÎंथा, इस 
िवरासत को आगे ले जाएंगे, यह िवÌवास है। राजनीित मȂ आपका आगमन, आपकी वैचािरकी 
आÎथा और दृढ़ता का Ģमाण है। आपने 16 वषर् की उĦ मȂ जो िवचारधारा और राÎता पसदं िकया, 
िजसका मȅने उÊलेख िकया, उसमȂ आपने इसकी िंचता नहीं की िक राज्य मȂ आपकी िवचारधारा के 
समथर्क बड़ी जमात मȂ हȅ या नहीं। आप अपने िवचारȗ और आशा पर अिडग चले, यह आपका 
किन्वक्शन है, जो िक उÊलेखनीय है। देश, समाज या सÎंकृित का उत्कषर् आपके िंचतन के मूल मȂ 
हमेशा रहा है। तिमलनाडु के राजनीितक माहौल मȂ आप गुरुदेव रबीन्दर्नाथ टैगोर की पुकार 
“एकला चलो रे” के राही बने। आपने निदयȗ को जोड़ने, आतंकवाद, नशाखोरी और छुआछूत के 
िखलाफ 93 िदनȗ की 19 हज़ार िकलोमीटर लÇबी राज्यËयापी रथयातर्ा की। ये सभी िवषय देश की 
सुरक्षा व सामािजक, आिर्थक कÊयाण और Ģगित से जुड़े हȅ। इन्हȂ लेकर आप जनता के बीच मȂ 
गए। आप दो बार कोयÇबटूर से सासंद बने और लोक सभा मȂ आए। 2004 से 2006 तक आपने 
राज्य मȂ दल के Ģदेश अध्यक्ष का पद सÇभाला। राजनीितक कायर्कतार् के रूप मȂ भी आप सीधा 
जनसवंाद मȂ िवÌवास करते हȅ। लोगȗ की बातȗ को समझने, उनके मतȗ के Ģित आदर, सÇमान 
और सहानुभिूत का भाव आपमȂ शुरू से रहा है। राज्यपाल के रूप मȂ आपने झारखंड, तेलगंाना, 
महाराÍटर् राज्यȗ की शैक्षिणक, सािहित्यक और साÎंकृितक सÎंथाओं से सवंाद िकया। राज्य के 
सवैंधािनक अिभभावक के रूप मȂ आपने लोगȗ को Ģोत्सािहत िकया और एक अलग पहचान और 
जगह बनाई। झारखंड के राज्यपाल के रूप मȂ आपने सभी 24 िजलȗ का दौरा िकया। वहा ँ के 
Ģशासन से चचार् की और आदरणीय Ģधान मंतर्ी जी ने बताया िक आपका लोगȗ से कैसे 
भावनात्मक लगाव बना। इसी तरह से आपने महाराÍटर् के राज्यपाल के रूप मȂ िजलȗ का दौरा 
िकया। खास करके, जनजातीय के्षतर्ȗ मȂ ËयाÃत Îथानीय समÎयाओं को सुलझाने के िलए Îथानीय 
Ģशासन को हर Ģकार से मागर्दशर्न और सहयोग िदया। आपने Coir बोडर् के अध्यक्ष के रूप मȂ देश 
के तटीय इलाकȗ और खास तौर से केरल मȂ Coir उǏोग के िलए दीघर्कािलक Ģयास िकए। इस 
के्षतर् से मूलत: गर्ामीण मिहलाएँ और जनजातीय पिरवार जुड़े हȅ। नािरयल Coir से बनी टाइÊस, 
जमीन के क्षरण को रोकने के िलए Coir मटै्स, Coir के बने मटेैर्स, Coir खाद इत्यािद ऐसे अनेक 
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Coir उत्पाद हȅ, िजनके िलए देश मȂ बड़ा बाजार उपलÅध है और आपने उन्हȂ बढ़ाने के िलए 
उÊलेखनीय काम िकया। 

Îथानीय िशÊप और कौशल को Îवदेशी अिभयान से बहुत लाभ िमला है। कॉयर के्षतर् का 
बढ़ता िनयार्त ‘वोकल फॉर लोकल’ अिभयान की सफलता है। Îवदेशी आंदोलन का लÑय ही इन 
वगș को देश की अथर्ËयवÎथा की मूलधारा से जोड़ना है। जन सवंाद की यह Ģिकर्या सवैंधािनक 
दाियत्व को सभंालने के बाद और तेज हुई है।  इस वषर् 15 नवंबर को जब भगवान िबरसा मंुडा की 
जयंती के अवसर पर महामिहम राÍटर्पित जी और आपके साथ ससंद पिरसर मȂ िÎथत धरती आबा 
की Ģितमा पर पुÍपाजंिल अपर्ण करने का मौका िमला, तो हमȂ िरयलाइज़ हुआ िक देश के सवȘच्च 
दोनȗ सवैंधािनक पदȗ पर आसीन िवभिूतयȗ का सबंंध भगवान िबरसा मंुडा की पुण्य भिूम से भी है।  
आप दोनȗ ने ही झारखंड के राज्यपाल के पद को सुशोिभत िकया है। चंद िदनȗ पहले हमने 26 
नवंबर को 'सिंवधान िदवस' मनाया। उस िदन आपका कहा, मȅ क्वोट करने की अनुमित चाहंूगा।   I 
quote, “As people’s representatives, it is our prime duty, be it in the Parliament or the 
State Legislature, or in the local bodies, to adopt dialogue, debate and discussion to 
serve the people’s rightful aspirations.”  आपने यह भी कहा, “The Members of the 
Constituent Assembly debated and discussed over a period of two years, eleven 
months with one common goal - to create a landmark Constitution for our 
motherland.”  यह याद िदलाते हुए आपने हम सबसे अपेक्षा की, मȅ आपके ही शÅदȗ मȂ कहना 
चाहंूगा, “In the same spirit of our Constitution-makers, we should now work towards 
the good of Viksit Bharat during this Amrit Kaal.” आपने सही कहा िक सिंवधान िनमार्ताओं 
के मूल सपनȗ को साकार करने का दाियत्व आज हम सबके कंधे पर है। हाउस के रूÊस और 
Ģोसीज़र के बीच रहकर हम अिधक से अिधक ǛेÍठ िडबेट कर सकȂ , यह हमारी मूल िजÇमेदारी है। 
यह आपकी भावना थी। लोकतंतर् मȂ ससंद या िवधानसभाए ंही देश की िनयित का पथ Ģदशर्न 
करती हȅ। हमने अपने िलए 2047 तक एक िवकिसत भारत का लÑय िनयत िकया है। इस तेजी से 
बदलते िजओ-पोिलिटकल ससंार मȂ हमȂ अपनी भिूमका हमेशा याद रखनी होगी। आिर्थक ताकत 
और टेक्नोलॉजी ही आज मुÊकȗ का भिवÍय तय कर रहे हȅ। हम तेजी से बदलती टेक्नोलॉजी के 
युग मȂ हȅ।  आज ही हमने पढ़ा, दुिनया के टेक्नोलॉजी के ǛेÍठ सूतर्धारȗ मȂ से एक ने कहा है िक हम 
एआई की सुनामी के दौर मȂ हȅ। हर टेक्नोलॉजी बदलाव समाज मȂ िडसरÃशन भी लेकर आता है। 
यह बदलाव तेज होगा और उस वƪ लोग चाहते हȅ िक कोई बड़ा बदलाव न हो। जैसे कंÃयटूर 
आया, तो हम सबको लगा िक एक नई चीज़ आ रही है और उसका िवरोध भी हुआ, पर ये चीजȂ 
अिनवायर् हȅ। समय आगे बढ़ता है, दौर पीछे छूट जाते हȅ।  अगर हम समय के साथ नहीं रहे, तो 
पीछे छूट जाएंगे।  

 आज भारत उसी िÎथित मȂ एआई, मशीन लिनȊग, रोबोिटक्स, क्वाटंम कंÃयिूंटग, डर्ोन 
टेक्नोलॉजी जैसी नई टेक्नोलॉजी के साथ है।  हमȂ ससंार के इस बदलाव के बीच Ģासिंगक रहना 
है। इसमȂ िवधाियका की अहम भिूमका है। आज भारत ने finance, technology और इसके साथ 
जो हमारे talent pool है सॉÄटवेयर वगैरह मȂ, हम उस कगार पर हȅ िक हमȂ शीषर् राजनीितक 
नेतृत्व के रूप मȂ ससंद और उसके उच्च सदन के रूप मȂ राज्य सभा को इस बदलाव की अगुवाई 
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करनी चािहए।  नई तकनीकȗ को न केवल अपनाना होगा, बिÊक उन्हȂ समावेशी भी बनाना होगा। 
टेक्नोलॉजी िडवाइड से समाज को बचाना होगा। आज टैक िदग्गज जीन एिडिंटग मȂ िनवेश कर 
रहे हȅ। िडजाइनर बेबी का टर्Ȃड शुरू हो रहा है।  हमȂ इन चीजȗ पर गौर करना होगा। दूसरी ओर, 
हमने लगभग एक दशक मȂ 1,500 से अिधक पुराने कानूनȗ को िनरÎत िकया है। अभी मȅने सुĢीम 
कोटर् का एक लेख कुछ ही िदनȗ पहले पढ़ा िक 300 साल पुराने कानूनȗ से आज भी कई चीज़Ȃ जैसे 
िक Ģॉपटीर् सेिंलग आिद सचंािलत हȅ।  हम सब िवधाियका को, िवधानसभाओं को ऐसे िवषयȗ पर 
काम करने के िलए बहुत चीजȂ हȅ। 

 हाल मȂ हमने िकताब पढ़ी, मȅ उसका उÊलेख करना चाहंूगा - “Breakneck: China’s 
Quest to Engineer the Future” by Dan Wang. यह दुिनया की दो बड़ी ताकतȗ के बारे मȂ है, 
पर यह दुिनया के हर देश, हर नागिरक और हमारे िलए सदेंश से भरा है।  िवचारकȗ का एक वगर् 
कहता है िक यह वहा ंके एक बड़े देश के िलए और नीित िनमार्ताओं से लेकर नागिरकȗ के िलए 
एक िलखा खत है। उसमȂ एक Ģसगं है।  Ģसगं यह है िक कैसे और िकस कायर् पǉित से कोई मुÊक 
बड़ा बनता है। एक बड़ी पिरयोजना के बारे मȂ 2008 मȂ कैिलफोिर्नया के वोटसर् ने High Speed Rail 
Link, San Francisco और Los Angeles के बीच अपर्ूव िकया। ठीक इसी समय बीिंजग, शंघाई 
के बीच हाई Îपीड रेल िंलक का लाइन कंÎटर्क्शन शुरू हुआ। रफली दोनȗ के बीच िडÎटȂस बराबर 
था, लगभग 800 माइल, लगभग 1300 िकलोमीटर।  इसे उस देश ने 2008 मȂ शुरू करके 2011 मȂ 
पूरा कर िलया।  इसमȂ 36 िबिलयन डॉलर खचर् आया। पहले एक दशक मȂ 1.35 िबिलयन याितर्यȗ 
ने इसमȂ यातर्ा कर ली, पर दूसरे देश कैिलफोिर्नया मȂ यह Ģोजेक्ट पूरा नहीं हो पाया। 

इसका latest cost estimate 128 billion dollar है।  कयास है िक इसका first segment 
2030-2033 के बीच शुरू हो सकता है।  लेखक का िनÍकषर् है िक ये दोनȗ stark contrast हȅ।  हम 
attitude कैसे बदलȂ, िकस तरह से हम लोकतािंतर्क सÎंथाओं की जड़ȗ को और मजबतू कर 
सकते हȅ।  इस बदलते संसार मȂ हमȂ अपने वजूद को मजबतू करने के िलए समथर् होना है।  सभी 
दलȗ की आम सहमित तथा ससंद और िवधाियका की इसमȂ बड़ी भिूमका है।  तेजी से बदलती 
तकनीक के दौर मȂ खुद हम सब राज्य सभा के कामकाज मȂ तकनीक अपना रहे हȅ।  एक महत्वपूणर् 
के्षतर् है, िजसमȂ टेक्नोलॉजी का Ģयोग तेजी से हो सकता है, वह है interpretation.  हमारे सभी 
सदÎय अपनी भाषाओं मȂ Ģखर वƪा हȅ।  भारत की हर भाषा समृǉ है।  िपछले कुछ सतर्ȗ मȂ सदÎयȗ 
ǎारा अपनी मातृभाषा मȂ बोलने का चलन बढ़ा है।  तिमल, तेलुगु, कन्नड़, मलयालम के अलावा 
बागं्ला, असिमया, उिड़या, पजंाबी आिद मȂ भी सदÎयȗ ने भाषण िदए हȅ।  भारत सरकार ने 
भारतीय भाषाओं के परÎपर अनुवाद के िलए 'भािषणी' ऐप तैयार िकया है।  सदन के कामकाज मȂ 
इस ऐप का Ģयोग िकया जा सकता है।  इस ऐप का शÅदकोश भी धीरे-धीरे और िवÎतृत होगा।  
भाषा का ĢÌन जो हम 75 वषș मȂ नहीं सुलझा सके, टेक्नोलॉजी की मदद से आज हम सुलझाने के 
कगार पर हȅ।  इसी Ģकार अन्य के्षतर्ȗ मȂ भी हम तकनीक का Ģयोग और बढ़ा सकते हȅ।  

 आदरणीय सभापित जी, राज्य सभा की शायद पहली बैठक मȂ ही सदÎयȗ को सबंोिधत 
करते हुए डा. राधाकृÍणन ने उÇमीद जताई थी िक यह सदन सिंवधान मȂ दी गई अपनी भिूमका को 
justify करेगा, जÊदबाजी मȂ आए िवधेयकȗ पर िनÎपहृ होकर िवचार करेगा।  उन्हȗने कहा था, 
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“We should try to do everything in our power to justify to the public of this country that 
a Second Chamber is essential to prevent hasty legislation.  We should discuss, with 
dispassion and detachment, proposals put before us.”  लेिकन इसका अथर् िवधायी िबलȗ 
को रोकना या लटकाना नहीं था।  यह बात Drafting Committee के सदÎय, Ǜी गोपालÎवामी 
अयंगर ने सिंवधान सभा मȂ ÎपÍट कर दी थी।  And, I quote, “I think, on the whole, the 
balance of consideration is in favour of having such a Chamber, that is, Second 
Chamber, and taking care to see that it does not prove a clog either to legislation or 
administration.”  यह खुला सावर्जिनक सच है िक हाल के िदनȗ मȂ सदन मȂ Ëयवधान बढ़े हȅ, 
उत्पादकता घटी है।  इस िÎथित को सुधारना आपके मागर्दशर्न मȂ िमल कर हम सबका दाियत्व है।  
हम सभी साथी हȅ, जो भी यहा ँहȅ; सहयोगी हȅ।  िवचारधाराओं मȂ िभन्नता तो लोकतंतर् की शिƪ है।  
Ëयवधान पैदा करके उसे सदन की कमजोरी हम क्यȗ बनाए?ँ  आपके मागर्दशर्न और नेतृत्व मȂ हम 
िमल कर ऐसे Ëयवधानȗ को दूर करȂगे और तेजी से बदलती आज की दुिनया मȂ साथर्क भिूमका 
िनभाएँगे। यही हमारी कामना है।  आपके नेतृत्व मȂ हम सबके िलए चुनौती है िक कैसे ससंदीय 
ËयवÎथा का पुराना गौरव पुन: साकार हो, जीवंत हो।  अगर हमने ऐसा नहीं िकया, तो इसकी बड़ी 
कीमत होगी।   

 मȅ अपनी बात खत्म करता हँू।  ऋिष तुÊय, Ģख्यात और मुखर सासंद, जो शायद आठ या 
नौ बार सासंद रहे, Îवगीर्य हीरेन मुखजीर् जी ने कहा था, “If Parliament did not prize its own 
dignity, its powers also will be imperilled.”  अगर ससंद ने अपनी गिरमा, अपने महत्व की 
रक्षा नहीं की, तो इसके अिधकार भी खतरे मȂ हȗगे।  आपके अच्छे ÎवाÎथ्य की कामना के साथ 
सुखद भिवÍय के िलए बहुत शुभकामनाएँ।  हम उÇमीद करते हȅ िक हम िमल कर एक नई राह, नई 
पहचान बनाएँगे।  बहुत-बहुत धन्यवाद। 

MR. CHAIRMAN: Now, hon. Leader of the Opposition. 

THE LEADER OF OPPOSITION (SHRI MALLIKARJUN KHARGE): Hon. Chairman, 
Sir, on my own behalf and on behalf of all the Opposition Members, I extend heartiest 
felicitations on your assuming the august office of Chairman, Rajya Sabha.  While I 
had already congratulated you on your election as the Vice-President of India, I again 
take this opportunity to reiterate the same on the floor of the House.    

 At the threshold, I wish to re-emphasize the critical importance of the office of 
the Chairman, Rajya Sabha, which the Constituent Assembly had intended.  Mr. 
Chairman, Sir, on your shoulders, rests the heavy responsibility of smooth conduct of 
the proceedings of the Council of States, which goes a long way in maintaining the 
dignity and pivotal relevance of the House. 

In this context, I consider it apt to quote the following words of Dr. Sarvepalli 
Radhakrishnan, which have been spoken in a different way by our Deputy Chairman.  
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This is a relevant portion. I am reading from Dr. Radhakrishnan’s speech.  The first 
Vice President and Chairman of Rajya Sabha, during his acceptance speech on 16th 
May, 1952, said, “I belong to no party.” I am saying this because many people 
claimed that you belong to their party.  He said: “I belong to no party and, that 
means, I belong to every party in this House.  It shall be my endeavour to uphold the 
traditions, the highest traditions of the parliamentary democracy, and act towards 
every party with fairness and impartiality, with ill-will to none and goodwill to all.  A 
democracy is likely to degenerate into a tyranny if it does not allow the opposition 
groups to criticise fairly, freely and frankly the policies of the Government.”  This is Dr. 
Sarvepalli Radhakrishnan’s speech.  So, I am quoting this, and this is the occasion to 
remind all of us in these circumstances.  Sir, valuable observations made by Dr. 
Sarvepalli Radhakrishnan way back in 1952 are still very relevant and pertinent.  Sir, 
incidentally, you have not only assumed the same office of Dr. Radhakrishnan but 
also share his name ‘Radhakrishnan’! तो आप तो राधाकृÍणन जी के हमनाम हȅ, इसिलए हम 
आशा करते हȅ िक आप उनके हमख्याल भी हȗगे।   

Mr. Chairman, Sir, I wish to draw your kind attention to an interesting fact 
which is that Shri C.K. Kuppuswamy, your uncle, has  been a member of the Indian 
National Congress and elected to Lok Sabha thrice from Coimbatore, which had been 
your parliamentary constituency. Hon. Chairman, Indian National Congress staunchly 
stands by constitutional values, time-honoured parliamentary traditions, structured 
debates and smooth conduct of proceedings of the House. Hence,  Sir, kindly be 
assured of our cooperation with you in the conduct of the proceedings of the House.  
Fair and impartial conduct of the proceedings of the House and providing just 
opportunities to Members of each party, irrespective of the fact whether they belong 
to the Opposition or the Treasury Benches, needless to state, is essential for the 
credibility of the august office.   

Sir, in this context of time-honoured parliamentary traditions, I hope you will 
not mind that I am constrained to refer to your predecessor’s completely unexpected 
and sudden exit from the office of the Chairman, Rajya Sabha, which is 
unprecedented in the annals of Parliamentary history.  Chairman, Rajya Sabha, being 
the custodian of the entire House, belongs as much to the Opposition as to the 
Government. ...(Interruptions)...   

Ǜी नीरज शेखर (उǄर Ģदेश): सर, ये क्या बात कर रहे हȅ? ...(Ëयवधान)... 

Ǜी सुरेन्दर् िंसह नागर (उǄर Ģदेश): सर, ...(Ëयवधान)... 
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SHRI MALLIKARJUN KHARGE: I was disheartened that the House did not get 
…(Interruptions)…   

Ǜी सभापित:  कृपया आप बिैठए। I will look into it. …(Interruptions)… कृपया आप बिैठए।  I 
will look into it. …(Interruptions)…   

SHRI MALLIKARJUN KHARGE:  The Chairman, Rajya Sabha, is the custodian of the 
entire House and belongs as much to the Opposition as to the Government.  
…(Interruptions)…    

Ǜी सभापित:  कृपया आप बिैठए।  I will look into it.   

SHRI MALLIKARJUN KHARGE: I was disheartened that the House did not get an 
opportunity to bid him a farewell.  Regardless, …(Interruptions)… I wish him on behalf 
of the entire Opposition a very healthy life.  It is our fond hope …(Interruptions)… 
rather we are confident that you will take care of all sections of the House.  
…(Interruptions)…  Sir, we are confident that you will be impartial and treat the 
Opposition and the Treasury Benches in equal measure.  …(Interruptions)…  सर, मȅ 
लाÎट मȂ अपनी बात पूरी करने से पहले आपसे यह अपील करना चाहँूगा िक आप अपने आसन से 
उस तरफ ज्यादा न देखȂ, उसमȂ खतरा है। ...(Ëयवधान)... सर, आप अपने आसन से उस तरफ 
ज्यादा न देखȂ और ऐसे मȂ अगर आप इधर नहीं देखȂगे, तो यह भी खतरा है। ...(Ëयवधान)... 

Ǜी सभापित:  कृपया आप बिैठए। ...(Ëयवधान)... ठीक है, आप बिैठए, I will look into it. 
…(Interruptions)…     

Ǜी मिƥकाजुर्न खरगे:  सर, अगर आप इधर नहीं देखȂगे, तो वह भी खतरा है, इसिलए आप दोनȗ 
तरफ सतुंलन बनाए रखȂगे, तो अच्छा होगा।  मȅ आपके सफल कायर्काल की कामना करता हँू।  
आप िजस बकैगर्ाउंड से आए हȅ, िजसका िजकर् मननीय Ģधान मंतर्ी जी ने यहा ँपर िकया, वह ठीक 
है, हम यह मानते हȅ, लेिकन आपको यह भी नहीं भलूना चािहए िक आप कागेँर्स के घराने से आए 
हȅ। ...(Ëयवधान)... 

 दूसरा, माननीय Ģधान मंतर्ी जी बाहर बहुत जोरदार तकरीर करके आए हȅ और उन्हȗने 
अपनी Ģेस कॉन्ģȂ स की और उसमȂ उन्हȗने हमारे ऊपर भी इनडायरेक्ट्ली बहुत हमला िकया, 
लेिकन हम उसका मुहँतोड़ जवाब यहा ँपर दȂगे। ...(Ëयवधान)... उसके बाद जो कुछ होता है 
...(Ëयवधान)...  

Ǜी सभापित:  कृपया आप conclude करȂ। ...(Ëयवधान)... 

Ǜी मिƥकाजुर्न खरगे:  सर, मȅ आपको शुभकामनाए ँ देता हँू और धन्यवाद देता हँू। 
...(Ëयवधान)...  
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THE MINISTER OF PARLIAMENTARY AFFAIRS; AND THE MINISTER OF MINORITY 
AFFAIRS (SHRI KIREN RIJIJU):  Sir, it is a very solemn occasion and the hon. Leader 
of the Opposition has made his customary remarks to felicitate the hon. Chairman.  
Hon. Prime Minister has made very dignified remarks as part of the felicitation event.  I 
want to make a very specific point.  Why the hon. Leader of the Opposition should 
refer to a case which was not necessary to be raised at this moment?  This is number 
one.  …(Interruptions)…  सर, मȅ एक तकर्  देना चाहता हँू। ...(Ëयवधान)...  आप सुन लीिजए।  
मȅ एक ही तकर्  दँूगा। ...(Ëयवधान)...  खरगे जी, लोक सभा मȂ आपका लीडर ऑफ अपोिजशन, 
आप और आपके  चीफ Ëहीप, जयराम रमेश जी ने जो हरकतȂ की हȅ, मȅ इस सदन मȂ उसका िजकर् 
नहीं करना चाहता हँू। ...(Ëयवधान)... लोकतंतर् मȂ हमȂ एक-दूसरे को सÇमान देना चािहए। 
...(Ëयवधान)...  

Ǜी सभापित:  कृपया आप बिैठए। 

Ǜी िकरेन िरिजजु: चेयरमनै सर, अगर एलओपी साहब िवषय से नहीं भटकते, तो मुझे कहने की 
आवÌयकता नहीं पड़ती। सर, उन्हȗने जो मटैर रेफर िकया है, यह बहुत unfortunate है। 
...(Ëयवधान)... सर, मȅ सदन को िसफर्  एक बात याद िदलाना चाहता हँू। ...(Ëयवधान)...  आप 
लोगȗ ने भतूपूवर् उपराÍटर्पित, भतूपूवर् चेयरमनै का िजस भाषा का इÎतेमाल करके जो अपमान 
िकया - क्या वह आप लोग भलू गए? आप लोगȗ ने भतूपूवर् चेयरमनै के बारे मȂ अनाप-शनाप बात 
करके  जो िरमूवल मोशन serve िकया था और जो भाषा इÎतेमाल की थी, वह कॉपी अभी भी 
हमारे पास है। कागेंर्स पाटीर् और आप लोगȗ ने former Vice-President के िखलाफ िजस भाषा का 
इÎतेमाल िकया और िरमूवल नोिटस मȂ िजन शÅदȗ का इÎतेमाल िकया था, आप लोग खुद सोिचए 
िक चेयर की गिरमा को आप लोगȗ ने िकतना तार-तार िकया है और आज आप यहा ंज्ञान देने का 
काम करते हȅ। I am sorry. This is a solemn occasion. My appeal is: Please do not refer 
to anything which is not necessary on this solemn occasion.   

MR. CHAIRMAN: Leader of the House. ...(Interruptions)... 

SHRI PRAMOD TIWARI (Rajasthan): Sir, this is very important. आपका Îवागत हो रहा 
है। सारा सदन आपका Îवागत कर रहा है और Ģाइम िमिनÎटर साहब बीच मȂ छोड़ कर चले जाएं, 
यह आपकी पीठ का अपमान है। …(Ëयवधान)… 

MR. CHAIRMAN: Not at all. Now, Leader of the House. 

ÎवाÎथ्य और पिरवार कÊयाण मंतर्ी; तथा रसायन और उवर्रक मंतर्ी; तथा  सभा के  
नेता (Ǜी जगत Ģकाश नƿा): सभापित जी, आपके सÇमान मȂ मुझे जो वƪËय देना है, वह सभी 
वƪाओं के पÌचात अतं मȂ देना है, लेिकन मȅ बीच मȂ िसफर्  इतना इंटरवीन करना चाहता हंू िक इस 
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बहुत ही pious और बहुत ही अच्छे वातावरण मȂ आपका felicitation करने का जो कायर्कर्म है,  
हम उस कायर्कर्म की गिरमा बनाए रखȂ और उसके अनुसार चचार् करȂ, तो अच्छा रहेगा। आज के 
िदन इस चचार् के बीच हमारे सÇमाननीय Leader of the Opposition जो बात लाए, farewell और 
अन्य िवषयȗ पर अगर हम उन बातȗ के बारे मȂ चचार् करने लगȂ, तो मुझे लगता है िक वह irrelevant 
भी है और वह समय Ģासंिगक भी नहीं है। ...(Ëयवधान)... िफर यहा ंसे भी चचार्एं हȗगी िक आपने 
िचयर लीडर कहा था, ...(Ëयवधान)... िफर यहा ंसे भी चचार्एं हȗगी िक आपने उनके िखलाफ एक 
नहीं, बिÊक दो बार अिवÌवास ĢÎताव िदया था, तो ये चचार्एं ...(Ëयवधान)...  जो वातावरण बना 
है, उस वातावरण को बनाने मȂ, it is an obstacle to the good and congenial environment in 
which the debate was going on. That is number one.  Secondly, Ģधान मंतर्ी जी पर 
Leader of the Opposition जी के ǎारा reference करना िक आपने बाहर वƪËय िदया, तो हम 
भी जवाब दȂगे, तो मुझे लगता है िक हमारे Leader of the Opposition बहुत सÇमाननीय हȅ - ठीक 
है आपको िबहार, हिरयाणा और महाराÍटर् की हार ने काफी तकलीफ पहंुचाई है, लेिकन तकलीफ 
को डॉक्टर से सामने बोलना चािहए। जब वƪ आएगा, तब आप डॉक्टर के सामने बोिलएगा और 
जब समय आएगा, तब बोिलएगा।  

इस अच्छी debate के बीच मȂ, जब आप सभापित के रूप मȂ पहली बार हाउस कंडक्ट कर 
रहे हȅ, आपके सÇमान मȂ सभी लोग वƪËय दȂगे, तो अच्छा रहेगा, यही मȅ कहना चाहता हंू।   

MR. CHAIRMAN: I request all the hon. Members to stick to the Business.  Please do 
not deviate from the Business. Now, Shri Derek O’Brien.  

SHRI DEREK O’BRIEN (West Bengal): Sir, on this joyous occasion where you are 
presiding over this House for the first day, with your permission, I thought it would be 
appropriate to share this joyous occasion with three other very important persons -- 
your spouse Madam Sumathiji; your son Harisastivel; and your daughter Abhirami; 
and for the whole family, we wish them well. From our family of the All India Trinamool 
Congress, whose Chairperson is Ms. Mamata Banerjee, our National General 
Secretary, Shri Abhishek Banerjee, all our MPs and everybody across the country, 
Greetings!  Sir, we wish you good health.  We wish you happiness.   

The first three speakers were looking back and they know you well, I have only 
met you once yesterday; so, I will stick to today and the future.  On health, to you and 
your family, good health and I really mean it because you have moved from 
Coimbatore to a place here where the air can be a problem.  So, good health to you, 
please! The second one is to keep federalism healthy.  It is important.  I know we 
loosely use these terms for this House, “Upper House” and “House of Elders”.  No, 
Sir! You come from the great State of Tamil Nadu, I come from the great State of 
Bengal and there are people from 28 different States who all bring their stories here, 
who all want to express themselves here. You are the custodian of the States, the 
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Council of States.  And I am absolutely sure that you will help us raise our voices in 
this Council of States. The voice of Bengal, where I come from, where we are owed 
over Rs.2,00,000 crores or Tamil Nadu.  Yesterday, we were talking about MNREGA. 
We have MNREGA funds and there are so many issues from different States.  From 
Goa in the West to the North East of Manipur across, this is what we look forward to 
you in the years to come.  The third one -- and I have only got four -- is vital 
parameters.  My wife is a doctor, not me. But when you say “120/80”, you know that 
the blood pressure is good. So, how do you judge a healthy parliamentary democracy 
here?  I cannot give you many, many different parameters and readings.  Let me give 
you just three or four readings to judge how the parameters are in the Rajya Sabha.  
When we started in 1952, the Sessions were for 52 days.  Then, in the 60s and 70s, 
each Session came down to about 30 days.  Since 2014 to 2019, the number came 
down and now it is below 20 days.  This Session is of 15 days.  We urge you that this 
reading has to improve. The third one - the second parameter - I have a reading on 
discussions, discussions on various issues allowed by the Chair.  I have the reading 
from 2009 to 2016 -- 110 discussions were allowed for discussion here; 110 
discussions were accepted and then discussed.  In the last eight years, from 110 in 
Rajya Sabha, it is down to 36 discussions. This is a disturbing number.  And I can 
give you more parameters; like, scrutiny of Bills at one time was that eight Bills would 
get scrutinized by a Select Committee or a Standing Committee. Now, if you look at 
the reading, it is not eight or six or five, it is 1.3.  One Bill gets scrutinized out of ten 
Bills. So, I urge you and I can lay on the table all these statistics. The last one, for a 
healthy parliamentary democracy, which we are absolutely sure with you, as the 
custodian, will look after…

 

12.00 Noon 

ANNOUNCEMENT BY THE CHAIR 

MR. CHAIRMAN:   Hon. Members, it is now 12 noon, it is time for Question Hour in 
this House. Today, we may dispense with the Question Hour as felicitations are under 
way. As per practice, the answers to questions will be laid on the Table. 
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FELICITATIONS TO THE CHAIRMAN- Contd. 

SHRI DEREK O'BRIEN (West Bengal): Sir, so, where was I? I was on the point of 
health and happiness.  That is the story. Health and happiness for you and your 
family; health and happiness for federalism; health and happiness for a parliamentary 
democracy; and the fourth and the last one is what must remain healthy is our 
electoral process.  And, here, there again, we look at you! A healthy, transparent 
electoral process must be preceded by no deaths, no inhumanity and no unplanned 
acts.  &“Sir, we do not want a procession of death here.” So, for this, Sir, we can 
have another discussion. I just touched this point. 

Sir, in conclusion, as I said, I want to wish you good health and happiness, 
and I will say this in Bengali,  “Be healthy and stay well.”  Now, in the true federal 
spirit of this House, my pronunciation in Tamil may be bad,  but you can correct me 
later, but let me try, okay!  …(Interruptions)… She was looking at me. He will first 
correct my Tamil; but, I will try. && “Be healthy and stay well!” Okay!  That is good 
health and good happiness with my bad Tamil.  Sir, you can be rest assured of our full 
cooperation.  It is because we want this House to run and we really believe that the 
Government is responsible to Parliament. And, Parliament is now presided over by 
you along with the Lok Sabha Speaker. So, if the Government is responsible to 
Parliament and Parliament is responsible to the people, it is in our benefit.  If 
Parliament doesn't run, then, the Government is not responsible to the people.  

So, I want to leave you here, Sir, with a constructive suggestion. We do not 
need to wait till tomorrow.  We do not need to wait for the next Session.  Today, let 
us make the electoral process happy, healthy and let us start discussion on this at 
2.00 p.m. today.  Thank you very much.  Jai Bangla, Vande Mataram, Jai Hind!                                 

SHRI TIRUCHI SIVA (Tamil Nadu):  Mr. Chairman, Sir, I   am    very   happy than any 
other party Member here. I will tell you the reason later. On behalf of my party leader 
and Chief Minister of Tamil Nadu, Shri M.K. Stalin, and my party colleagues here, I 
extend my profound wishes profusely upon you with high hopes.  

Sir, every day dawns with new hopes. Every new year is expected by everyone 
that it will be prosperous than the previous one.  Our life goes on with hopes, so also 
our wishes to you come along with high hopes. But, those hopes are very genuine 

                                                            
& English translation of the original speech delivered in Bengali.  
&& English translation of the original speech delivered in Tamil. 
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and simple in nature.  As all my previous speakers, including the hon. Prime Minister, 
the Leader of the Opposition, Mr. Deputy Chairman, and my colleague Shri Derek 
said, you are the custodian of this august House. You have been elected as the Vice-
President which is the second highest constitutional authority of India and to the 
largest democratic country in the world.  By virtue of that, you become the Chairman 
of the Upper House, the Second Chamber, the Council of States. You are the 
custodian and protector of not only the office you are holding but also the Members 
and the proceedings.    

Sir, this is not a building with bricks and mortar. It is an institution with a legacy 
where debates and deliberations have echoed. There is a book-- ‘Humour in Raja 
Sabha’. If you go through that, we could see how blissful those days were which we 
are missing nowadays. Nowadays, we only exchange some other things.  Sir, since 
you have come here, we all believe and hope that a new chapter will begin.  What we 
expect is to accommodate the Opposition’s views also. Democracy is not the rule of 
majority; it is also taking along the minority and accommodating them irrespective of 
their strength. Sir, the voice of dissent is the essence of democracy. Where the voice 
of dissent is strangled or curtailed, there, the mill of democracy comes to a standstill. 
Sir, as I said, India is the largest democracy that has to be upheld in every manner, by 
everyone. We all have responsibilities and you have much more. There is a lot to say, 
but we do not want to say everything at the beginning itself. Everyone said that you 
are from Tamil Nadu, the land of rich heritage, culture and hoary language, and we 
have always valued human values and treated everyone equal. There is a saying in 
Tamil, & “All are equal by birth." That all who are born in this world by way of birth are 
equal. By having that in mind, in the previous positions you have occupied in various 
capacities, you have displayed that; you have reflected that. You were a Member of 
Parliament in the Lok Sabha. We were the Chairman, Coir Board.  

You have been the Governor of two States, Jharkhand and Maharashtra and 
now the Vice-President.  Let me conclude with one point. You may recall--since you 
have been in the erstwhile Parliament as a Member of Parliament--my submission to 
you is on two things: one is, treat us on par with the Treasury Benches, and second 
is, we miss the Central Hall, which was a bridge between the Lok Sabha and the 
Rajya Sabha.  Sir, you may not be aware, -- now you have come here – that we are 
missing it. So, after five years, the new Lok Sabha Members who have come will go 
out without getting acquainted with us and we will not know them.  So prevail upon, 
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use your office, Sir, to bring back the Central Hall in this new Parliament House. In the 
erstwhile Parliament, in the Rajya Sabha, the Chairman’s seat had a balance there, 
that is, to treat both the sides equally, which is missing here. It may be materially not 
carved in the Chair, but we expect that from you. The great sage, the one we are 
proud of, the symbol of Tamil, Thiruvalluvar has said, & “To incline to neither side, but 
to rest impartial as the even-fixed scale, is the ornament of wise”. As the balance rod 
stands and weighs equally, so also, to be calm and with unbiased equity is the quality 
and soul of a great person.  

Sir, you are a great person and you have come to a great position. Again, as 
everyone has said, I am also reflecting the same, we also have demands; if our 
demands are met with, we will be second to none in helping the House to run. DMK 
Party has always upheld the democratic values and the spirit of Constitution.  I assure 
you, on behalf of my party, that we will extend our fullest cooperation for the smooth 
functioning of the Parliament. Sir, we expect from you, a new chapter in this august 
House. 

MR. CHAIRMAN: Shri Raghav Chadha. 

Ǜी राघव चǀा (पजंाब): सर:  

“िजसने देखी हो डूबती हुई कÌती, उसे उÇमीद होती है िकनारȗ से। 
और िजसने देखा हो पतझड़, उसे उÇमीद होती है बहारȗ से।” 

सर, आज आपका Îवागत करते हुए, ऐसा महसूस हो रहा है िक जैसे एक लÇबे अंिधयारे 
के बाद आज चमकता हुआ सूरज िनकला हो। ऐसा महसूस हो रहा है िक मझधार मȂ फँसी िकसी 
कÌती को आज िकनारा नजर आया हो और िचलिचलाती गमीर् के बाद आज जमकर सावन  
बरसा हो। 

सर, यह िसफर्  सयंोग है या ईÌवरीय इच्छा िक आज राज्यसभा की ऐितहािसक दीवार पर 
दो नाम साथ-साथ गढ़े जा चुके हȅ - पहला नाम देश के Ģथम उपराÍटर्पित एवं राज्यसभा के Ģथम 
सभापित डॉक्टर सवर्पÊली राधाकृÍणन जी और दूसरा नाम आज इस पद पर िवराजमान हुए 
माननीय सभापित, Ǜी सी. पी. राधाकृÍणन जी। सर, धन्य हȅ व ेमाता-िपता, िजन्हȗने आपके भीतर 
डॉक्टर सवर्पÊली राधाकृÍणन जी का अक्स देखा और आपका नाम उनके नाम पर रख िदया। धन्य 
हȅ आप िक आपने अपने माता-िपता का वह सपना साकार िकया। इस पिवतर् सदन का एक सुदंर 
चकर् पूरा हुआ। आपसे जो लोग राजनैितक या वैचािरक मतभेद रखते हȅ, व ेभी बताते हȅ िक आप 

                                                            
& English translation of the original speech delivered in Tamili.  
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मतभेद को कभी मनभेद मȂ तÅदील नहीं होने देते हȅ और इसीिलए शायद आपको अजातशतर्ु के 
नाम से भी जाना जाता है।  

सर, धन्य है ितरुÃपुर की वह िमƺी जो आज गवर् से महक रही होगी, िजस िमƺी की गोद मȂ 
आप जन्मे, पले-बढ़े और अपनी मेहनत, समपर्ण, सघंषर्, जुनून और लोक सेवा के दम पर आज 
इस पथ पर पहंुचे हȅ।  आप जब से इस पद पर आसीन हुए हȅ, हम सब यह उÇमीद लगाए बठेै हȅ िक 
डा. सवर्पÊली राधाकृÍणन की परÇपरा और नेतृत्व िफर से इस सदन मȂ लौटेगा।  डा. राधाकृÍणन 
कहा करते थे, “Parliament is not a legislative body, but a deliberative body”, यानी यह 
चचार्, िवचार-िवमशर् का मंिदर है। वे कहा करते थे, ‘I belong to no party. That means, I 
belong to all the parties.’ उन्हȗने अपनी िनÍपक्षता अपने कायर्काल मȂ अपने कन्डक्ट से देश के 
सामने पूरी तरीके से जािहर की।  पिंडत जवाहरलाल नेहरू डा. राधाकृÍणन की कायर्शैली को 
देखकर कहा करते थे and, I quote, “The way in which Dr. Radhakrishnan conducted 
the proceedings of the Rajya Sabha, he made the meetings of the House look like 
family gatherings.” उन्हȗने इस राज्य सभा की तमाम कायर्वाही को एक पािरवािरक बठैक मȂ 
बदल िदया।  उन्हȗने इतने अच्छे माहौल मȂ सदन का सचंालन िकया।  सर, हम उÇमीद करते हȅ िक 
Rajya Sabha, which is one big family, आप भी इसका सचंालन उसी भाव से, उसी Îनेह से 
करȂगे।  Rajya Sabha, which is one big family, इस पिरवार का youngest Member होने के 
नाते मȅ उÇमीद करता हंू िक शायद आप मुझे बोलने का मौका औरȗ से थोड़ा ज्यादा दȂगे।  

सर, अंत मȂ मȅ बस इतना कहना चाहता हंू िक कुछ लोग होते हȅ जो पद की वजह से 
पहचाने जाते हȅ और कुछ लोग ऐसे भी होते हȅ जो पद को पहचान देकर चले जाते हȅ।  मȅ उÇमीद 
करता हंू िक आपका कायर्काल ऐसा हो िक जब इितहास िलखा जाए, तो उप राÍटर्पित का पद 
आपके कायर्काल से जाना जाए।  बहुत-बहुत शुिकर्या and wish you all the very best.                                      

MR. CHAIRMAN:  Now, Shri Subhas Chandra Bose Pilli. 

SHRI SUBHAS CHANDRA BOSE PILLI (Andhra Pradesh): Hon. Chairman, Sir, as we 
begin this session of Parliament today, I rise on behalf of the YSR Congress Party and 
on behalf of our leader, Shri YS Jagan Mohan Reddy garu, to extend a warm and 
respectable welcome to you as the 15th Vice President of India and Chairman of Rajya 
Sabha.  It is a privilege for all Members to commence this Session under your 
leadership, which brings both experience and dignity to this constitutional office.  Sir, 
your journey from the cultural heartlands of Tamil Nadu to the second highest 
constitutional office of our Republic reflects the depth of India's democratic paradise. 
Your long commitment to public life, your organizational experiences spanning 
decades and your exemplary conduct across varied constitutional roles makes you as 
one of the most seasoned statesmen of our time.  You have carried with you the 
values of discipline, humility and ideological clarity that shaped your early years.  From 
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your long association with national organizations to your experience in Parliament, 
your life stands as an example of consistency, integrity and deep respect for 
constitutional boundaries.  These qualities are invaluable for the role of the Chairman 
of the Council of States. Sir, the Rajya Sabha is not merely a legislative chamber. It is 
the custodian of the federal balance, a platform where the aspirations of States 
converge with their national vision. Your recent responsibilities as Governor, whether 
in Jharkhand, Maharashtra or through additional charges of Telangana and 
Pondicherry, demonstrated your ability to uphold the constitutional propriety even 
during the challenging political circumstances. We, in the YSR Congress Party, 
representing the people of Andhra Pradesh, place great value on this respect for 
federal norms. Our State has always cherished cooperative federalism and we 
appreciate your leadership. We welcome the reassurance that the concerns of 
States, large or small, will receive fair, dignified, and patient hearing in this House. 

On behalf of my party and the people we represent, I once again extend our 
warmest good wishes for your tenure. We are confident that under your guidance, the 
Rajya Sabha will continue to function with dignity, decorum, and a spirit of 
constructive deliberation. 

We assure you that the YSR Congress Party will continue to play a responsible, 
positive, and issue-focused role in the House, contributing to debates with sincerity 
and supporting all measures that advance the nation's development.  Thank you very 
much, Sir. 

Ǜी सभापित: Ǜी चौधरी मोहÇमद रमज़ान। 

Ǜी चौधरी मोहÇमद रमज़ान (जÇमू-कÌमीर): ऑनरेबल चेयरमनै साहब और इस सदन मȂ मेरे जो 
colleagues बठेै हȅ, आप सब लोगȗ को मेरी तरफ से सलाम।  मȅ सबसे पहले जÇमू-कÌमीर नेशनल 
कान्ģȂ स की तरफ से और अपने लीडर, जनाब डॉक्टर फारूक अÅदुÊला साहब की तरफ से 
आपको यह कुसीर् सभंालने पर मुबारकबाद देता हंू।  यहा ंबहुत सारे colleagues ने आपके बारे मȂ 
कहा, मुझे जाती तौर से ज्यादा पता नहीं, अलबǄा मȅने यहीं सुना िक आप एक-दो बार गवनर्र भी 
रहे हȅ।  लेिकन सबसे बड़ी बात, जो यहा ंपर बहुत सारे speakers ने कहा, वह यह है िक आप 
जीवन मȂ एक समाज सेवक रहे हȅ।  इन बड़ी-बड़ी कुिर्सयȗ पर यूं ही कोई आदमी नहीं आ जाता है, 
उसके पीछे बहुत sacrifices और आवामी िखदमत की एक history होती है।  इसी वजह से 
आपकी जो पाटीर् है, जो इस वƪ रूिंलग पाटीर् है, उसने आपको चुना।  हम सब आपको इस पर 
मुबारकबाद देना चाहते हȅ।   

 मȅ यह कहना चाहता हंू िक यहा ंपर सब लोगȗ ने िनÍपक्ष इलेक्शन के बारे मȂ बात की।  मȅ 
अपने Îटेट की बात करंूगा, मȅ ज्यादा दूर नहीं जाऊंगा।  अक्टूबर, 2024 मȂ वहा ंपर इलेक्शन हुए, 
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most fair election हो गए और उस इलेक्शन के नतीजे मȂ वहा ंपर एक सरकार वजूद मȂ आई 
headed by National Conference's Omar Abdullah.  उसके साथ जो सहयोगी हȅ, वे कागेंर्स 
के लोग हȅ, इंिडपȂडȂट्स हȅ, बहुत सारे और भी लोग हȅ और वहा ंपर इस सरकार मȂ मेÇबसर् की 
nearly two-third majority आई है।  लेिकन मȅ यहा ंपर बड़े दुख के साथ यह कहना चाहंूगा िक 
वहा ंपर हमारी जो सरकार है, उसके हाथ मȂ कुछ भी नहीं है।  सारी पावसर् जो हȅ, वे िसमट कर 
एलजी के हाथ मȂ हȅ।  Orders वहा ंसे flow होते हȅ और हमारी सरकार … 

MR. CHAIRMAN:  Hon. Member, you please stick to the subject.  

 Ǜी चौधरी मोहÇमद रमज़ान: सर, मȅ वहीं पर आना चाहता हंू।  मȅ यह कहना चाहता हंू िक उस 
सरकार के पास ... 

MR. CHAIRMAN: You can raise your State’s issues on some other occasion.  
...(Interruptions)...  

Ǜी चौधरी मोहÇमद रमज़ान: ऑनरेबल चेयरमनै साहब, मȅ यह कहना चाहता हंू िक जÇमू-कÌमीर 
की जो िरयासत है, वह िरयासत बॉडर्र पर है।  आप जानते हȅ िक जÇमू-कÌमीर िरयासत मȂ िपछली 
दहाइयȗ मȂ क्या हुआ।  हमȂ उसको मजबतू करना है।  वहा ंके लोगȗ ने एक mandate िदया है, एक 
गवनर्मȂट को एक massive mandate for the first time िदया है, लेिकन अगर उस गवनर्मȂट के 
हाथ मȂ कोई इिख्तयार ही नहीं है, तो िफर उस गवनर्मȂट के काम करने का फायदा क्या है? 
...(Ëयवधान)...  

 दूसरी बात, जो मȅ यहा ंपर बताना चाहंूगा, ...(Ëयवधान)... दूसरी बात, जो मȅ यहा ंपर 
बताना चाहंूगा, ... 

MR. CHAIRMAN: Hon. Member, you please stick to the subject.  I will give you time 
on some other occasion to raise your State’s issues.   ...(Interruptions)...  

SHRI CHOWDRY MOHAMMAD RAMZAN:   Please listen, Sir.  सर, मȅ दूसरी बात यहा ंपर 
कहना चाहता हंू।  हमारी िरयासत जो है, वह एक बहुत ही छोटी सी िरयासत है।  िजस वƪ 
accession हुआ, तो यह कोई 2 लाख िकलोमीटर के बराबर फैली हुई थी और अब यह घट कर, 
िसकुड़ कर 40,000 िकलोमीटर पर है।  िरयासत छोटी है, लेिकन हमारे मसाइल जो हȅ, वे बहुत 
बड़े मसाइल हȅ।  मȅ चाहता हंू िक मेरे जो दोÎत यहा ंपर बठेै हȅ ...(Ëयवधान)... 

MR. CHAIRMAN: Now, Dr. Sasmit Patra. 

Ǜी चौधरी मोहÇमद रमज़ान: सर, यह जो सैशन हो रहा है, मȅ यह चाहँूगा िक आप मुझे भी 
accommodate करȂगे। ...(Ëयवधान)...                                

MR. CHAIRMAN: I will accommodate you. आप बिैठए, Ãलीज़।  I will accommodate you. 
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DR. SASMIT PATRA (Odisha): Hon. Chairman Sir, I thank you for this opportunity.  
On behalf of our hon. Leader and hon. Party President,  former Chief Minister of 
Odisha,  Shri Naveen Patnaik,  on behalf of the Biju Janata Dal Parliamentary Party,  
all our Biju Janta Dal Members of Parliament and the four-and-a-half crore people of 
Odisha, Sir, I rise to welcome you, felicitate you,  and hope for a very prosperous and 
a very fruitful stint for you.  

Sir, now as you preside over this House, this Council of States, you are the 
guardian to voice of India's regions and balance to our democracy. As long as you are 
on this Chair, hon. Chairman Sir, all the States will look to you for balance. There are 
larger States in this country. In this House, there are national parties, there are 
regional parties, smaller parties, parties with more than 100 Members of Parliament, 
and also Biju Janta Dal, which has seven Members of Parliament. But the voice of 
each citizen comes in, through this House, to you. So we hope that, as this 
institution, you will continue to safeguard the federalism and the Council of States.  I 
take this opportunity, hon.  Chairman, Sir, to primarily say who we are.  It is not that 
you do not know Biju Janata Dal, but who we are? We come from a political tradition 
that believes in quiet governance, cooperative federalism, institutional dignity and 
people-centric development. Under the leadership of Shri Naveen Patnaik and the 
ideals and the visions of late Shri Biju Patnaik, Odisha has walked the path of stability 
and progress without noise, reform without disruption and compassion without 
spectacle. This is who we are, Sir, and this is the spirit that Biju Janata Dal brings to 
this House. So, whom do we speak for? Let me address that. We speak for the 
people of Odisha and we speak for this country. We speak for the farmers who look 
to the skies with hope. We look to all those coastal families who face calamities with 
courage; they also face cyclone after cyclone. We speak for the tribal communities in 
the interior parts of our State who are holding the cultural heritage of this country. We 
have always stood with this nation and, as partners, we come in this journey before 
you, Sir. What is our expectation? We have the highest regard for you. We have the 
highest expectations from you. And, we are hopeful that these expectations from your 
Chair flow from faith in you and not anxiety. We hope that this House, under your 
leadership, will continue to provide space for every Member of Parliament, every 
political party irrespective of its size and dimensions. Before I close, hon. Chairman 
Sir, I would like to talk about a voice of the middle.  This is something you will find very 
interesting, hon. Chairman, Sir. You will hear a voice from the Government, you will 
hear a voice from the major Opposition parties and the alliances, two large blocs, but 
in the middle, you will find people like us, who are neither with them, nor this side, but 
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our voices, somewhere, also matter.  So, when you hear the voice of the Government 
on this side, you hear the voice of the Opposition led by the Congress Party on this 
side, please remember, Sir, there is a voice in the middle. There are certain parties 
like us which are in the middle and our voices should also be heard because we bring 
in some of the most strong aspirations from States that have been long struggling. 
Before I close hon. Chairman, Sir, we come with confidence; we come with 
confidence in you; we come with confidence in your experience; we come with 
confidence in your balance and your constitutional sensitivity. We repose our trust, 
we repose our faith in your experience, in your acumen, to be able to discern and 
uphold the greatest position and constitutional authority that you possess. 

 On behalf of our Party, the Biju Janata Dal, and our hon. leader, Shri Naveen 
Patnaik, and the four-and-a-half-crore people of Odisha, along with all my 
colleagues of the Biju Janata Dal and all the Members of Parliament in this House, Sir, 
remember us, the voice of the middle. Thank you so much. God bless. 

MR. CHAIRMAN: Shriman Prem Chand Gupta.  

Ǜी Ģेम चंद गुǔा (िबहार):  मान्यवर, आज हम सभी के िलए अत्यंत हषर् का िवषय है िक पूरे सदन 
को देश के माननीय उपराÍटर्पित और इस सभा के सभापित के रूप मȂ आपका अिभनन्दन करने 
का मौका िमला है।  मान्यवर, मȅ राÍटर्ीय जनता दल के राÍटर्ीय अध्यक्ष माननीय लाल ूĢसाद जी, 
नौजवान नेता तेजÎवी Ģसाद जी, मेरे सभी साथी, लोक सभा और राज्य सभा मȂ पाटीर् के सदÎय, 
इन सभी की तरफ से आपका अिभनन्दन करता हँू। 

 मान्यवर, आपको याद होगा िक जब आप कोयÇबटूर से लोक सभा मȂ चुन कर आए थे, तब 
मुझे आपके साथ कुछ कमेटीज़ मȂ काम करने का सौभाग्य ĢाÃत हुआ था।  उस वƪ मȅने देखा िक 
आप िकतने गंभीर और आपकी सोच िकतनी flexible है।  यह बहुत ही खुशी का िवषय है।  

Ǜीमाâ, यह हाउस ऑफ काउंिसल है, इसमȂ सभी राज्यȗ से सदÎय चुन कर आते हȅ।  
राज्यȗ की समÎयाएँ होती हȅ, इसिलए उनको यहा ँपर उनसे सबंिंधत इÌयज़ू उठाने होते हȅ।  उन 
सदÎयȗ की अपनी पाटीर् के Ģित किमटमȂट होता है, इसिलए उनको यहा ँपर बोलने के िलए समय 
की आवÌयकता होती है।  सǄा पाटीर् के सदÎयȗ की सखं्या ज्यादा होने की वजह से उनको काफी 
समय िमल जाता है, लेिकन दूसरी पाटीर्ज़ को समय बहुत कम िमलता है, िजसके कारण वे अपनी 
बात नहीं कह पाते हȅ। 

Ǜीमाâ, आपसे उÇमीद है िक आप इस उच्च constitutional position मȂ रहते हुए एक 
ऐसी मयार्दा का सÇमान करȂगे, िजससे सभी लोगȗ को बोलने का मौका िमलेगा, सभी इÌयज़ू के 
ऊपर बोलने का मौका िमलेगा। 
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इन सभी बातȗ के साथ मȅ अपनी बात समाÃत करता हँू और आपके ÎवाÎथ्य और आपके 
पिरवार की हँसी-खुशी की मनोकामना करता हुआ आपको िफर एक बार बधाई देता हँू, धन्यवाद।   

MR. CHAIRMAN: Dr. M. Thambidurai.  

DR. M. THAMBIDURAI (Tamil Nadu): Thank you, respected Chairman, Sir.  At the 
outset, I extend the best wishes and blessings to the newly-elected Chairman of the 
House on behalf of myself and on behalf of my Party, AIADMK Party leader, Shri 
Edappadi Palaniswami, and, of course, the warm wishes of the people of Tamil Nadu. 

 I feel privileged to say that I have known our Chairman, the Vice-President, 
personally since the early years of his public life. He is a wonderful gentleman and a 
great patriot, above all, a man of integrity and service.  ‘Mr. CPR’, he is called 
affectionately by everyone. He is a man of humble origin. Whatever he is today is the 
result of his hard work, commitment to the organization he chose to identify with and 
personal integrity. It is very rare to see a soft spoken, unassuming and always 
pleasantly disposed person in politics as Thiru C.P. Radhakrishnan.  In the days to 
come, we would all witness what an empathetic leader he is. 

Dear and hon. C.P. Radhakrishnan, you are taking over the chairmanship of 
this historic House at a time when your own colleague and personal friend, hon. Shri 
Narendra Modi, is the Prime Minister of India.  Our Prime Minister has once again 
proved that he stands by his friends and party men by warmly welcoming you to this 
position.  You were a Member of Parliament yourself and hence you have all the 
exposure to the nitty-gritty of the system.  Your leadership qualities are well known 
and they are going to be not only your strength but also our strength in serving the 
nation as Rajya Sabha Members. 

 Sir, I wish to mention certain things here.  Many learned men from our State 
have been Chairmen of this House.  They have only mentioned Shri Sarvapalli 
Radhakrishnan, but they forgot about Shri Venkataraman.  I felt sorry that they 
missed out on mentioning another person, also a Congressman, Shri Venkataraman, 
who was also from Tamil Nadu and had occupied this position. Sir, by hard work, you 
too are going to lead us from the front.  We are confident that there would be 
wonderful days in the future in this House and we would debate, discuss and arrive at 
decisions that will take India to new heights. 

 Sir, you know very well that I too represented my constituency many times in 
the Lok Sabha.  When I served as a Minister in 1998, you were also a Member of the 
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Lok Sabha.  Before that, you know very well, that during the period of Shri Rajiv 
Gandhi, I became Deputy Speaker of Lok Sabha.  Even Modiji made me Deputy 
Speaker, Lok Sabha.  Afterwards, in 2019, I was in the panel of Vice-Chairmen.  
Therefore, for 15 years, I had the experience of presiding over the Lok Sabha and 
conduct the proceedings.  You would have seen how this House is going on in the 
beginning itself.  Therefore, you may use your abilities to handle it.  This has given a 
clue in the beginning itself as to how our debates are going on.  The experience I had 
of the Lok Sabha was different.  What I am facing in the Rajya Sabha is different.  I 
wish to say this frankly.  As they said, ours is a federal system and it is important to 
protect the rights of the States.  That is why we have come here.  I am also here to 
represent Tamil Nadu and take care of the interests of not only India but Tamil Nadu in 
particular, the Tamil culture and the Tamil people, the State’s rights, the present 
position of Tamil Nadu and the problems people are facing there.  We have every right 
to raise them here.  I would request you to allow me to raise here issues about the 
State of Tamil Nadu. 

 Sir, I do not wish to take much time.  Once again, on my own behalf and on 
behalf of my party, the AIADMK, led by Shri Edappadi Palanisamy, my colleagues 
from the AIADMK party here and the people of Tamil Nadu, I welcome you to this 
exalted constitutional position.  May the almighty bless you with good health, wisdom 
and happiness. 

SHRI K.R. SURESH REDDY (Telangana): Sir, on behalf of BRS Party and on behalf of 
my leader, KCR Garu, my colleagues and myself, I congratulate and welcome you.  
With your vast experience as a Member of Parliament and Governor of States, 
including my own State of Telangana, you bring with you a deep understanding of not 
only governance, but also the aspirations of the people. Today, we stand at a 
juncture where our democracy is in dire need of strengthened dialogue and renewed 
public confidence within the Parliament. As this House begins a new chapter, we look 
forward with the hope and expectation that, under your guidance, the Rajya Sabha 
will enter a new era of decorum and productive deliberations. We have noticed that 
you are soft in approach but tough in action. Through your career, you have 
articulated your clear commitment to upholding democratic values, reinforcing the 
importance of cooperation within federalism through statements, like, both the Ruling 
Party and the Opposition are two sides of the same coin and also strong democracy 
relies on Centre-State harmony.  These statements resonate profoundly with the 
constitutional spirit of the House and with the federal aspirations that parties like ours 
champion. For us, in the BRS, your election also holds a special significance for the 
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South Indian region. At a time when concerns about federal imbalance and 
centralisation have been voiced by multiple States, your elevation is a reassuring 
reminder that leadership at the highest levels of the Republic continues to remain 
inclusive, diverse and reflective of all regions in India.  We hope that this spirit of 
federal sensitivity will continue the functioning of this House. We have heard the 
description of both the Houses from leaders across the globe. Bicameral Parliaments 
have an Upper House and Lower House. Many leaders have quoted and stated that it 
is like a cup and saucer.  The Lower House is like a cup and the Upper House is like a 
saucer. There is a lot of heat generated in the lower house. When it comes to the 
Upper House, a more reasonable debate continues to happen here.  That is how they 
propounded the Cup and Saucer Theory. I hope, under your leadership, that this cup 
and saucer will come back to this House. My friend, Sasmit ji, spoke that we 
understand the predicament which falls on you when the right side or the left side 
puts you in an uncomfortable situation.  Then ,you also have to look at the centre; 
there is enough support for you when you look at the centre. Whether it is the middle 
side or the centre side, we are always there for you. As Members have expressed 
concern about the shrinking of time, let the House not be influenced by T20 matches 
where everything is truncated, but let the House continue to function like a five-day 
cricket match where ample time is given. This way the tempers and the issues 
concerning different States could be deliberated. Having said this, we hope that your 
tenure ushers in a chapter marked by balance, dignity and strengthened democratic 
practice where consensus building, like, I quoted, will be encouraged over 
confrontation and the voice of every State, big or small, will be heard with respect and 
fairness.   

Hon. Chairman, Sir, the BRS extends its sincere greetings and its full 
cooperation from our Members and from our leader, KCR ji. Thank you and we wish 
you the very best.                                                                      

DR. JOHN BRITTAS (Kerala): Sir, warm greetings and best wishes on behalf of my 
Party, CPI (M) and Kerala. You should also look at the Left ideology and leftist 
parties, not only the middle parties. At a time when everyone, irrespective of their 
affiliation, speaks about the depleting and diminishing standard of parliamentary 
discourse, you have a bounden duty to restore or reinstate the bar and the standard.  
From 135 sittings a year, we have reached a level of 55 days, that too the quality of 
the due diligence plummeting to the lowest ever. Sir, I am glad that an experienced 
public figure like you, who is rooted in the Dravidian moorings and that too with a 
close connect with my State, Kerala, because you were the organization-in-charge of 
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Kerala, as part of membership of your former party, -- now, you do not have a  
party -- and you have travelled the length and breadth of Kerala, and, therefore, we 
feel that you also represent the State of Kerala.   

 The hon. Leader of the Opposition talked about the profound quote of Dr. S. 
Radhakrishnan, wherein he said that if you do not allow the Opposition to criticise 
fairly and freely, the democracy will degenerate into a tyranny.  That quote is more 
relevant in these days.  I hope you will remember that.  And, your first intervention 
today was to ask the Treasury Benches to sit down.  You are in the right direction, 
Sir.  You should pursue with that.  The parliamentary democracy has two pillars.  One 
is accountability of the Executive to the Legislature, and the second is the institution 
of Opposition.  Let us have, at least, our say.  In any case, they will have their way.  
We have been deprived even of our say and that is the malady of our times.  During 
the last five years of Parliament, MPs were suspended and there have been 206 
instances across both the Houses.  Two years back, during the Winter Session, 146 
MPs were suspended, and even the crucial pieces of legislation were passed without 
the participation of the Opposition in this House.   

Many have been quoted here.  Let me just quote Dr. B. R. Ambedkar because 
that is much more relevant as to what he expounded about the relevance and the 
cardinal role of the second Chamber, that is, Rajya Sabha.  He put across three vital 
responsibilities for Rajya Sabha.  First, it is a House for revision and review.  That was 
the first vital responsibility.  Are we up to the mark or anywhere near the mark?  
Second, it is to act as a check on hasty and ill-considered legislations.  I will give a 
glimpse of what is happening in this House because you are new to this House.  
Between 2019 and 2024, 34 per cent of the Bills were passed with less than one hour 
of discussion in Rajya Sabha.  During the same period, around 60 per cent of the Bills 
were passed with less than two hours of discussion.  Is this what Dr. Ambedkar said 
about check on hasty and ill-considered legislations?  This question should ring in 
your ears.  The most important responsibility of this House, as expounded by Dr. 
Ambedkar, is to protect the States in a federal structure.  What is the status?  Our 
States have been bleeding. We are pleading …(Interruptions)… So, please think about 
the attitude of this House when federal issues come up.   

I have some relevant statistics, which would be relevant for you also for your 
future.  Among 15 Vice-Presidents so far, six of them went to serve as the First 
Citizen, that is, the President of India.  I was doing a small research on that.  One 
facet that connected all these six persons was their spirit of upholding the institution 
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of the Opposition.  This would be a great input for you.  I would end this with your 
own remark which you made on 7th October, 2025. You said that you intend to 
promote 4 Ds – Dialogue, Deliberation, Debate and Discussion.  Sir, we fully support 
you on this.  We want you to succeed.  Your success would be the success of this 
House and this nation.   

 Sir, on a lighter note, let me say something. Your uncle was a Congress man.  
Khargeji, at the behest of Jairamji, spoke about Mr. Kuppuswamy, who was a three-
time Member of Lok Sabha.  Even if you forget that, you should not forget the fact 
that your grandfather was a Communist.  Thank you.                                                         

कृिष एवं िकसान कÊयाण मंतर्ालय मȂ राज्य मंतर्ी (Ǜी रामनाथ ठाकुर): सभापित जी, आपके जैसे 
सतं, आपके जैसे बुिǉजीवी और आपके जैसे सादगी से देखने वाले का िबहार की जनता और 
िबहार के नेता Ǜी नीतीश कुमार जी की तरफ से सादर अिभनंदन, सादर Îवागत। मȅ अपनी तरफ 
से, अपने पिरवार की तरफ से और िबहार के 15 करोड़ शोिषत, पीिड़त, दिलत, वंिचत की तरफ 
से आपसे िनवेदन करना चाहता हँू: 

“जो कुछ मेरे पास था, तुझ तक ले आया हँू, 
सब कुछ लुटा कर पास तेरे आया हँू। 
देख दामन छोड़कर न जाना तू, 

याद रहे हम सबकी, यही कहने आया हँू।” 

Ǜी जावेद अली खान (उǄर Ģदेश): माननीय सभापित जी, मȅ अपनी पाटीर्, समाजवादी पाटीर् की 
तरफ से,  अपने  नेता  Ǜी  अिखलेश  यादव  जी  की  तरफ  से, Ģो. राम गोपाल यादव जी की 
तरफ से और अपने सािथयȗ की तरफ से राज्यसभा के अध्यक्ष पद धारण करने पर आपको हािर्दक 
बधाई देता हँू। यहा ँĢधान मंतर्ी जी सिहत लगभग सभी वƪाओं ने आपके बारे मȂ बताया िक आप 
लोकतंतर् के िलए िकतने समिर्पत हȅ। उपसभापित जी ने बताया िक आप एक िवचार के िलए भी पूरी 
तरह समिर्पत रहे। सर, यह आपकी अपनी चॉइस है िक आप लोकतंतर् के िलए लड़े और िकसी 
िवचार के Ģित समिर्पत रहे।  लोकतंतर् के िलए लड़ने-न लड़ने को लेकर बाहर की जो िÎथित है, 
वह एक अलग िवषय है लेिकन डेमोकेर्सी और ससंदीय लोकतंतर् मȂ एक इन-हाउस डेमोकेर्सी भी 
होती है। अब आप िजस पद पर हȅ, वहा ँबठैकर आपको हाउस के अंदर की डेमोकेर्सी का िवशेष 
ध्यान रखने की आवÌयकता है। सर, आप िसफर्  अध्यक्ष ही नहीं हȅ, बिÊक सािथयȗ ने कहा िक आप 
हाउस के कÎटोिडयन हȅ, इसके सरंक्षक हȅ। मȅ समझता हँू िक हाउस के संरक्षक होने का अथर् यह 
है िक आप िसफर्  इस िबिंÊडग, यहा ँकी कुिर्सयȗ, मेज, कॉपी, िकताबȗ के सरंक्षक नहीं हȅ, बिÊक 
आप सभी सदÎयȗ के अिधकारȗ के भी सरंक्षक हȅ। हम सदÎयȗ का रुख, रवैया और Ëयवहार आपके 
Ģित कैसा होगा - यह हमारी जो हȅडबुक है, उसके अंदर िलखा हुआ है िक हम कैसे आपसे बात 
करȂगे, िकस Ģकार से झुककर आपका अिभनंदन करȂगे, लेिकन हमारे ऊपर आपका रुख क्या 
होगा, आपका क्या रवैया होगा, यह लोकतंतर् के अंदर बहुत महत्वपूणर् िवषय है।   
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सर, लगभग िपछले 10 वषș से मȅ इस सदन का सदÎय हंू और तब से अब तक बहुत सारी 
चीजȂ, िजनका िजकर् हमारे सािथयȗ ने िकया, उन पर गौर करने की जरूरत है।  Ģाइवेट मेÇबसर्  
िबजनेस की िÎथित क्या हो गई है? सदन की पूरी कायर्वाही का समय तो घट ही रहा है, लेिकन 
Ģाइवेट मेÇबसर् िबजनेस का िहÎसा भी सदन की कायर्वाही मȂ बहुत कम हो गया है।  हमारे 
नोिटसेज़ का क्या हǛ होता है, व ेकहा ंजाते हȅ, व ेÎवीकार क्यȗ नहीं होते हȅ, इस पर भी लोकतंतर् 
के अंदर गौर करने की जरूरत है। एक बहुत बड़ी परेशानी यह हो रही है िक िपछले कुछ सतर्ȗ से 
िविभन्न मंतर्ालयȗ के ǎारा हमारे ĢÌन Îवीकार नहीं िकए जाते हȅ, िडसअलाउ कर िदए जाते हȅ।  
कुछ तो ĢÌन इस Ģकार से िडसअलाउ हुए हȅ िक िडसअलाउ करने के जो िनयम हȅ, उनका जो 
कर्ाइटेिरया है, वे उससे बाहर जाकर िडसअलाउ  कर िदए जाते हȅ।  मȅ समझता हंू िक आप इस 
पद पर रहते हुए मेÇबसर् के अिधकारȗ का िवशेष ध्यान रखȂगे और Ģाइवेट मेÇबसर् िबजनेस को 
महत्व दȂगे। 

 सर, एक बात जो हमारे नेता Ģितपक्ष ने कही, िजस पर हमारे कुछ साथी उǄेिजत हो गए, 
मȅ उसका िजकर् उस तरीके से नहीं करना चाहता, लेिकन यह कसक तो है िक आपके जो पूवर्वतीर् 
थे, उन्हȂ िवदाई देने तक का अिधकार हम लोगȗ को नहीं िमला। ...(Ëयवधान)... सर, मȅ यह 
चाहता हंू िक आप अपने कायर्काल के दौरान कोई ऐसा मौका िनकालȂ िक हम लोग उन्हȂ भी िवदाई 
दे सकȂ । इसी के साथ आपका बहुत-बहुत अिभनंदन करते हुए, मȅ अपनी बात समाÃत करता हंू। 

ــد جنــاب † ــبھاپتی مــانئیے :(اترپردیش) خان علی جاوی ،جی س ــنی میں  ،پــارٹی اپ  پــارٹی سماجوادی 
،سے طرف کی ــــا اپنے  ـــادو اکھلیــش جنــاب نیت ،سے طرف کی جی ی رام پروفیســر   سے طرف کی جی گوپـــال 
اور ــیرمین کے ســبھا راجیہ سے طرف کی ســـاتھیوں اپنے  پر بننے چئ ـــــاد  ــوں۔ دیتــــا مبارکب ــاں ہ  یہ
ــتری پردھــان ــارے کے اپٓ نے وکتـــاؤں سبھی سہت جی من ـــــا میں ب ـــتر لــوک اپٓ کہ بتای  کتنے لیے کے تن
ـــں۔ سمرپت ـــــا نے جی ســـبھاپتی اپُ ہی ،سر رہے۔ سمرپتِ طرح پوری بھی لیے کے وِچار ایــک اپٓ کہ بتای  
ـــتر لــوک اپٓ کہ ہے چوائس اپـــنی کی اپٓ یہ اور لڑے لیے کے تن ،سر رہے۔ سمرپتِ پرتی کے وِچار کسی   
ـــتر لــوک ـــاہر لیکــر کو لڑنے نہ لڑنے لئے کے تن ،ہے صورتحال جو کی ب وه  ــن ہے موضوع الــگ ایــک   لیک
اور ڈیموکریسی ـــتر لــوک سنسدئیے  ان ایــک میں تن ــاؤس   جس اپٓ اب ہے۔ ہوتــی بھی ڈیموکریسی ہ
پر ہــدےع ،ہیــں  ــاؤس کو اپٓ کر بیٹـــھ وہــاں   کی رکھنے دھیـــان وشیش کــا ڈیموکریسی کی انـــدر کے ہ
،سر ہے۔ ضرورت ،ہیــں نہیــں ہی ادھیکش صرف اپٓ  ــہ  ــاؤس اپٓ کہ کہا نے ســـاتھیوں بلک  کســٹوڈین کے ہ
ـــں۔ محافظ کے اس ہیــں ــاؤس کہ ہوں سمجھتا میں ہی ــھ کــا سنرکشن کے ہ  اس صرف اپٓ کہ ہے یہ ارت
ـــڈنگ ،بل ــاںی  ،میز ،کرسیوں کی ہ ،کــاپی  ،ہیــں نہیــں محافظ کے کتـــابوں  ــہ   کے سدسیوں سبھی اپٓ بلک

ـــں۔ محافظ بھی کے ادھیکــــاروں   ہی

اور رویہ ،رخ کــا سدسیوں ہــم  ـــار   بک ہینـــڈ جو ہمــاری یہ ہوگـــا۔ کیســا پرتی کے اپٓ ویوہ
،ہے ــوا لکھـــا انـــدر کے اس  ــات سے اپٓ کیسے ہــم کہ ہے ہ ،گے کریں ب  کــا اپٓ کر جھک سے طرح کس 
،گے کریں ابھیننـــــدن ــن  ــر ہمــارے لیک ،ہوگــا کیــا رخ کــا اپٓ اوپ ،ہوگــا رویہ کیــا کــا اپٓ   لــوک یہ 

ـــتر  ہے۔ موضوع اہـــم بہت انـــدر کے تن

                                                            
† Transliteration in Urdu script. 
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،سر  اور ہوں ممبر کــا سدن اس میں سے ســالوں 10 پچھلے بھگ لگ   ساری بہت تک اب سے تب 
،چیزیں ،کیــا نے ســـاتھیوں ہمــارے ذکر کــا جن  ان  پر  ـــٹ ہے۔ ضرورت کی کرنے غور   ممــبر پرائیوی
ــارروائی پوری کی سدن ہے؟ ہوگــئی کیــا حالت کی بزنس و وقت کــا ک ت ــا ہی گھٹ  ،ہے رہ ــن   لیک
ــارروائی کی سدن بھی حصہ کــا بزنس ممبرس پرائیویـــٹ ـــا کم بہت میں ک  نوٹســوں ہمــارے ہے۔ ہوگی
ـــا حشر کیــا کــا ،ہے ہوت وه  ،ہیــں جاتے کہاں  وه  ــول  ،ہیــں ہوتے نہیں کیــوں قب پر اس  ـــتر لــوک بھی   تن
ــانی بڑی بہت ایــک ہے۔ ضرورت کی کرنے غور انـــدر کے  سے سیشنس کچھ پچھلے کہ ہے ہورہی یہ پریش
ـــــترالیوں مختلف ــول سوال ہمــارے ذریعہ کے من ،ہیــں جاتے کیے نہیں قب الاؤڈ ڈِس   جاتے کردئیے 
تو کچھ ہیـــں۔ الاؤڈ ڈِس سے طرح اس سوال  الاؤڈ ڈِس کہ ہیــں ہوئے  ان ،ںہی رولز جو کے کرنے   کــا 
،ہے کرائٹیریـــــا جو وه  ـــاہر سے اس  الاؤڈ ڈِس جاکر ب  آپ کہ ہوں سمجھتا میں ہیـــں۔ جاتے کردیے 
پر عہدے اس اور گے رکھیں دھیـــان خاص کــا ادھیکــــاروں کے ممبرس ہوئے رہتے  ـــٹ   ممــبرس پرائیوی

 گے۔ دیں مہتو کو بزنس

،سر  ــات ایــک  ــــا ہمــارے جو ب پر جس � کہی نے پکش پرتی نیت ،ہوگئے اتُيّجِت ساتھی کچھ ہمــارے   
ــا نہیں سے طریقے اس ذکر کــا اس میں ،چاہتــــا کرن ــن  تو کسک یہ لیک ،تھے پرُوورتی جو کے اپٓ کہ ہے   
ــی انہیــں ــــــلا۔۔۔۔ نہیں کو لوگــوں ہــم ادھیکــــار کــا تک دینے ودائ ۔۔۔(مداخلت)م ،سر   یہ میں 
دوران کے مدت اپــنی اپٓ کہ ہوں چاہتــــا ا لــوگ ہــم کہ نکــــالیں موقع ایســا کوئی  ــی بھی نہیں  دے ودائ

ــات اپــنی میں ہوئے کرتے ابھیننـــــدن بہت بہت کــا اپٓ ســاتھ کے اسی سکیں۔ ــا ختم ب ــوں۔ کرت  ہ

SHRI PRAFUL PATEL (Maharashtra):  Hon. Chairman, Sir, I join all distinguished 
colleagues and leaders in welcoming you to this very august office, the second 
highest constitutional position of our country.  I have had the privilege of being your 
colleague in the Lok Sabha, when you were there, as well as having you as our hon. 
Governor in the State of Maharashtra. I can tell you with a lot of satisfaction and pride, 
and for the knowledge of Members, that I have not seen a Governor who, in less than 
two months of assuming office, visited each and every district of Maharashtra.  And I 
am sure that would have applied to your earlier stints as Governor of Jharkhand, as 
Telangana Governor and as LG of Puducherry.  This itself demonstrates the keenness 
with which you would like to understand and see for yourself what the problems are, 
what the kind of developments are.  I am sure, holding this august office, you will 
have the same vision for going yourself, not that you have not, in more detail, across 
the length and breadth of the country and understand the problems in detail yourself. 
I have been a Member of both the Houses right from 1991 continuously.  I don’t want 
to call myself ‘senior’, but as somebody who has experience in parliamentary 
democracy, I would only like to request you that the level of discourse, debate and 
engagement in the Rajya Sabha has been on a decline.  Various factors are there. If I 
say they are responsible, they will get very angry or excited.  I don’t want to cast any 
aspersions on any side.                                                                                    
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But somewhere a fine balance needs to be drawn.  If at all some Members 
have voiced the concern that Bills are being passed in less than two hours or more in 
din and shouting than through a discussion, who is responsible for that?  That should 
also be pondered upon by those who are making these kinds of statements.  I am 
sorry to say this, Sir, that today we are felicitating you and the House is functioning 
very normally, but post these felicitations, we are already aware what is lying in store 
for us.  Not only for today, but for many days to come.  Again, I am not casting any 
aspersions. This is the way the whole parliamentary system has started functioning. 
You have been a parliamentarian and a Governor and you have held many public 
positions.   I would request you to try and find some fine balance in which all these 
concerns of both sides can be addressed.  At the same time, Parliament has to 
function.  This is very much needed. People watch us.  People expect a lot of things 
from us. When we leave for Delhi during the Parliament Session, everybody says, 
‘You are going for Parliament Session!’ If somebody asks me whether I would raise 
these issues in Parliament, I am not in a position to say, ‘yes’.  I do not know whether 
I will even get the opportunity.  If the House functions, only then something can be 
spoken here. I do not want to go into more detail.  I welcome you. You are a person 
with the highest integrity and long public life.  Your demeanour and your personal 
rapport with people will go a long way. As I have seen in Maharashtra and in 
Parliament, you will definitely be able to enjoy the confidence of all sections of the 
House and perform your duties.  Not only duties towards the House, but towards our 
nation and nation building. I welcome you, Sir.  Thank you, Sir.                   

DR. FAUZIA KHAN (Maharashtra):  & “सर, मȅ महाराÍटर् राज्य की ओर से आपको इस 
काउंिसल ऑफ Îटेट्स मȂ अध्यक्ष के रूप मȂ ǭदय से Îवागत और अिभनंदन करती हँू।” Sir, as we 
extend our arms in welcoming the future, under your Chairmanship, we hope for an 
environment where smiles never fade, joy is contagious and we all carry out the noble 
task of nation building together with deep passion, mutual respect, commitment and 
dedication. 

Sir, let us resolve once again to maintain this noble House as a sanctum of 
fairness, justice and balance, so that the winds that flow from here to all directions of 
the nation will impact the gross domestic happiness of the nation, and it rises to the 
highest level of the world.  

                                                            
& English translation of the original speech delivered in Marathi.  
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Sir, I would like to bring in one point. The Women's Reservation Bill was 
passed with great pomp and celebration in this House when we moved into the new 
building.  I hope to see the Reservation Bill for Women being implemented in the 2029 
elections.  We hope that you are the one who will take this forward. Meanwhile, I 
request you to assess the time women Members actually speak in this House on any 
Motion. I request you to ensure that the existing women Members get 33 per cent of 
the time to speak in this House.             

1.00 P.M. 

Once again, on behalf of Sharad Pawarji’s NCP, I welcome you as a custodian of 
parliamentary democracy in this House and we hope that you will leave footprints on 
the sands of time by the end of your tenure. Thank you.                  

MR. CHAIRMAN: I find that a number of Members are keen to speak. We will hear all 
of them and continue post lunch also.  The House stands adjourned to meet 
 at 2 p.m. 

The House then adjourned for lunch at one of the clock. 

The House reassembled after lunch at two of the clock, 
MR. CHAIRMAN in the Chair. 

MR. CHAIRMAN:   Now, Shri H.D. Devegowda.   

SHRI H.D. DEVEGOWDA (Karnataka): Sir, I request your good self that as I am 
unable to stand and speak, I hope you would permit me to speak by sitting.  

MR. CHAIRMAN:  Please go ahead.   

SHRI H. D. DEVEGOWDA: Sir, it is the very happiest moment for me to express my 
sincere thanks to you for permitting me to speak on this occasion.  At the outset, I 
congratulate you once again on your assumption of the Office of the Vice-President of 
India and the Chairman of this august House.  We all look forward to your guidance in 
the smooth conduct of this House.  The framers of the Constitution have envisaged 
this Upper House as a place of elevated debate and legislative scrutiny with finer 
wisdom.  Dr. Ambedkar himself was a Member of this House and spoke with great 
fashion and at times with disappointment in this very House on how we conduct 
ourselves and treat this Constitution. I had read this Rajya Sabha debate many years 
ago. I am sure you would ensure with your vast experience that the original debates 
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and constitutional traditions of this House are carried out without any hindrance.  
From all that I have read and learned about you, I am told you are a man of infinite 
patience, quiet learning and, most importantly, with a sense of natural balance.  You 
have a great reputation, in all places and positions you have served, of taking 
everybody and every opinion along.  With this reputation of yours, I am sure you 
would only become more established as you go on to preside over this august House.  
One more thing that I would like to add is that you are very much concerned about the 
farming community.  I have gone through your bio-data.  I am supremely happy that 
you have persuaded the Union Government -- when you were fighting for the cause 
of the farmers -- for the linking of the rivers.  The water is an important component for 
the farming community. Water availability will result in more earning for the farmers 
because water is one of the most important issues. You tried to persuade the Union 
Government for river linking and it is one of the issues which you have taken during 
your early days.  I am really grateful that you are today, in this august House, 
presiding over the exalted Chair.  So many people have spoken about your 
background. Today, I am happy to express my congratulations for your goodself.  I 
only appeal to both sides that they should cooperate.  If they cooperate, your 
goodself can take the decisions without favouring anybody, whether this side or that 
side.  You have got that balance of opinion.  When you were Governor, you have 
toured all the 24 districts in Jharkhand.  I have gone through all your background--
what you have done as Governor and what you have spoken as member in the U.N. 
General Assembly.  I am really happy that the hon. Prime Minister has chosen you as 
candidate to be the Chairman of this august House and Vice-President of India.  I 
want to express my sincere thanks to the hon. Prime Minister and the Leader of the 
House. They have selected you because you have got vast experience and you are 
one of the greatest leaders. You can guide both sides to see that the Business should 
be conducted without any disturbance and with dignity, decorum and that there 
should be a healthy discussion and debate. All these things I have heard.   I only 
appeal to both the sides to cooperate with you to take the decision without any favour 
to anybody. I hope and trust that you will enhance the dignity of the House in your 
period as the Vice-President and Chairman of this august House.  Thank you very 
much for giving me the opportunity to speak.                                                                    

MR. CHAIRMAN: Dr. Sarfraz Ahmad; not present.  Shri Sanjay Raut; not present.  
Now, Shri Sandosh Kumar P.  

SHRI SANDOSH KUMAR P (Kerala):  Mr. Chairman, Sir, I am  very happy to join my 
colleagues in welcoming you to this august House. I hope, under your able 
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Chairmanship, this House will function smoothly in the coming days.  On behalf of my 
party, CPI, and on behalf of millions of Malayalis, I wish you all the very best in your 
new assignment. 

Sir, I would like to mention three points only.  Firstly, you have successfully 
completed 50 years in public life.  And your initials ‘CP’ stands for ‘Core Pracharak’ 
for certain values and ideas. Now, I think, in the coming days, your initials ‘CP’, that 
is, ‘Core Pracharak’, will be for  protecting constitutional morals,  rights and federal 
interests of the nation, especially at a time when the idea of India is under tremendous 
attack. I hope you will protect the interest of this nation and, of course, the 
Constitution. Secondly, I have noticed one thing during my career as a Member in this 
august House that history is under tremendous attack. Distortion of history and 
historical facts are taking place continuously in this august House. Some of these 
facts may be unpleasant to majority of the Members in this House and may not be 
easily digestible to them, but facts are facts. So, I think you can take care of 
protecting the interests of history. Historical facts are relevant and they should not be 
under attack. I hope you will take care of them. Thirdly, please treat small groups 
fairly. There are many small political groups like ours. I would like to tell you one thing 
that today’s small group may be a larger one in the coming days. So kindly note that. 
All of us have our own ideologies and commitments. We do believe in change. 
Today’s situation will, of course, change in the coming days. These are my prayers to 
you and I once again wish you all the best for your new career.  

MR. CHAIRMAN: Shri Abdul Wahab.  

SHRI ABDUL WAHAB (Kerala): Sir, first of all, I congratulate you on my own behalf,  
on behalf of my party, Indian Union Muslim League and its leaders, Quaid-e-
Millath Mohammad Ismail Sahib from Tirunelveli, Tamil Nadu --he was the founder of 
our party--and present National President, Prof. Kader Mohideen Sahib from Tamil 
Nadu and our PSE Chairman, Sadiq Ali Shihab Thangal. I want to start from where 
Dr. Brittas stopped. Your grandfather was a communist. One of our famous and 
excellent Rajya Sabha Members, who is not present here now, Mr. Rakesh Sinha’s 
grandfather was also a communist. But I feel, later Dr. Brittas’ grandson may be 
associated with the RSS or BJP.  That is what the history is telling: grandfathers were 
communists and at present, they all, just like you, have worked for a long time doing 
good work in Rashtriya Swayamsevak Sangh.  I really appreciate you not because 
you are from Tamil Nadu or from South India, but because you really are an Indian. I 
do not have any prejudice against North India or South India. I know you are from 
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Tiruppur.  You know the land of Tiruppur which is known for knitwear, which is very 
flexible from inside. I hope that you will be very flexible for both the sides and will not 
always ask for authentication or to give proofs. We will speak according to the 
newspaper and radio reports. We cannot be authenticated every time. I hope that you 
will be giving a fair level playing field to the ruling as well as the Opposition party. I 
wish to thank you and congratulate you and hope that this should not be the last 
peaceful day of admiration, but afterwards also, it should be the same. I hope your 
cooperation in this regard will be much needful.                                                                                 

MR. CHAIRMAN: Shri Sana Sathish Babu; not present. Shri Ramji. 

Ǜी रामजी (उǄर Ģदेश): माननीय सभापित जी, आज इस गिरमामयी सदन मȂ आपके िलए और 
हमारे िलए यह अत्यंत हषर् और गौरव का िवषय है िक हम आपको राज्य सभा के सभापित पद 
गर्हण के अवसर पर अिभनंिदत कर रहे हȅ।  आपका सावर्जिनक जीवन, समपर्ण, सादगी, दृढ़ता 
और राÍटर्िहत के Ģित िनÍठा का Ģितमान रहा है।  आपने अपने लबें राजनीितक अनुभव, 
सगंठनात्मक  क्षमता और सकारात्मक नेतृत्व के माध्यम से सदैव लोक सेवा को सवȘपिर रखा है।  
राज्य सभा हमारे देश के लोकतंतर् का महत्वपूणर् Îतंभ है।  यह सयंम, गहराई और िववेक का सदन 
है।  हमȂ पूणर् िवÌवास है िक आपके नेतृत्व मȂ यह सदन िवचार-िवमशर् की शालीनता,  िवधायी 
गुणवǄा और राÍटर्ीय िहतȗ की ËयवÎथा को और ऊंचाई देगा।  माननीय सभापित महोदय, आपके 
सरंक्षण मȂ यह सदन िनिÌचत रूप से नए मानदंड Îथािपत करेगा, सभी दलȗ को साथ लेकर चलने 
वाली कायर् सÎंकृित, िवचार और मतभेदȗ का सÇमान करेगा। हम कामना करते हȅ िक आपका 
कायर्काल यह सदन और यह देश, दोनȗ के िलए ऐितहािसक और Ģेरणादायी िसǉ होगा।  

सभापित महोदय, मȅ अंत मȂ अपनी बहुजन समाज पाटीर् की मुिखया, आदरणीया बहन 
कुमारी मायावती जी और अपनी तरफ से आपको हािर्दक बधाई, शुभकामनाएं और सÇमान अिर्पत 
करता हंू। मुझे इस अवसर पर अपनी बात कहने का मौका देने के िलए आपका बहुत-बहुत 
धन्यवाद, जय िंहद! 

Ǜी सभापित: रामदास अठावले जी, आप अपना भाषण Ģारंभ कीिजए।   

सामािजक न्याय और अिधकािरता मंतर्ालय मȂ राज्य मंतर्ी (Ǜी रामदास अठावले): आदरणीय 
सभापित महोदय, मेरी पाटीर्  ‘िरपिÅलकन पाटीर् ऑफ इिंडया’ की Îथापना बाबा साहेब डॉ. 
भीमराव अÇबेडकर ने की थी और बाबा साहेब डॉ. भीमराव अÇबेडकर इस सभा गृह के मेÇबर भी 
रहे हȅ। हमारे मन मȂ आपके िलए आदर इसिलए भी है, क्यȗिक 1998 मȂ, जब आदरणीय अटल 
िबहारी वाजपेयी जी की सरकार थी, तब आप तिमलनाडु से लोक सभा के िलए चुनकर आए थे। 
आप दो बार लोक सभा के सदÎय के रूप मȂ चुनकर आए थे और मȅ भी महाराÍटर् से दो बार लोक 
सभा के सदÎय के रूप मȂ चुनकर आया था, लेिकन आप इधर की साइड मȂ थे और मȅ उधर की 
साइड मȂ था। मȅ तब कागेंर्स पाटीर् के एलायंस मȂ था। मȅ तीन बार लोक सभा के सदÎय के रूप मȂ 
रहा हंू। आज मेरे मन मȂ आपके िलए आदर का भाव इसिलए भी है, क्यȗिक तब हम अपोिजशन मȂ 
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थे और आप सǄा मȂ थे, लेिकन आपकी और मेरी मुलाकातȂ होती रहती थीं, आपका Îवभाव बहुत 
अच्छा था, आप बहुत िदलदार नेता हȅ और गरीबȗ के िलए बहुत अिधक सहानुभिूत रखने वाले नेता 
हȅ। मुझे लगता है:  

'आज मेरा बहुत ही खुश है मन 
क्यȗिक राज्य सभा के चेयरमनै बन गए हȅ सी.पी.राधाकृÍणन। 

इस हाउस के िलए यह है अिभमान का क्षण 
और मुझे िवǚास है िक आप बहुत ही अच्छा चलाएंगे यह सदन 

बहुत ही अच्छा सदन चलाएंगे राधाकृÍणन।' 

सभापित जी, आप एक अच्छे इंसान हȅ। जब आप महाराÍटर् मȂ राज्यपाल थे, तब मȅने अनेक 
बार आपसे भȂट की थी, मȅने आपसे अनेक बार, अनेक िवषयȗ पर चचार् की थी। आपके िदल मȂ 
महाराÍटर् राज्य के Îलम एिरया मȂ रहने वाले लोगȗ के िलए बहुत दया भाव है। Îलम मȂ रहने वाले 
उन लोगȗ को पक्के मकान िमलने चािहए, उन्हȂ न्याय िमलना चािहए – आपकी ऐसी भिूमका 
हमेशा रही है। मंुबई को सुदंर बनाने के िलए आपने as a Governor बहुत ही अच्छे कदम उठाने 
का काम िकया था। मंुबई मȂ बाबा साहेब डॉ. भीमराव अÇबेडकर जी का एक बहुत बड़ा मेमोिरयल 
बन रहा है। वहा ँबाबा साहेब डॉ. भीमराव अÇबेडकर जी के Îटेच्यु की ऊँचाई 450 फीट की है। 
आपने वहा ँआकर भी उस काम को देखा था। सरदार वÊलभभाई पटेल जी का Îटेच्यु तो सबसे 
ऊँचा है, लेिकन उनके बाद पूरे देश मȂ जो सबसे ऊँचा Îटेच्यु होगा, वह बाबा साहेब डॉ. भीमराव 
अÇबेडकर जी का Îटेच्यु है। हमारे माननीय नरेन्दर् मोदी जी ने उसका भिूम पूजन भी िकया था। अब 
बाबा साहेब डॉ. भीमराव अÇबेडकर जी का Îटेच्यु बनने जा रहा है। उसका भी लोकापर्ण होगा। 
महाराÍटर् के अनेक लोगȗ को न्याय देने मȂ आपका बहुत बड़ा योगदान रहा है।  

सभापित जी, आप इस हाउस मȂ आए हȅ और मुझे पूरा िवÌवास है िक हाउस चलाने मȂ आप 
सफल हȗगे। यहा ँहाउस चलाना इतना ज्यादा किठन काम नहीं है। लोक सभा मȂ ज्यादा हंगामा 
होता है, यहा ँकम हंगामा होता है। यहा ँथोड़ा-थोड़ा हंगामा होता है। इस हंगामे को रोकने की 
िजÇमेदारी आपके ऊपर है। हंगामा होना चािहए, लेिकन हंगामा बाहर जाकर कीिजए, यहा ंहंगामा 
करके क्या करना है? मतलब, यिद हंगामा ही करना है, तो यहा ँमत आइए। अगर हंगामा करना 
है,  तो वहा,ँ उधर बाहर ही रिहए। अगर आना है, तो यहा ँहंगामा नहीं होना चािहए। अगर हंगामा 
होना ही है, तो थोड़ा-थोड़ा होना चािहए। पाचँ-दस िमनट हंगामा करने के बाद यहा ँकायर् शुरू 
होना चािहए। मेरा आपसे िनवेदन है िक सभी हमारे िमतर् सदÎय ही हȅ। मिÊलकाजुर्न खरगे जी के 
Ģित हम सबके मन मȂ आदर है। वे कागेँर्स पाटीर् मȂ जरूर हȅ, लेिकन कागेँर्स पाटीर् के साथ भी मेरी 
अच्छी दोÎती रही है। उनके साथ आज मेरी दोÎती नहीं है। मेरी दोÎती नरेन्दर् मोदी जी के साथ है। 
राजनीित मȂ कभी-न-कभी दोÎती होती है। हम सबको िमलकर लोकतंतर् को मजबतू करना है। मुझे 
लगता है: 

"देश मȂ खतरे मȂ नहीं है लोकतंतर्, 
यह आपको देना होगा इन लोगȗ को मंतर्।" 
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लोकतंतर् कभी खतरे मȂ नहीं आ सकता। सȂटर्ल हॉल मȂ सिंवधान सभा ने यह सिंवधान 
बनाया। चेयरमनै सर, कुछ लोग बोलते हȅ िक यह देश नेपाल होगा, यह देश बागं्लादेश होगा, यह 
देश Ǜीलकंा होगा। मुझे लगता है िक भारत Ǜीलकंा, नेपाल और बागं्लादेश नहीं होगा, बिÊक हम 
चाहते हȅ िक Ǜीलकंा, नेपाल और बागं्लादेश भारत जैसे हȗ। यहा ँऐसे आंदोलन नहीं हो सकते हȅ। 
यहा ँबहुत आंदोलन हुए हȅ - खािलÎतान को लेकर आंदोलन हुआ है, िकसानȗ का आंदोलन साल 
भर चलता रहा। हमारे महाराÍटर् मȂ मराठवाड़ा िवÌविवǏालय को बाबा साहेब का नाम देने को 
लेकर 17 साल आंदोलन चला। अनेक लोगȗ ने आंदोलन िकए हȅ। यह सबका अिधकार है। लोकतंतर् 
मȂ रैली िनकालने का अिधकार है, मागं करने का अिधकार है, लेिकन जब तक यहा ँबाबा साहेब 
का िदया हुआ सिंवधान है, तब तक अपने देश मȂ इस तरह का अराजक माहौल तैयार नहीं हो 
सकता है। मुझे लगता है िक हम सब लोगȗ को िमलकर सिंवधान, कानून के मुतािबक आगे बढ़ना 
चािहए। िवरोधी दलȗ की बातȂ भी सुिनए, लेिकन उनकी बात कम सुिनए, हमारी ज्यादा सुिनए। 
उनकी बात भी सुिनए। सबकी बात सुननी चािहए। मोदी साहब ने आपको एक बड़ी िजÇमेदारी दी 
है। आप महाराÍटर् से डायरेक्ट यहा ँआए हȅ। हाउस को चलाना इतना मुिÌकल नहीं है, लेिकन हम 
आपके साथ हȅ तो आपके िलए डरने की क्या बात है। हमȂ हाउस को अच्छे से  चलाना है। हमारे 
मिÊलकाजुर्न खरगे साहब की भी कभी-कभी सुिनए। अगर व ेभी कुछ बोलना चाहते हȅ, तो हम 
सुनने के िलए तैयार हȅ। हम सब लोगȗ को िमलकर हाउस को अच्छे से चलाना है। यही मेरी अपेक्षा 
है। मȅ आपका धन्यवाद करता हँू। आप यहा ँपाचँ साल तक रहȂगे, लेिकन मेरे िसफर्  तीन-चार महीने 
ही रह गए हȅ। हालािंक, मȅ अĢैल मȂ दोबारा आऊँगा, क्यȗिक मुझे मोदी साहब एक और बार लाने 
वाले हȅ। मȅ यहा ँछ: साल तक रहँूगा। तब तक आप यहा ँनहीं हȗगे, क्यȗिक मȅ यहा ँछ: साल तक 
रहँूगा। यह ठीक बात है िक हम सब िमलकर हाउस चलाएँगे। मेरी पाटीर् छोटी पाटीर् है, लेिकन मेरी 
पाटीर् को भी आपकी थोड़ी-थोड़ी मदद की आवÌयकता है। इसी तरह हम सब लोगȗ को िवÌवास है 
िक आप हाउस का सÇमान अच्छे से बढ़ाएँगे, लेिकन आपस मȂ हमȂ नहीं लड़ाएंगे। मȅ इतना िवÌवास 
जरूर करता हँू िक हम सब लोग यहा ँपर शािंत से कायर् करȂगे।                    

SHRI SANA SATHISH BABU (Andhra Pradesh): Hon. Chairman, Sir, on behalf of the 
Telugu Desam Party and my hon. Party President, Chief Minister of Andhra Pradesh, 
Nara Chandrababu Naidu, and the party General Secretary Nara Lokeshji, I extend a 
warm welcome and heartily congratulate you as the Chairman of the Rajya Sabha.  As 
Chairman of this Council of States, you hold the critical responsibility of guiding this 
House. It is the voice of the Indian State’s firm and deep legislative scrutiny. 

The Telugu Desam Party is confident that with your extensive experience and 
commitment to impartiality, you will be a skilful guide to our proceedings and uphold 
the dignity of this House.  On behalf of the Telugu Desam Party, under the leadership 
of Nara Chandrababu Naidu, I assure you of our complete and unwavering 
cooperation in running the House smoothly and effectively, serving the people of 
India. Thank you, Sir. 
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MR. CHAIRMAN: Now, Shri Birendra Prasad Baishya.  

SHRI BIRENDRA PRASAD BAISHYA (Assam): Thank you hon. Chairman, Sir, for 
giving me this opportunity.   It is our honour to have a personality like you as a 
Chairman of the upper House of our country.  As a Governor, as a Chairman, you 
have already established the quality of administrative capability with you, Sir.  Along 
with this, Sir, you were a Member of Parliament.   So, you are a better person to 
know what the needs of Members of Parliament are.    

Sir, I rise here today to welcome you on behalf of my Party, Asom Gana 
Parishad, and my Party President, Shri Atul Bora.  This Upper House is a 
distinguished House.  We are here from the North-Eastern region.  On the very first 
day, I would like to make a small request to you, Sir. Although North-Eastern Regions 
belong to eight States, we are not getting proper opportunity to speak in the House.   
That is because you allocate time to Members according to the strength of their Party 
in the House. It is fortunate or unfortunate, I do not know, but what I would like to say 
is this.  From Mizoram, we have one Member of Parliament; from Meghalaya, there is 
one Member of Parliament and from Arunachal Pradesh, there is one Member of 
Parliament.  Sir, we are part of India.   We are small States.  Our Members are less in 
number, but we have to establish our echo and voice in this House. So, I would like to 
request you to kindly look after us because one Member means cent per cent, 100 per 
cent. So, while allocating time, please consider our problems, Sir. I hope you would 
consider our request and give us sufficient time to speak in the Parliament. 

Sir, we are very happy, you are a very distinguished person and a good human 
being. As a Governor, everybody recognized you.  You were accessible to 
everybody.   As the Chairman of the Coir Board, you have established how your 
administrative quality is.  And, as a Member of Parliament, Sir, twice, you 
represented Lok Sabha in our country.  As a Member of Parliament, you know what 
the feeling is and what the needs of the Members of Parliament are.  So, we welcome 
you, not only welcome you, but I also give full assurance to you that my Party will 
always be supporting.  We are always for smooth functioning of the House.  We will 
give you our full support, Sir.  I wish you and your family a healthy and successful life.  
Thank you very much, Sir.                                     

MR. CHAIRMAN:  Thiru G.K. Vasan. 
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 SHRI G. K. VASAN (Tamil Nadu):  &“Hon. Chairman Sir, today is a special day for all 
of us to welcome, honour and appreciate the hon. Vice President of India and the 
Hon’ble Chairman of Rajya Sabha, Shri C.P. Radhakrishnan. 

Tiruppur is a city renowned for its patriotism, devotion, hard work and 
honesty. It has earned global recognition through its textile industry and other 
manufacturing enterprises. Sir, you were born and brought up in this distinguished 
city. You embody all the virtues that Tiruppur stands for—patriotism, devotion, 
diligence, integrity and an unwavering commitment to principles. Truly, the unique 
character of Tiruppur is reflected in your personality. 

Sir, whatever office you have held, you have added exceptional laurels to it. 
This has been possible because of your upbringing, your education, your vast 
experience, and the virtues you display—maintaining cordial relations with all, 
upholding integrity and practising honesty. On the strength of these qualities, you 
have risen to this august and high office.”  It is a matter of great pride for us that 
someone who hails from a humble farming family now adorns the Chair of the hon. 
Vice President of India. It is an honour to Tamil Nadu, an honour to the Tamil 
language and culture, and an honour to the people of Tamil Nadu. The people of 
Tamil Nadu wholeheartedly appreciate the Union Government, under the leadership of 
the Hon’ble Prime Minister of India, for this gracious decision. It is our duty to express 
our gratitude. 

Tamil culture has always been known for its sense of gratitude. Therefore, on 
behalf of the people of Tamil Nadu and on behalf of my party, the Tamil Maanila 
Congress (Moopanar), I convey my sincere thanks to the Union Government and to 
the hon. Prime Minister of India. 

Sir, your victory secured with confidence of the Members of both Houses of 
Parliament is not merely a personal achievement but a reflection of the values 
cherished by you, dedicated to the nation and devotion to God. Perhaps, it is this 
commitment which led you to remark during the Constitution Day celebrations, “The 
soul of our Constitution has proved that Bharat is one and will be one forever.” 

 Sir, to conclude, I would like to say that because of your amiable nature, 
honesty and integrity, you have reached this eminent position in our nation. We are 
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confident that you will conduct the proceedings of this Upper House with neutrality 
and fairness. We assure you of our full support in all your endeavours to run this 
august House in an objective and dignified manner. 

Once again, I extend my heartfelt congratulations on behalf of the people of 
Tamil Nadu and on behalf of my party, the Tamil Maanila Congress.  Thank you, Sir.”                         

MR. CHAIRMAN:  Dr. Wanweiroy Kharlukhi; not present. Shri K. Vanlalvena. 

SHRI K. VANLALVENA (Mizoram): Thank you, hon. Chairman. Congratulations and 
greetings on behalf of Mizoram and on behalf of Mizo National Front!  We are very 
happy that you are here.  Sir, since we are from the North-Eastern States, -- we are 
among the people of tribal areas of the North-East -- whenever we come to Central 
part of India, the tribals in the North-East are suffering from some differences from 
other people, even in Parliament also.  However, being from Southern part of India, I 
am very happy to honour you here and to greet you to be our Chairman here.  Thank 
you so much, Sir. That is all that I want to say. 

MR. CHAIRMAN: Shriman Jose K. Mani; not present. Shriman Rwngwra Narzary; not 
present. Shriman Jayant Chaudhary. 

MR. CHAIRMAN:  Shreeman Jayant Chaudhary. 

THE MINISTER OF STATE IN THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND THE MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY):   Hon.  Chairman, Sir, it is a matter of  
great honour and I join all esteemed parliamentarians in our expression of deep 
respect and regard as you take on this responsibility in high constitutional office.  

Sir, from Tiruppur to your position today, undoubtedly, it has been a long 
journey, one that has been marked by a strong commitment to service, to honesty 
and integrity. The words of Mr. Frost come to mind perhaps to describe your own 
travails on life: “Two roads diverged in a wood, and I took the one less traveled by, 
and that has made all the difference.” 

 In my own experience and relationships with my peers, my mentors here and 
looking at leaders at close quarters, I have often wondered what the determinants of 
success are and what are the attributes that create the platform that enable a person 
to dream  larger than life and to achieve. Undoubtedly, it is the love of one's family, a 
strong foundation of education, sometimes a hard knock when you are young and 
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when you are down, the courage to rethink and to rediscover oneself.  And, at the 
core of it, it has to have a strong discipline. You have taken long and hard routes 
yourself, Sir, from my own study of your life and what I have read from sources that 
are available and, in my very short but intimate engagement and conversation that I 
had with you after you took office, you started life as a young sports person, a table 
tennis champion, played cricket, perhaps volleyball too and a long distance runner. 
While this House is referred to as the House of Elders, and there has been some 
debate that this is the more peaceful House of the two, I am sure that the hours you 
spent as a young sportsperson will give you the stamina, the body strength and 
vigour to  maintain discipline from that Chair. 

 Sir, you served as an entrepreneur and at close quarters, you have seen the 
beating heart, the economic backbone of India. You understand very well how our 
workers, our craftspersons, stitch by stitch, are weaving economic prosperity, not 
just for themselves and their families, but are also weaving a rich tapestry of India. 
They are bringing communities together. And I am sure, that will remain close to your 
heart.  You have wide experience ranging from business administration to public 
administration, as a parliamentarian, when you talked about democratic values and 
when you represented India in the UN General Assembly. Then, as Governor, you 
were committed to providing equitable access to education ensuring that no one gets 
left behind. I know that when you were Governor in Maharashtra, for instance, you 
spent a lot of time engaging with students from tribal communities. Your School 
Connect program and your dedication to that program speaks volumes about your 
own thinking on that very important subject. I also know that one of your first public 
acts after becoming Vice- President was to pay homage to Chaudhary Charan Singhji 
when you visited Kisan Ghat and you also spoke fondly about him when I met you. 
That gives me the warm confidence that you know the beating heart of our India, our 
rural people and their aspirations.  

Sir, lastly, we are standing here speaking in this beautiful Parliament building. It 
has been constructed using stone and marble from the State of Rajasthan largely. 
The Samvidhan Sadan was made from sandstone from Jagner, Agra. What I am 
trying to say is that while there is a hard edifice of stone, when you look at it from 
outside, our Parliament, standing big and tall, conveys a strength, conveys a sense of 
authority and conveys our strong commitment to constitutional values. But we must 
all be mindful that stone is hard, but there is also a softness to this great building. It 
also has a soft-beating heart of our democracy, which is here in this August 
gathering. And I am sure, I want to take this opportunity to express my confidence, 
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the support from my party, and support from all people, from all sections of our 
country, to your endeavors, so that we are able to uphold collectively the highest 
traditions of office as Members of this August House. 

Ǜी िमिंलद मुरली देवरा (महाराÍटर्):  & “सबसे पहले, मȅ महाराÍटर् के उपमुख्यमंतर्ी एकनाथ िंशदे 
जी एवं अपनी पाटीर् की ओर से और महाराÍटर् की समÎत जनता की ओर से आप का बहुत, बहुत 
अिभनंदन करता हँू।“ Sir, your very short tenure as Governor of Maharashtra earned you 
deep goodwill across political parties in the State and across people alike. The 
dignity, the credibility and the integrity that you brought to the Raj Bhavan on Malabar 
Hill, I have no doubt that you will bring the same dignity, the same credibility and the 
same integrity to the Rajya Sabha right here on the Raisina Hills. As you know, if you 
have lived in Mumbai, even though you live for a short period, when someone leaves 
Mumbai, Mumbai never leaves them. It leaves a lasting, a permanent and a very 
positive impression on people.  Therefore, I know that the people of Maharashtra will 
have a very able representative through you in the Chair that you now occupy. I also 
had the privilege of hosting you earlier this year in Mumbai at an event to 
commemorate my late father's legacy. I only want to assure you of our fullest 
cooperation and that everyone in our State, especially my Party, is eagerly looking 
forward to welcoming you to Mumbai and Maharashtra and felicitating you as Vice-
President of India.  Once again, my very, very best wishes to you.  

MR. CHAIRMAN: Shri Upendra Kushwaha; not present. Shri Kamal Haasan; not 
present. Shri Kartikeya Sharma. 

SHRI KARTIKEYA SHARMA (Haryana): Sir, at the outset, I extend my heartfelt 
congratulations and warm wishes to you on assuming Office as the Vice-President of 
India and Chairman of the Rajya Sabha. This is a moment of great significance, not 
only for the august House, but also for our democratic traditions. Your life journey 
stands as a reminder that the true measure of public life is not the position one holds, 
but the dedication, integrity and commitment to public service that one embodies.  
Rising from a humble background in Tiruppur to the high constitutional office, you 
now occupy as a powerful testament to the strength of Indian democracy and the 
possibilities it creates for every citizen. You chose the path of public service at a very 
young age, treating politics not as an entitlement, but as a responsibility. You carved 
out your own road by going among the people, listening to their concerns and 
standing with them in their struggles.  One of the most inspiring chapters of your 
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public life was the 93-day Jan Yatra through which you travelled an extraordinary 
19,000 kilometres across Tamil Nadu, meeting people in every corner of the State and 
hearing their issues directly. This was not merely a political exercise; it was an 
affirmation of your belief that leadership begins with listening.  It is the spirit of service 
that led you to serve as Governor of four important States -- Jharkhand, Telangana, 
Puducherry and Maharashtra. In each of these roles, your simplicity, calm leadership 
and transparent administrative style left a deep and positive impact and impression, 
showing what federalism truly means. Throughout your public life, you have upheld 
simplicity, transparency and service to the last person as your guiding principle.  
Reaching the most marginalised and understanding their aspiration has been a 
hallmark of your leadership. It is thus the humane vision and your capable leadership 
that will guide the direction of this House. We are the youngest country in the world 
with more than 65 per cent of our population under the age of 35.  Rajya Sabha is an 
institution where dialogue meets dignity, balance shapes consensus and thoughtful 
deliberation strengthens our democracy. I have complete confidence that, under your 
stewardship, this House will not only fulfil its constitutional mandate with greater 
strength, but will also reach new heights in decorum, quality of debate and 
effectiveness in policy making.  Once again, I would like to welcome you on behalf of 
the State of Haryana and the House is looking forward to work under your umbrage. 

MR. CHAIRMAN:  Shri Masthan Rao Yadav Beedha. 

SHRI  MASTHAN  RAO   YADAV   BEEDHA   ( Andhra  Pradesh ) :    Thank   you,   
Mr. Chairman, Sir, for giving me this opportunity to speak on this happy occasion.   
On behalf of our Telugu Desam Party and our leader and hon. Andhra Pradesh Chief 
Minister, Shri Nara Chandrababu Naidu Garu, I extend our hearty and warm welcome 
to you on your first day in this august House as its Chairperson.   

MR. CHAIRMAN:  Please make it very short.  

SHRI MASTHAN RAO YADAV BEEDHA: Sir, you entered public life at a very young 
age actively participating in social and organisational work from the early 1970s.  Over 
the decades, you have grown into one of the most respected leaders from Tamil 
Nadu, known for your calm temperament, administrative understanding and deep 
concern for people’s welfare.  Your long public journey stands as a testimony to your 
patience and belief in democratic process.  You had the privilege of representing the 
people of Coimbatore, Tamil Nadu, in Lok Sabha twice.   During your tenure as the 
Member of Parliament, you worked tirelessly for the development of Coimbatore and 
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Tamil Nadu.   

 Beyond your legislative experience, you have also served the nation in the 
distinguished constitutional positions.  You have served as the Governor of 
Jharkhand, Telangana, the Lieutenant Governor of Puducherry and most recently, as 
the Governor of Maharashtra, where you continued to carry out your constitutional 
responsibility with dignity, fairness and public-centric approach.   

 On behalf of all the Members of this august House, our Telugu Desam Party 
and our leader, Shri Nara Chandrababu Naidu Garu, I extend our heartfelt wishes to 
you for smooth and successful tenure as the Chairman.  I am confident that your 
tenure as the Chairman will be marked by wisdom, impartiality and steadfast 
commitment to the value of democracy and federalism.  Thank you, Sir, and welcome 
to the Rajya Sabha.        

MR. CHAIRMAN:  Now, Dr. Ashok Kumar Mittal.  Please, be brief.  

डा. अशोक कुमार िमǄल (पजंाब):  माननीय सभापित महोदय, आपने आज मुझे आपके 15वȂ 
सभापित के रूप मȂ इस सदन मȂ आसीन होने पर आपका Îवागत करने का अवसर Ģदान िकया। मȅ 
इस मौके पर आम आदमी पाटीर् की तरफ से, हमारी पाटीर् के national convener Ǜी अरिंवद 
केजरीवाल जी की तरफ से व पजंाब के तीन करोड़ नागिरकȗ की तरफ से इस महान सदन के 
सभापित के रूप मȂ व भारत के उपराÍटर्पित के रूप मȂ आने पर आपका पुरज़ोर Îवागत करता हंू। 
जैसा िक मेरे कुछ सहयोिगयȗ ने कहा िक आप भारत के Ģथम उपराÍटर्पित Ǜी सवर्पÊली 
राधाकृÍणन के हमनाम हȅ व एक महान Îटेट्समनै हȅ, इसीिलए हम सबकी उÇमीदȂ और įयादा बढ़ 
जाती हȅ िक आपके मागर्दशर्न मȂ, आपकी छतर्छाया मȂ भारत का Ģजातंतर् और अिधक सुदृढ़ होगा। 
आप तिमलनाडु के उस कोयÇबटूर शहर से आते हȅ, िजसने बहुत कमर्ठ लोगȗ को जन्म िदया है। मȅ 
Ëयिƪगत तौर पर वहा ंके एक young boy को जानता हंू, िजसका नाम िवÍणु  है, िजसके माता-
िपता उसकी एक वषर् की आयु मȂ Îवगर् िसधार गए थे, दादी ने उसका पालन-पोषण िकया और उस 
youth ने भारत का सबसे बड़ा ÃलेसमȂट पैकेज, ढाई करोड़ रुपये का िलया। कृिष Ģधान भारत के 
अंदर दूध की कÇपनी मȂ काम करने के िलए िलया। जब मȅ आपके ऐसे ही सघंषर् भरे सावर्जिनक 
जीवन को देखता हंू िक आपने सगंठन से लेकर ससंद तक राज्यपाल के रूप मȂ बहुत महान कायर् 
िकये हȅ, साथ ही, आपने देश की निदयȗ को जोड़ने के िलए, पयार्वरण को सुधारने के िलए और 
छुआछूत को दूर करने के िलए 93 िदनȗ की जो यातर्ा की, यह हम सबके िलए एक और उÇमीद 
बढ़ाता है। आप एक सफल िखलाड़ी भी रहे हȅ और मȅ उसी िखलाड़ी की भावना से यह उÇमीद 
करंूगा और िनवेदन भी करंूगा, क्यȗिक आप इस सदन मȂ हम सब के अिभभावक हȅ, रेफरी हȅ और 
अÇपायर भी हȅ। हम सबको आपका बराबर का मागर्दशर्न व सपोटर् िमलता रहेगा। िकसी भी 
राÍटर्िहत मȂ आपके साथ आम आदमी पाटीर् कंधे से कंधा िमलाकर खड़ी रहेगी। अंत मȂ मȅ आपनी 
बात कुछ पिंƪयȗ से समाÃत करंूगा:  
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“यह बुलदंी, यह मुकाम आपको मुबारक 
मुबारक कामयाबी का यह नया आसमान आपको मुबारक 

हमे यकीन है िक आप नई इबारत िलखȂगे 
इस सदन की यह नई कमान आपको मुबारक।” 

DR. V. SIVADASAN (Kerala): Respected Chairman, Sir, on the first day of the 
shortest Winter Session of the Parliament, I welcome you with warm and deep 
respect.  I believe that you will protect the rights of this great institution, of this august 
House.  This House is facing many challenges from the Government.  Day-by-day, 
the Government is trying to reduce the powers of the States and they are reducing the 
powers and rights of this august House, that is, Rajya Sabha, the Council of States.  
Sir, in the Council of States, we raise our voice of the States.  I believe, you will 
protect our voice.  Sir, the Government is using the term ‘Money Bill’ for bypassing 
the discussion and debate in Rajya Sabha, the Council of States.    

 Respected Chairman Sir, I also believe that as the Chairman, Rajya Sabha, 
you will protect the rights of the Members of this House.  I am sure, as the Chairman 
of this House, you will use the rights and powers vested in the Chair and the voice of 
the Opposition will be protected.  Sir, I believe, we will get proper and transparent 
answers from the Government to the questions that we raise.   Sir, I believe, under 
your chairmanship, the Private Members’ Bills will be introduced and discussion and 
debate on those Private Members’ Bills will be taken up in this House.  I believe, apart 
from permitting Private Members’ Bills and Private Members’ Resolutions, you will 
also give us the opportunity to raise Special Mentions.  I believe, as the Chairman, 
Rajya Sabha, you will give permission and allow discussion under Rule 267 and 
provide us an opportunity to pave the way for a warm and healthy debate in this 
House.  Thank you.  Once again, I extend a warm welcome to you.                                                      

SHRIMATI PRIYANKA CHATURVEDI (Maharashtra): Respected Chairman, Sir, on 
behalf of my Party, Shiv Sena (UBT); my Party Leader, Uddhav Thackeray ji; and, 
our floor leader, Sanjay Raut ji, I welcome you and I hope, under your guidance, 
deliberations will be guided by fairness, constructive dialogue and respect for diverse 
viewpoints, whether to your left, right or centre, or, whether at the front or at the 
back.    Sir, I also hope that under your guidance, all parties, small or big, will be 
given the privilege to participate fully in our democratic process.   Sir, as a first-timer, 
I have had the opportunity to work under three Vice-Presidents and Chairmen and 
vote twice for the position of the Vice-President.   
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Sir, all I would like to say here is that it has been a wonderful opportunity, and, 
I hope that the tradition of having discussion and debate in the Upper House of the 
Parliament would continue to return back to its health.    I wish you a good tenure, a 
full tenure and a committed tenure to make the democracy much stronger.  Thank 
you. 

Ǜी सƵाद अहमद िकचलू (जÇमू-कÌमीर): सभापित महोदय:  

“हज़ारȗ साल निर्गस अपनी बे-नूरी पर रोती है, 
बड़ी मुिÌकल से होता है चमन मȂ दीदावर पैदा।” 

 आज बहुत ही खुशी का मुकाम है िक हमारी oath हुई और ऑनरेबल चेयरमनै सर का इस 
सदन मȂ पहला िदन है।  हमȂ बहुत अच्छा लगा।  वैसे भी जब ऑनरेबल चेयरमनै सर के चेहरे को 
देखते हȅ, तो चेहरा देखकर ऐसा लगता है िक ये अंदर से भी humble और helpful हȗगे।  वैसे भी 
जो साउथ इिंडयन्स होते हȅ, वे बहुत हÇबल होते हȅ। मȅ जÇमू-कÌमीर से हंू, हमारे जÇमू-कÌमीर मȂ 
काफी टूिरÎट्स आते हȅ, वे बहुत ही अच्छे, हÇबल और हेÊपफुल लोग होते हȅ और मȅ वैसी ही हमारे 
ऑनरेबल चेयरमनै सर से उÇमीद रखता हंू। चूंिक मȅ एक पहाड़ी इलाके से हंू, ऑनरेबल हेÊथ 
िमिनÎटर, नƿा साहब, जो यहा ँबठेै हȅ, वे यह जानते हȅ िक भागंी के साथ एक के्षतर् पड़ता है – 
िकÌतवाड़, ये वे इलाके हȅ, जहा ँपर हम चार महीने बफर्  के नीचे रहते हȅ। आठ महीने मȂ हमारी जो 
भी तरक्की होती है, जो भी डेवलपमȂट होती है, उसका सारा िसलिसला तब खत्म हो जाता है, 
जब वहा ँचार-चार मीटर बफर्  पड़ती है और हमȂ अगले साल, दोबारा नया िसलिसला - वह चाहे 
राÎते का हो, िबजली हो या दूसरा कोई मसला हो, शुरू करना पड़ता है। मȅ आज ज्यादा कुछ न 
कहते हुए, अपनी तरफ से, अपनी पाटीर् की तरफ से डॉ. फारूक अÅदुÊला जी की तरफ से, जो 
हमारी पाटीर् के ĢेिसडȂट हȅ, जनाबे उमर अÅदुÊला जी की तरफ से, जो हमारे चीफ िमिनÎटर हȅ, 
आपको िदली मुबारकबाद देना चाहता हंू। वैसे तो जÇमू-कÌमीर को लेकर हमारे बहुत सारे इÌयज़ू 
हȅ - ऑनरेबल Ģाइम िमिनÎटर साहब यहा ँबठेै थे, वहा ँइलेक्शन हुए और िपछले 30 साल के अरसे 
मȂ जÇमू-कÌमीर के इलेक्शन मȂ लोगȗ ने बढ़-चढ़कर िहÎसा िलया। उन्हȗने एक िहÎटर्ी कायम  
कर दी।   

MR. CHAIRMAN:  Please conclude. 

Ǜी सƵाद अहमद िकचलू: उसके साथ-साथ जनाबे आला, ऑनरेबल Ģाइम िमिनÎटर साहब ने 
इन्हीं दोनȗ सदनȗ मȂ यह कहा था िक आपकी जो जÇमू-कÌमीर य.ूटी. है, उसको दोबारा िरयासत 
का दज़ार् िदया जाएगा।  

MR. CHAIRMAN:  Please conclude. 

Ǜी सƵाद अहमद िकचलू: मȅ आज आपकी वसातत से ऑनरेबल Ģाइम िमिनÎटर साहब से और 
ऑनरेबल होम िमिनÎटर साहब से यह अपील करना चाहता हंू िक व ेहमारे राज्य को जÊद से 
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जÊद िरयासत का दज़ार् बहाल करȂ और Îवगीर्य अटल िबहारी वाजपेयी जी का जो िमशन था –
इंसािनयत, जÇहूिरयत और कÌमीिरयत, उस िमशन की तकमील करȂ। 

MR. CHAIRMAN:  Please conclude. 

Ǜी सƵाद अहमद िकचलू: मȅ ज्यादा न कहते हुए, एक बार िफर आपको मुबारकबाद देता हंू और 
आपका शुिकर्या अदा करता हंू।  

Ǜी सभापित: राजीव शुक्ला जी, आप अपना भाषण आरंभ कीिजए।  

Ǜी राजीव शुƛा (छǄीसगढ़): सभापित महोदय, सबसे पहले तो मȅ अपनी पाटीर् की तरफ से 
आपका Îवागत करता हंू िक आपने इस पद को गर्हण िकया है। आपके िलए सभी ने कहा है िक 
आप तिमलनाडु के कोयंबतूर से हȅ - हम सभी इस बात को जानते हȅ, लेिकन अब आप पूरे देश के 
हȅ, अब आप िसफर्  तिमलनाडु के नहीं रह गए हȅ। तिमलनाडु आपकी जन्मभिूम है, लेिकन अब पूरा 
देश आपकी कमर्भिूम है। आपके ऊपर बहुत बड़ा दाियत्व यह है,  िजसके बारे मȂ खरगे जी ने भी 
अपनी Îपीच मȂ कहा था िक अब आप सबके हȅ, आप सभी दलȗ के हȅ, इस देश के एक-एक 
नागिरक के हȅ। आप िवपक्ष की तरफ भी देखȂगे – मुझे इसकी पूरी उÇमीद है, क्यȗिक आपने सबके 
साथ हमेशा न्याय िकया है। सदन चले – इस बड़ी चुनौती का आपको सामना करना पड़ेगा। सदन 
चलाने की िजÇमेदारी सǄा पक्ष की पहले होती है, क्यȗिक मȅ ससंदीय कायर् मंतर्ी भी रहा हंू और 
इस बात को जानता हंू। उसके बाद अगर चेयरमनै िवपक्ष को मौका देते रहȂगे, सǄा पक्ष को भी 
मौका देते रहȂगे, तो सदन चलता रहेगा, वरना अगर िसफर्  शोरगुल मȂ ससंद सतर् समाÃत हो गया, 
तो उसका कोई अथर् नहीं रहता। इस मामले मȂ आपकी Ģबल भिूमका रहेगी।  

सर, िवपक्ष के पास क्या होता है? िवपक्ष के पास न सरकार है, न अफसर हȅ, न दÄतर है, 
उनके पास िसफर्  एक ससंद ही है, वे जहा ँबोलने और बात करने आते हȅ। अगर उन्हȂ वह भी मौका 
नहीं िमला, वे अपनी बात भी नहीं कह पाए, अपनी बात नहीं रख पाए, तो उनके पास क्या क्या 
रहा? मेरा इसिलए आपसे हाथ जोड़कर िनवेदन है। आप इस महती भिूमका को बहुत अच्छी तरह 
अदा कर सकते हȅ, क्यȗिक आपमȂ वह गुण है, िजसमȂ आप सभी को साथ लेकर, साथ चलाकर, 
सदन चला सकते हȅ। मेरा आपसे िसफर्  यही अनुरोध है। आपका एक बार िफर से बहुत-बहुत 
Îवागत है।  

Ǜी सभापित: Ǜीमती सुधा मूतीर् जी, आप अपना भाषण आरंभ कीिजए।  

3.00 P.M. 

SHRIMATI SUDHA MURTY (Nominated): Sir, on behalf of all the Nominated 
Members  & “and on behalf of seven crore people of Karnataka, I extend a warm 

                                                            
& English translation of the original speech delivered in kannada.  
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welcome to you.”   I would like to welcome you, congratulate you. Your life is the 
tapestry of so many careers. I do not want to repeat all that.  Everybody has done 
that. You are a well-travelled person, an understanding person. You remind me of a 
beautiful shloka in Mahabharata. When Yudhishthira gets all the things after the 
Kurukshetra War, he reflects on what kingdom is, what responsibility is and why one 
should take it up.  It is a very famous quote.  At that time, Bhishma says, 

“बुिǉबर्ल ंच ते िनत्यं धमȃ ितǞतु पािर्थव। 
Ģजाना ंच िहते युƪो भव लोके सुखावह:” 

 

‘Yudhishthira, who is responsible for this whole process?   I want to tell you 
this.  May your wisdom and your strength always remain rooted in Dharma! You know 
what is Dharma.  Somebody may be patita.  You have to hold dharma.  You are 
aware of it.  Remaining engaged in the welfare of the people will always bring 
happiness and prosperity to the society and the country.’ On behalf of all of us, we 
welcome you. We wish you well.  You will do the best. Under your chattrachaya, we 
would like to have a lot of debates.   I have a small request. We are 12 Nominated 
Members. We are not in the category of ‘Others'. We are neither to left nor to right as 
they say ‘nec dextrorsum, nec sinistrorsum’.  We are in the middle.  We are under 
you.  We have been nominated by our Prime Minister, Shri Narendra Modi ji. We are 
grateful.  But you should give us time which is separate, and not with the category of 
‘Others’. We have spent a lot of time, each one of us, enormous time in our own field. 
We would like to contribute here.  Give us a little more time.  Not in the category of 
‘Others’, but in the category of ‘Nominated’.  Sorry to mix up official work with your 
welcome speech. Thank you, Sir.                                                                            

ÎवाÎथ्य और पिरवार कÊयाण मंतर्ी; तथा रसायन और उवर्रक मंतर्ी; तथा  सभा के  
नेता (Ǜी जगत Ģकाश नƿा): आदरणीय सभापित जी, आज यह बहुत ही खुशी का अवसर और 
िदन है िक आज आपका सभापित के रूप मȂ पहला िदन है। माननीय Ģधान मंतर्ी, Ǜी नरेन्दर् मोदी 
जी ने आज सुबह आपके जीवन के बारे मȂ और Ģजातंतर्, Ģजातािंतर्क ËयवÎथा, देश और समाज के 
िलए आपका जो योगदान रहा है, उसके बारे मȂ िवÎतृत रूप से अपने वƪËय मȂ बताया। हमारे 
उपसभापित जी ने सवर्पÊली राधाकृÍणन जी का वृǄातं देते हुए, Ģजातंतर् मȂ ससंद के ǎारा क्या 
योगदान िदया गया है, उसके बारे मȂ बताया और आपके ǎारा सावर्जिनक जीवन मȂ जो कायर् िकए 
गए, उनकी चचार् की। उनके बाद लीडर ऑफ िद अपॉिज़शन और सभी पॉिलिटकल पाटीर्ज़ ने 
िमलकर आपके जीवन को लेकर एक वृǄातं रखा। साथ-ही-साथ, सबने शुभकामनाएँ भी दीं िक 
यह हाउस आपके नेतृत्व मȂ, आपकी अध्यक्षता मȂ Ģजातािंतर्क तरीके से आगे चलेगा। मȅ इसमȂ कुछ 
जोड़ना नहीं चाहता हँू, क्यȗिक सारी बातȂ आ चुकी हȅ। लेिकन, मȅ एक बात जरूर ध्यान िदलाना 
चाहता हँू, क्यȗिक आपके साथ मेरा सावर्जिनक जीवन मȂ भी और पाटीर् के रूप मȂ भी लÇबे समय 
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का Ëयिƪगत सबंधं है। खरगे साहब बता रहे थे िक आप कागेँर्स के घराने से आते हȅ और आपको 
इस िवषय को ध्यान मȂ रखना है, लेिकन आपने िवरासत मȂ िमली चीज़ȗ के साथ-साथ क्या यथाथर् 
है और हमȂ अपना राÎता कैसे चुनना है, यह आपने अपने जीवन मȂ देखा है और इसे चिरताथर् िकया 
है। यह बताना इसिलए आवÌयक है, क्यȗिक आप कागेँर्स के घराने से आते थे, िफर भी आपने 
राÍटर्ीय Îवयंसेवक सघं की शाखा ज्वाइन की। जब आपने उसे ज्वाइन िकया, तो आपके पिरवार मȂ 
आपके बड़ȗ ने आपसे तकरीर की, आपसे argument िकया िक ये अच्छे लोग नहीं है, यहा ंमत 
जाओ। यहा ंजाना उिचत नहीं है। यहा ंतक यह भी कह िदया िक ये गैर राÍटर्वादी हȅ। पिरवार को 
आपका जवाब था िक मȅने उनको देखा है, परखा है और साथ काम िकया है। व ेराÍटर्वादी ही हȅ 
और सही राÍटर्वादी है।  ऐसा आपके मन मȂ िवचार था।  यह मȅ इसिलए उǉतृ करना चाहता हंू, 
क्यȗिक आप िकसी बायस से दबे नहीं और आप िकसी Ģेशर मȂ नहीं आए। आप अपने बुजुगș के, 
बड़ȗ के दबाव मȂ नहीं आए, लेिकन Îव-चेतना से Îव-सोच से आपने अपने जीवन की िवचारधारा 
का राÎता तय िकया।   यह आपके Ëयिƪत्व के बारे मȂ बताता है और यही बताता है िक आपने िकस 
तरीके से सामािजक जीवन को िलया है।  यह वही शख्स कर सकता है, जो अपनी बुिǉ से 
सोचकर, अपने आसपास के वातावरण को समझकर, क्या उिचत है, उसको समझकर और दबाव 
मȂ न आकर अपने जीवन का फैसला करता है।  वह हमने देखा है।  आपको पिरवार से बहुत अच्छे 
सÎंकार िमले। आप िकसान पिरवार से थे। आपका सारा जीवन सामािजक कामȗ मȂ गया।  आप 
राजनीित मȂ जरूर रहे और राजनीितक दृिÍट से आपने जरूर काम िकया।  You were in the 
political field and you did a lot in the political field but आपकी आत्मा और जो आपके कायर् 
करने का ढंग है, उसमȂ समाज के Ģित समपर्ण हमेशा िदखता रहा। इसिलए समाज के Ģित 
आपका समपर्ण सबसे ज्यादा रहा है।  यह भी हम सबको मालमू है और इसे एक पाक जीवन, साफ 
सुथरा और बेदाग जीवन कहा जाएगा।  आप दो बार लोकसभा के सदÎय रहे। Îटȅिंडग कमेटी मȂ 
आप टैक्सटाइल कमेटी के सदÎय रहे।  कंसÊटेिटव कमेटी मȂ आप फाइनȂस के सदÎय रहे।  कुछ 
बदलने की आपकी लगन और आपकी तड़प इस बात से सूिचत होती है िक जब आपको Coir 
Board की चेयरमनैिशप िमली, तो आपने Coir Board को, जो लॉस मȂ चल रहा था, उसे आपने 
ऑल हाई टाइम एक्सपोट्सर् मȂ पहंुचाया। आपने 2,532 करोड़ का एक्सपोटर् इन्कर्ीज़ िकया और 
यह ऑल टाइम हाई है। इसिलए जब मौका िमला, तब आपने उसको भी पूरा िकया।  

मȅ अपने आप को बहुत खुशनसीब महसूस करता हंू िक मȅ िजस पाटीर् का अध्यक्ष हंू आप 
तिमलनाडु मȂ उस समय अध्यक्ष बने, जब पाटीर् चैलȂज के मोड मȂ थी और जब पाटीर् को 
आवÌयकता थी। बताया गया िक आपने 19,000 िकलोमीटर से ज्यादा की यातर्ा की।  आपने 
लगभग 93 डेज़ की यातर्ा की और उस यातर्ा मȂ आपने 2004 से 2007 के बीच मȂ अध्यक्षता के साथ-
साथ पाटीर् को जमीनी Îतर पर पहंुचाने का काम िकया। यही नहीं, बिÊक आपने पाटीर् को एक नई 
ऊजार् और नई ताकत दी। िजन बातȗ को लेकर के आपने यातर्ा िनकाली थी, वह linking of rivers 
था, untouchability के िखलाफ था और सबको साथ लेकर चलने के िलए था, यानी सामािजक 
और नेशनल इÌयज़ू - यिूनफॉमर् िसिवल कोड था। इन सारी बातȗ को लेकर के आपने उस यातर्ा 
को िनकाला और पाटीर् को मजबतू िकया।   

[ 01 December, 2025 ] 47



मुझे बहुत खुशी है िक आप 2020 से 2022 तक केरल मȂ भारतीय जनता पाटीर् के इन्चाजर् 
भी रहे और आपने वहा ंभी बखूबी पाटीर् को मजबूत िकया। You went to every district.  मुझे वह 
भी देखने का मौका िमला िक आपने िकस तरीके से एक discipline soldier के रूप मȂ अपने काम 
को िनभाया।  आप जब झारखंड के राज्यपाल बने, तब आपने कुछ ही समय मȂ 28 िजले घूम डाले।  
जब आप महाराÍटर् के राज्यपाल बने, तो जैसा ĢफुÊल पटेल जी और िमिंलद देवरा जी बता रहे थे 
िक within two months, you visited each and every district of Maharashtra. You did the 
same in Jharkhand.   

This shows your commitment for the society.  This shows your administrative 
acumen also and this shows your commitment for the States’ welfare जो आपने िकया।  
माननीय Ģधान मंतर्ी जी ने आपको उपराÍटर्पित पद के िलए चुना, िजसके बाद िफर सबके वोट के 
आधार पर आप उपराÍटर्पित बने हȅ।  हम सब लोगȗ की उÇमीद ही नहीं, बिÊक िवÌवास है, we 
have complete faith in you and under your leadership, िनिÌचत रूप से यह largest 
democracy का जो मंिदर है, temple है, उसका जो Upper House है, आप उसकी अध्यक्षता 
करȂगे, आप उसको बखूबी conduct करȂगे, यह मȅ पूरे िवÌवास के साथ कह सकता हँू।  मȅ इस बात 
को कहना चाहँूगा। 

 अंत मȂ मȅ िसफर्  इतना कहना चाहता हँू िक आज हमने आपके जीवन से जुड़ी हुई ये सारी 
बातȂ रखी हȅ, लेिकन चचार् करते-करते बहुत सी बातȂ ऐसी भी हुईं, िजनमȂ लाइन से अलग हट कर 
कुछ बातȗ की चचार् की गई।  जब मȅ conclude कर रहा हँू, तो मȅ भी चाहँूगा िक कम से कम कुछ 
बातȂ ध्यान मȂ लाई जाएँ।  आज सवर्पÊली राधाकृÍणन जी के बारे मȂ बहुत चचार् हुई और सबने 
अपने-अपने तरीके से सवर्पÊली राधाकृÍणन जी के शÅदȗ का उपयोग िकया है।  इसिलए मȅ भी 
उन्हीं के शÅदȗ को उǉतृ करके कुछ बात कहना चाहता हँू।  वह बात मȅ यह कहना चाहता हँू, that 
in the House, we should be responsible Members of the Parliament and we should 
behave as responsible Members of the Parliament, not as irresponsible professional 
agitators in the House.      यह मȅ नहीं कह रहा हँू, यह सवर्पÊली राधाकृÍणन जी ने कहा, मȅ 
िफर से repeat कर देता हँू।  So, we should be responsible Members of Parliament and 
not irresponsible professional agitators.  That we have to understand.  बहुत-बहुत 
धन्यवाद।        

MR. CHAIRMAN:  & “I convey my first salutation to the golden feet of Sacred Bharath 
Matha who is ominipotent.” मȅ भारत माता के पिवतर् चरणȗ को Îपशर् करता हँू और उनको 
Ģणाम करता हँू।  Our hon. Prime Minister, Shrimaan Narendra Modi has given a very 
good felicitation to me by remembering my young days.  Hon. Leader of the House, 
Shrimaan J.P. Nadda; hon. Leader of the Opposition, Shrimaan Mallikarjun Kharge; 
hon. Minister of Parliamentary Affairs, Shri Kiren Rijiju; other hon. Ministers; hon. 
                                                            
& English translation of the original speech delivered in Tamil.  
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Deputy Chairman, Rajya Sabha, Shrimaan Harivansh; hon. leaders of various political 
parties and hon. Members of this august House, Rajya Sabha also felicitated me.   

First, I welcome all the new Members to this august House on my behalf and 
on behalf of all of you.  I am so deeply moved by the wishes, appreciations and 
encouragement by 33 Members of this august House.  It is my honour and privilege to 
serve Bharat Mata and I thank you for electing me as the Vice-President of India and 
Chairman of Rajya Sabha.   

We all should be proud of India’s democratic power and celebrate her as the 
Mother of Democracy.  As already mentioned by many Members, my humble journey 
from Tiruppur, the knitwear capital, to New Delhi, the national capital, shows the 
remarkable power of our democracy. 

Only in democracy, a person can rise from the humblest beginning to high 
positions in public life. This rise makes me more conscious of the duties and 
responsibilities of the Chair. This Chair had been adorned by the finest and most 
distinguished sons of this soil.  Their intellect, dignity, and commitment to 
parliamentary democracy have left behind an enduring legacy. And, I assure the 
House to continue their great legacy. We all had celebrated the 76th anniversary of the 
adoption of our Constitution as ‘Samvidhan Diwas’ in a grand manner.  It is essential 
for every citizen to live up to the constitutional values of justice, liberty, equality, and 
fraternity. These ideals ensure that every citizen— regardless of the caste, creed, 
gender, language, region or religion— has a rightful place in our motherland.  My 
humble request to all the hon. Members of this august House is that we all must act 
as exemplary leaders by upholding these constitutional values.  

 In the very first few days after my assumption of office, I met all the floor 
leaders of the Rajya Sabha. During the meeting, I had stressed that the entire nation 
looks up to us for mature deliberations on policies that will shape our future.  Being 
the Members of the House of Elders, our Dharma is to work with commitment to fulfill 
the people’s rightful aspirations. Rajya Sabha has been the cradle of many profound 
debates and discussions, which have helped in shaping the destiny of our nation. 
Each time we enter this temple of democracy, we should pledge to ourselves to follow 
the basic principles of a parliamentary democracy, which are: Dialogue, Deliberation, 
Debate, and Discussion. The Rajya Sabha, as the Council of States, reflects the 
federal character of our Republic. This House is also blessed with the knowledge and 
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expertise of Nominated Members.  Together, we showcase the collective wisdom and 
diversity of our nation. 

  Our country is marching forward as a leader at the forefront of development in 
every sphere.  Citizens look up to the Parliament as the highest forum of wisdom and 
collective judgment to guide the nation. On this note,  I  am  reminded  of  the   words   
of    the   great Tamil saintly poet, Thiruvalluvar: &“Deliver your speech, after ensuring 
that no counter speech can  defeat  your own.”  Thiruvalluvar says, “Speak only 
words that are useful and meaningful; Avoid words that are not in the interest of the 
society”.  This simple yet profound teaching holds immense relevance for all of us 
who shoulder the responsibility of nation building. We do not have any right to hurt the 
feelings of others. We must have tolerance for different views of others.  The words 
spoken within this House shape policies, guide society, and influence the well-being 
of crores of our Bharat Vasis.  

I had been the Member of the 12th and 13th Lok Sabha. So, I can easily 
understand the challenges of an hon. Member of the House.  As Parliamentarians, we 
have a wide range of issues to cover.   As the House, we have a vast amount of 
business to transact.  Time will be a challenging factor for both of us--you and the 
Chair.  Every moment we discharge our responsibility in the House will move the 
nation in the positive direction.  

 Parliamentary practice and procedures such as Question Hour, Zero Hour and 
Special Mentions provide ample opportunities to every individual Member to raise the 
pressing issues and concerns of the citizens in the House. I request and urge upon all 
of you to make effective use of these devices. 

Every parliamentary device we use with sincerity becomes a step towards 
justice, equality, and human dignity. Let us commit ourselves to ensuring that our 
actions inside this House reflect the aspirations of every farmer, every worker, every 
street vendor, every woman and youth and the poorest of the poor who look at the 
Parliament with lot of hopes.  We need to fulfill our constitutional commitment towards 
social justice and economic empowerment of Scheduled Castes, Scheduled Tribes, 
Backward Classes and the other weaker sections of the society.  
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 I am really moved by the hon. Prime Minister, Shri Narendra Modi’s 
felicitations. He has shared the lesser-known aspects of my life.  Many speakers 
spoke about my olden days as a sportsman.  As sportsmen always play by the rules, 
leaders must also uphold the Constitution and parliamentary norms. Just as all the 
players always respect the referees; we also must respect the institutions.  Everyone, 
be it the Chairman or the Members, we all should understand our responsibilities 
towards the Nation.   The Constitution of India, along with the Rules Book of Rajya 
Sabha determines the Laxman Rekha for parliamentary discourse. Every individual 
Members’ rights must be ensured, but within the Laxman Rekha, as I mentioned, and 
I will always do my best to protect all your rightful claims.  

Hon. Members, in this Amrit Kaal, we are moving towards the goal of a Viksit 
and Atmanirbhar Bharat.  My appeal to all of you is that we all must work together to 
achieve this great ambitious goal of Viksit Bharat.  Every day, every hour, every 
minute, every second of our time in the House should be used to strengthen our 
democracy by meaningful debates. In a parliamentary democracy, debates and 
discussions are the only constructive way through which we can find finer solutions to 
the problems of our people. I am sure, with all your kind cooperation, we will make 
new historical landmarks in Rajya Sabha.  I once again thank every one of you for  

giving me this unique opportunity to serve Bharat Mata with great responsibilities.   
बहुत-बहुत धन्यवाद, Nanri, Vanakkam, Long live Mother Bharat!   
 

 
                                                                                  

OBITUARY REFERENCES 

MR. CHAIRMAN: Hon. Members, it is with profound sorrow that I refer to the passing 
away of Shrimati Chandra Kala Pandey, Prof. Vijay Kumar Malhotra and Shri Ashk Ali 
Tak, former Members of this House. 

Shrimati Chandra Kala Pandey passed away on the 17th of September, 2025, 
at the age of 83 years. She served as a Member of Rajya Sabha representing the 
State of West Bengal for two consecutive terms, from August, 1993 to August, 1999 
and August, 1999 to August, 2005. 

Born on 8th June, 1942 at Azamgarh in Uttar Pradesh, Shrimati Pandey was a 
distinguished academician, an accomplished Hindi scholar, and a dedicated public 
representative. She served as a Professor and Head of the Department of Hindi at the 
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University of Calcutta, where she guided generations of students and earned deep 
respect for her scholarship, simplicity, and humane approach. 

  A noted poet, she authored two acclaimed poetry collections titled ‘Aakash 
Kahan Hai’ and ‘Utsav Nahin Hain Mere Shabda’. Her collection of poems was also 
released as an album ‘Sagar Pakhi’ in 2001. She contributed extensively to Hindi 
literary discourse and served as co-editor of the well-known magazine ‘Samayik 
Chintan’ for many years.  

As a parliamentarian, Shrimati Pandey brought to the proceedings of this 
House the perspective of an educationist, a literary figure, and a public intellectual 
deeply invested in social issues.   

In the passing away of Shrimati Chandra Kala Pandey, the country has lost a 
respected academic, a gifted poet, and a dedicated parliamentarian. 

Prof. Vijay Kumar Malhotra passed away on the 30th of September, 2025, at 
the age of 93 years.  He served as a Member of the Rajya Sabha representing the 
National Capital Territory of Delhi, from January, 1994 to October, 1999.   

Born on 3rd December, 1931, at Lahore in undivided India, Prof. Malhotra, a 
distinguished public leader, devoted more than six decades of his life to public 
service, emerging as one of the foremost political figures in the National Capital.   

Prof. Malhotra began his career as a Lecturer at Delhi University and was later 
elected as the Chief Executive Councillor of Delhi in 1967.  He served multiple terms in 
public office, including four terms as a Member of the Lok Sabha from Delhi and two 
terms as a Member of the Delhi Legislative Assembly.  Prof. Malhotra was widely 
respected for his simplicity, integrity, organisational skills, and deep understanding of 
constitutional and public issues.  He also made significant contributions in the field of 
sports administration, for which he was fondly remembered by colleagues across 
political lines.   

In the passing away of Prof. Vijay Kumar Malhotra, the nation has lost a 
veteran statesman, an experienced parliamentarian, and a distinguished public figure 
who played an influential role in shaping contemporary political life in Delhi. 

  Shri Ashk Ali Tak passed away on the 5th of October, 2025 at the age of 67 
years.  He served as a Member of Rajya Sabha representing the State of Rajasthan, 
from July, 2010 to July, 2016.   

52 [ RAJYA SABHA ]



Born on 7th July, 1958, in Hanumangarh District of Rajasthan, Shri Ashk Ali Tak 
was a distinguished public representative whose political journey spanned several 
decades.  He served as a Member of Rajasthan State Legislative Assembly for two 
terms and as a Minister in the Government of Rajasthan holding several portfolios.  He 
also served as the Chairman of the Rajasthan State Minorities Commission.  Known 
for his deep grassroots connect, Shri Tak was widely admired for his approachability 
and organisational capability.  Throughout his political career, he worked actively for 
the welfare of minorities, youth and socially disadvantaged communities.   

In the passing away of Shri Ashk Ali Tak, the country has lost a capable 
administrator, a dedicated social and political worker and an able parliamentarian. 

  We deeply mourn the passing away of Shrimati Chandra Kala Pandey, Prof. 
Vijay Kumar Malhotra and Shri Ashk Ali Tak. 

 I request Members to rise in their places and observe silence as a mark of 
respect to the memory of the departed. 

(Hon. Members then stood in silence for one minute.) 

MR. CHAIRMAN: Secretary General will convey to the members of the bereaved 
families our sense of profound sorrow and deep sympathy. 

Now, Supplementary Demands for Grants, 2025-26, Shrimati Nirmala 
Sitharaman. 

 

 

SUPPLEMENTARY DEMANDS FOR GRANTS, 2025-26 

THE MINISTER OF FINANCE; AND THE MINISTER OF CORPORATE  
AFFAIRS (SHRIMATI NIRMALA SITHARAMAN):  Sir, I lay on the Table, a statement 
(in English and Hindi) showing the Supplementary Demands for Grants, for 2025-
26.  
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REPORT OF THE COMMITTEE OF PRIVILEGES 

The Eightieth Report of the Committee of Privileges 

DR. SUDHANSHU TRIVEDI (Uttar Pradesh): Sir, I present the Eightieth Report (in 
English and Hindi) of the Committee of Privileges on the matter of alleged breach of 
privilege and use of derogatory language against a Member, Rajya Sabha by then 
SDPO, Sahibganj-Barharwa, Jharkhand. 

 The Eighty First Report of the Committee of Privileges 

SHRI G.K. VASAN (Tamil Nadu): Sir,  I present the Eighty First Report (in English 
and Hindi) of the Committee of Privileges on the matter of  alleged breach of privilege 
on account of displaying placards inside the Council in violation of Rules and 
Etiquettes of the Rajya Sabha.   

MR. CHAIRMAN: Now, Papers to be Laid on Table. 
 

PAPERS LAID ON THE TABLE 

Statement showing the Bills passed by the Houses of Parliament during the Two 
Hundred and Sixty Eighth Session and Assented to by the Presiden 
 
SECRETARY-GENERAL:  Sir, I lay on the Table, a statement (in English and Hindi) 
showing the following Bills passed by the Houses of Parliament during the Two 
Hundred and Sixty Eighth Session of the Rajya Sabha and assented to by the 
President: – 

1.  The Bills of Lading Bill, 2025 
2.  The Carriage of Goods by Sea Bill, 2025 
3.  The Coastal Shipping Bill, 2025 
4.  The Readjustment of Representation of Scheduled Tribes in 

Assembly Constituencies of the State of Goa Bill, 2025 
5.  The Manipur Goods and Services Tax (Amendment) Bill, 2025 
6.  The Manipur Appropriation (No.2) Bill, 2025 
7.  The Merchant Shipping Bill, 2025 
8.   The National Sports Governance Bill, 2025 
9.  The National Anti-Doping (Amendment) Bill, 2025 
10.  The Indian Ports Bill, 2025 
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11.  The Mines and Minerals (Development and Regulation) Amendment 
Bill, 2025 

12.  The Taxation Laws (Amendment) Bill, 2025 
13.  The Income-tax Bill, 2025 
14.  The Indian Institutes of Management (Amendment) Bill, 2025 
15.  The Promotion and Regulation of Online Gaming Bill, 2025 

 
Reports and Accounts (2024-25) of the BLCL, Kolkata and BLIL, Kolkata and related 
papers  

THE MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI SURESH 
GOPI):  Sir, I lay on the Table, a copy each (in English and Hindi) of the following 
papers, under sub-section (1) (b) of Section 394 of the Companies Act, 2013: - 

(i) (a)  Annual Report and Accounts of the Balmer Lawrie and Co. Limited 
(BLCL),   Kolkata, for the year 2024-25, together with   the Auditor's 
Report on the Accounts and the comments of the Comptroller and Auditor 
General of India thereon. 

(b)   Statement by Government accepting the above Report. 
[Placed in Library. See No. L.T. 5842/18/25] 

 
(ii) (a)  Annual Report and Accounts of the Balmer Lawrie Investments Limited 

(BLIL), Kolkata, for the year 2024-25, together with   the Auditor's Report 
on the Accounts and the comments of the Comptroller and Auditor General 
of India thereon.     

(b)   Statement by Government accepting the above Report. 
[Placed in Library. See No. L.T. 5839/18/25] 

 
Manipur Goods and Services Tax (Second Amendment) Ordinance, 2025  

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (DR. L. 
MURUGAN): Sir, I lay on the Table, under sub-clause (a) of clause (2) of article 123 
of the Constitution, a copy (in English and Hindi) of the Manipur Goods and Services 
Tax (Second Amendment) Ordinance, 2025 (No. 2 of 2025), promulgated by the 
President on the 7th October, 2025. 
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FELICITATIONS BY THE CHAIR 

MR. CHAIRMAN: Hon. Members, with immense pride and joy, I extend my heartiest 
congratulations to our women sportspersons who have brought laurels to the nation 
by their extraordinary achievements. 

Hon. Members, as you are aware, our nation has created history by winning 
the ICC Women's ODI Cricket World Cup for the first time, defeating South Africa by 
52 runs in the final match held at Navi Mumbai on 2nd November 2025. Our women's 
cricket team, led by Miss Harmanpreet Kaur, delivered a magnificent all-round 
performance to achieve this landmark victory. 

Hon. Members, our nation also achieved another proud milestone when our 
blind women's cricket team won the inaugural Blind Women's T20 World Cup, 
defeating Nepal by seven wickets in the final match held in Colombo, Sri Lanka, on 
23rd November 2025. The team, led by Miss Deepika TC, put up an inspiring 
performance. In yet another remarkable feat, the Indian Women’s Kabaddi Team led 
by Ms. Ritu Negi won the Women’s Kabaddi World Cup for the second successive 
time by defeating Chinese Taipei in the final match held at Dhaka, Bangladesh on the 
24th of November, 2025.  

These back-to-back global victories by our women sportspersons mark a 
golden moment in Indian sports. These triumphs not only reflect the courage, 
consistency and discipline of our women sportspersons but are also testaments to 
the long, arduous yet remarkable and fulfilling journey that our women sportspersons 
have traversed for these momentous occasions. These achievements underscore the 
growing excellence of Indian women in diverse sporting arenas. 

  On my own behalf and on behalf of the whole House, I extend our warmest 
congratulations to all the three teams, their coaches and the support staff. Their 
achievements have elevated India’s honour and inspired millions across the nation. 

 

 

PANEL OF VICE-CHAIPERSONS  

MR. CHAIRMAN:  Hon. Members, I have to inform Members that the Panel of Vice-
Chairpersons has been re-constituted with the following Members:— 
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 1. Dr. Dinesh Sharma 

2. Shri Bhubaneswar Kalita  

3. Shrimati S. Phangnon Konyak  

4. Shrimati Rajani Ashokrao Patil 

5. Shri Tiruchi Siva  

6. Dr. Sasmit Patra  

7. Dr. M. Thambidurai 

 

RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE 

MR. CHAIRMAN:  I have to inform Members that the Business Advisory Committee in 
its meeting held on the 30th  of November, 2025, has allotted time for Government 
Legislative and Other business as follows:- 

  Consideration and return of following Bills, after they are introduced, 
considered and passed by Lok Sabha:- 

 1. The Manipur Goods and Services Tax 
(Second Amendment) Bill, 2025 –– to 
replace an Ordinance 

Three Hours 

2. The Central Excise (Amendment) Bill, 
2025. 

Four Hours 

3. Consideration and return of the 
Appropriation Bill relating to First Batch of 
Supplementary Demands for Grants for the 
year 2025-26, after it is considered and 
passed by Lok Sabha. 

Four Hours 
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4. Consideration of Resolution on the 
adoption of the Water (Prevention and 
Control of Pollution) Amendment Act 2024 
in the State of Manipur.  

Three Hours 

 

NOTICES RECEIVED UNDER RULE 267 AND OTHER ISSUES 

MR. CHAIRMAN: Hon. Members, nine notices have been received today on five 
different subjects under Rule 267.  Since none of these notices received today are in 
adherence to the requirement of the rules and directions imparted by the Chair on 
 8th December, 2022 and 19th December, 2022, I am not admitting any of  
the notices.   ...(Interruptions)... 

SOME HON. MEMBERS: Subjects, Sir?  

 MR. CHAIRMAN: Now, Matters raised with permission of the Chair.  Shri Rajinder 
Gupta. The subject is: Demand for expediting operationalisation of Shaheed Kartar 
Singh Sarabha (Halwara) International Airport, Ludhiana. ...(Interruptions).. 

SHRI RAJINDER GUPTA (Punjab):  Hon. Chairman, Sir, I thank you for giving me this 
opportunity.  ...(Interruptions)... 

SHRI DEREK O’BRIEN (West Bengal):  Sir, ...(Interruptions)... 

MR. CHAIRMAN: One by one, please.  All others, please sit down.  Let him speak. 
...(Interruptions)...    

SHRI DEREK O’BRIEN: Sir, yesterday, we had a discussion with the Leader of the 
House and the Parliamentary Affairs Minister. Sir, you were there and our Members 
from here were also present. We referred a proposal to the Government; you were 
there with us, Sir. Let us get into a discussion on the urgent need to discuss electoral 
reforms. They can do it in whichever wording they want. Let us begin a discussion 
because that is the need of 15 Opposition Parties this side. Let us have a fruitful 
discussion on this, and let the House run. …(Interruptions)… Just one minute, Sir. Sir, 
we gave this proposal in your presence; the Congress Party was there; the DMK was 
there; the Trinamool was there; all of us were there; and we agreed that whatever the 
wording be on electoral reform, we can have a discussion. The Government was 
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supposed to come back to us. Nobody has come back; but we are ready for a 
discussion here and now, and no one wants to disrupt this House, Sir.  

MR. CHAIRMAN: Yes, I will ask the Parliamentary Affairs Minister to respond. 

THE MINISTER OF PARLIAMENTARY AFFAIRS; AND THE MINISTER OF MINORITY 
AFFAIRS (SHRI KIREN RIJIJU): Sir, Shri Derek O'Brien just mentioned it. It is a fact 
that yesterday in the Business Advisory Committee, I had given an assurance that I 
will come back with the decision taken on the matter. However, I also had a request 
that if you have any additional matter to be given, because the Opposition means not 
only four parties, there are many parties, however,... …(Interruptions)… 

SHRI DEREK O’BRIEN: Sir, twelve parties are here. We want a discussion on 
electoral reforms...  

MR. CHAIRMAN: No; no. The hon. Minister is responding. …(Interruptions)…  

AN HON. MEMBER: Sir, he is dividing the Opposition. …(Interruptions)…  

SHRI KIREN RIJIJU: I have no interest in dividing you. You are already  
divided. …(Interruptions)… 

MR. CHAIRMAN: One moment. He is responding. He is saying that he is coming 
back.  He is not saying ‘no.’ He is saying, he will come back. Let him come back.  
This is what we have discussed yesterday also. Everyone was  
there. …(Interruptions)…  

SHRI MALLIKARJUN KHARGE:  Sir, Sir … 

MR. CHAIRMAN:  Yes, please. Others please sit down. The Leader of the Opposition.   

THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE):  Sir, it is not 
one party, two parties, four parties; it is the decision of all Opposition floor leaders. 
Together, we have taken the decision. In the morning, in my chamber, we met; all 
Opposition party leaders met, discussed it; and we should take this S.I.R. matter 
first. Otherwise, we all will have to protest against this. That is why I request the 
Parliamentary Affairs Minister, don't divide us. If you try to divide us, we will be 
stronger. …(Interruptions)… They are doing it. You can't divide us, because we have 
come with ideological background. …(Interruptions)…  
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MR. CHAIRMAN: Let me put my word. You have asked for it, and the Minister has 
responded that he will come back; he is not rejecting your demand. Let him come 
back. You should give some time; let him come back. This is what has been agreed 
to. …(Interruptions)…  

SHRI DEREK O’BRIEN: Sir, the last Session was washed out completely. There is a 
trust deficit. We want to be assured. …(Interruptions)… Sir, very humbly, we say, we 
want the Parliament to run. Why does the Government not want a discussion when 
everybody here wants a discussion? …(Interruptions)… 

MR. CHAIRMAN: No, no. He is not saying, ‘No’. He is not denying it. 
…(Interruptions)... No, no. Please sit down. …(Interruptions)… The same subject 
need not be raised by everyone.  Yes, Dr. John Brittas. …(Interruptions)… आप बिैठये, 
आप बिैठये। ...(Ëयवधान)... I will give you a chance. आप बिैठये, आप बिैठये। Yes, Dr. John 
Brittas. 

DR. JOHN BRITTAS: Hon. Chairman, Sir, our request to the hon. Minister is that, let 
him uphold the statement which he made. He said that the Government is ready to 
discuss ‘electoral reforms.’ We are saying, by all means, let that be the topic of 
discussion. We are in agreement; we are in agreement with him. …(Interruptions)…  

MR. CHAIRMAN:  No, no, let him speak. …(Interruptions)…  

DR. JOHN BRITTAS: Yes, we are in agreement.  …(Interruptions)… 

MR. CHAIRMAN: Let him speak.  

DR. JOHN BRITTAS:  There is no division among the Opposition parties.  All of us are 
united and we want this topic of electoral reforms to be discussed.  Let him coin the 
title, topic in any way, in any fashion and let him pick up any rule. 

MR. CHAIRMAN:  Okay, Dr. Brittas. 

Ǜी Ģमोद ितवारी (राजÎथान): सर, यह एक गंभीर Ģकरण है।  न जाने िकतने ऑिफससर् 
…(Interruptions)… 22-23 officers have committed suicide under pressure and this 
Government is seeking time. …(Interruptions)… Even today morning, in Moradabad, 
an officer committed suicide.  …(Interruptions)…  

MR. CHAIRMAN:  No, no. …(Interruptions)… 
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SHRI PRAMOD TIWARI:  This is not the first time.  A discussion on electoral reforms 
has taken place many times.  I can quote… 

MR. CHAIRMAN:  Please.  Hon. Minister of Parliamentary Affairs, please respond. 

SHRI KIREN RIJIJU:  Sir, I was not allowed to make a proper response, which shows 
that they are not interested in a discussion. …(Interruptions)… While responding to 
him, I was only halfway.  Halfway through my response, he stood up.  
…(Interruptions)… Then I would like to leave the entire floor to you and you may keep 
speaking. …(Interruptions)… 

MR. CHAIRMAN:  Let me tell you that.  When a Member is speaking, please do not 
disturb.  I will give chance to everybody.  Let everybody speak. 

SHRI KIREN RIJIJU:  Sir, I was halfway.  I was reiterating what I said, but I would 
make it clear again.  Nobody is undermining any matter which was brought up by the 
Opposition parties yesterday, in the all-Party meeting, BAC or today.  What I am 
saying is that it is under the consideration of the Government.  If you put a condition 
that it has to be taken up today itself, then, it becomes difficult because you have to 
give certain space.  I only made an additional point that there were other Members 
who raised other issues also.  So, it is wrong on your part to say that there is no other 
issue of other parties. …(Interruptions)… Apart from these 12 Opposition parties, there 
are other political parties that represent different States.  So, don’t deny the right to 
others.  While putting forward your demand, which you have the right to do, you 
cannot deny the rights of others. However, I am saying again, as for the matter 
related to, whatever you call it, Special Intensive Revision or electoral reforms; I have 
stated before the beginning of the Winter Session that Government is not averse to 
taking up discussions on any subject.  But yesterday you were quite considerate.  
You said, ‘you can widen the topic of discussion, you can make different headlines of 
topics’.  I am not opposed to that.  The only thing I am referring to today is, please 
give some time while other items of Business that are listed can be taken up.  The 
demand which you have put forward has not been rejected.  So, don’t presume that 
the Government is not ready to discuss any matter. …(Interruptions)…  

SHRI TIRUCHI SIVA (Tamil Nadu):  Sir, please give me a minute. …(Interruptions)…  

MR. CHAIRMAN:  Just a minute.  On the same subject, I cannot ask the Minister to 
respond again and again.  He has responded to it.  We have to give some time.  As it 
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was agreed in the Business Advisory Committee yesterday, let the Government come 
up with it. …(Interruptions)… Yes, Mr. Siva. 

SHRI TIRUCHI SIVA:  Sir, yesterday, after the BAC meeting was over, after you had 
left, we discussed with the Minister.  We suggested the topic, etc.  He said that he 
would get back to us by 9.00 p.m.  Now, let him tell us the time-frame, not just any 
time.  Let him give us a time.  Yesterday he told us 9.00 p.m., but he did not come 
back to us.  We have been waiting. 

MR. CHAIRMAN:  Mr. Minister, do you wish to respond? 

SHRI DEREK O’BRIEN:  Sir… 

MR. CHAIRMAN:  No, no.  Please, sit down. …(Interruptions)… Dada. please sit 
down. …(Interruptions)… Hon. Minister of Parliamentary Affairs, are  you in a position 
to give a time-frame? 

SHRI KIREN RIJIJU:  With the guidance of the hon. Chairman, I have already stated 
that we will come back soon.  If you insist on a time-line, you can create 
…(Interruptions)… The time-line has been set by you. I am obliging to the direction of 
the Chair. …(Interruptions)… What I am saying, once again, is that, please, do not put 
conditions on the time-line. However, I can say that we will try to come back as soon 
as possible.  ...(Interruptions)...   

SHRI DEREK O’BRIEN: Sir, timeline is not the problem.  The problem is trust deficit.  
In the whole Session, they did not have discussion. How can we trust  
them? ...(Interruptions)... We want discussion today. ...(Interruptions)… What 
timeline? There is trust deficit.  

MR. CHAIRMAN: How can you discuss it today?  It has to be decided by the BAC.  
...(Interruptions)... You please sit down.  ...(Interruptions)...  Now, Shri Rajinder 
Gupta. 

SHRI RAJINDER GUPTA: Hon. Chairman, Sir, thank you for giving me this 
opportunity. I rise to speak here for the first time during my tenure as a Member of 
Parliament.  ...(Interruptions)... I raise the request ...(Interruptions)...  

MR. CHAIRMAN: Derek ji, this is not the right thing. ...(Interruptions)... Rajinder 
Gupta ji, are you addressing or not?  ...(Interruptions)...  
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SHRI RAJINDER GUPTA: I raise the request of urgent operationalisation  
...(Interruptions)...  

MR. CHAIRMAN: Rajinder Gupta ji, please address the Chair. ...(Interruptions)...  If 
you don’t address, please sit down.  ...(Interruptions)...  

SHRI RAJINDER GUPTA: I raise the request of urgent operationalisation of Shaheed-
e-Azam Kartar Singh ...(Interruptions)...  

MR. CHAIRMAN: Now, Shri Raghav Chadha.  ...(Interruptions)...  

SHRI RAGHAV CHADHA (Punjab): Sir, as much as I wish to address this important 
issue, the House does not seem to be in order.   

MR. CHAIRMAN: You address me; I am giving you the chance.  ...(Interruptions)...  
You have mike; you address me. ...(Interruptions)... You address the House. 
...(Interruptions)… If you are not addressing, then I have to call others. 
...(Interruptions)...  

SHRI RAGHAV CHADHA: Sir, the House is not in order; how can I raise this important 
subject? ...(Interruptions)...  

MR. CHAIRMAN: You can speak. You are to address me.  ...(Interruptions)... You 
should speak. ...(Interruptions)...   

SHRI RAGHAV CHADHA: Sir, the House is not in order. Everybody is over-speaking.  
...(Interruptions)...   

MR. CHAIRMAN: Now, Shri Ryaga Krishnaiah  ...(Interruptions)... Shri Subhas 
Chandra Bose Pilli ...(Interruptions)...  

SHRI MALLIKARJUN KHARGE: Sir, ...(Interruptions)...   

MR. CHAIRMAN: I am allowing you, but you are not allowing the House to run.  Tell 
me what I have to do. ...(Interruptions)... They are not denying.   

SHRI MALLIKARJUN KHARGE: I know that they will go up to 19th.  
...(Interruptions)... My request to you is that you allow us to discuss S.I.R.  It is a 
very important issue. ...(Interruptions)...*  

                                                            
* Not recorded.  
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MR. CHAIRMAN: No.  ...(Interruptions)... Nothing will go on record except what Shri 
Abdul Wahab will speak.  ...(Interruptions)... Abdul Wahab ji, are you addressing or 
not?  

SHRI ABDUL WAHAB (Kerala): Sir, I cannot speak.  ...(Interruptions)...   

MR. CHAIRMAN: No; you can speak. Whether you want to speak or not? 
...(Interruptions)...  

SHRI ABDUL WAHAB: The House is not in order.  ...(Interruptions)... 

 MR. CHAIRMAN: Then, Dr. Sandeep Kumar Pathak ...(Interruptions)... Shri 
Subhas Chandra Bose Pilli ...(Interruptions)... 

 

MATTERS RAISED WITH PERMISSION  

Concern over Banana crisis in Rayalaseema region of Andhra Pradesh 

SHRI SUBHAS CHANDRA BOSE PILLI (Andhra Pradesh):   Sir, banana is the crucial 
crop for small and marginal farmers in Rayalaseema Region of Andhra Pradesh.  A    
few   years   ago,   farmers   in    the drought-prone Rayalaseema adopted Tissue 
Culture Banana (Variety “G9/Cavendish), which reportedly gave high yields (60-70 
tonnes per acre versus older 20 tonnes per acre only).  This success had encouraged 
many farmers across the drought-hit zones, like Kadapa, Kurnool and Anantapur, to 
shift to balance cultivation.  In one of the main Banana-growing zones, Pulivendula 
(Kadapa), banana recently fetched Rs.22,000 per tonne, but within a month, the 
price dropped to Rs.8,000 per tonne, that is, 60 per cent collapse.  Many farmers say 
that they got good yield but could not sell due to some ripe branches rotted on the 
plant or were thrown away.  For 2025 Kharif Season, due to drought and erratic 
rainfall, cultivation dropped significantly and in some districts, like YSR Kadapa 
District, only 19-35 per cent growing was done as compared to normal.  Because of a 
sharp drop in Banana prices, the hon. Chief Minister of Andhra Pradesh has ordered 
that bananas grown in Rayalaseema region be quickly transported to major demand 
centres like Mumbai and Kolkata by using rail cargo to prevent farmer losses.  That is 
the only greatest help to farmers of Rayalaseema region by our State Government.  
That is the pity.  

Our Party President and former Chief Minister of Andhra Pradesh, Shri Y.S. 
Jagan Mohan Reddy garu, has visited the banana fields of Pulivendula Region and 
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intimated me to place before the Central Government, through you, Sir, for immediate 
relief to the farmers of Rayalaseema Region.  I request the Agriculture Ministry to take 
necessary steps to help the distressed farmers and keep in mind that Tissue Culture 
methods are not enough to guarantee stable income if market, prices or fate turns 
bad. 

MR. CHAIRMAN:  Dr. Fauzia Khan (Maharashtra) associated herself with the matter 
raised by Shri Subhas Chandra Bose Pilli. 

Ms. Sushmita Dev, not present. Dr. V. Sivadasan, not present.  Dr. M. 
Thambidurai.  

Concern over air pollution in Delhi-NCR 

DR. M. THAMBIDURAI (Tamil Nadu):  Sir, I want to bring to the notice of the House 
the very serious pollution situation in Delhi-NCR.  Every year, we say that things will 
be improved, but every winter, the same crisis returns, and this year is no different.  
Air has become so polluted that people are genuinely scared to step out.  Children 
are coughing, senior citizens are struggling to breathe and many people are avoiding 
outdoor work because of the air simply not being safe.  Schools had to be shut down 
again.  Hospitals are reporting rise in cases of asthma and respiratory illness.  People 
are living with masks even within the houses.  This is not normal anymore.  It has 
become unbearable.   

What is most disappointing is that despite so many meetings, committees and 
court directions, the ground situation has hardly improved.  Stubble burning 
continues, dust from construction is everywhere, waste burning is happening openly 
and the traffic pollution remains unchecked.  This is also surprising that vehicles, that 
had already completed their permitted life, have been allowed to run for one more 
year, which will add to the problems instead of solution. 

So, through this Zero Hour submission, I sincerely urge upon the Government 
to treat this as an emergency situation.  We need strong and co-ordinated action, not 
just temporary steps, for the people of the Delhi-NCR.  I am also facing similar 
problem in my throat and that is why, I am raising this issue here.    

MR. CHAIRMAN: The following hon. Members associated themselves with the matter 
raised by Dr. M. Thambidurai:  Dr. Fauzia Khan (Maharashtra) and Shri Ravi Chandra 
Vaddiraju (Telangana).                                      
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Shri  Sant Balbir Singh, not present.  Dr. Ashok Kumar Mittal, not present.  
Shri Brij Lal.   

Concern over illegally-residing Rohingya and Bangladeshi nationals in the country 

Ǜी बृज लाल (उǄर Ģदेश):  सभापित महोदय, मȅ सदन के समक्ष जो िवषय यहा ँउठाना चाहता 
हँू, वह भारत मȂ रह रहे बागं्लादेशी और रोिंहग्या घुसपैिठयȗ से सबंिंधत है। महोदय, इनकी 
आबादी करीब डेढ़ से दो करोड़ तक है।  ये देश के िविभन्न भागȗ मȂ, खास कर पिÌचम बगंाल, 
असम, उǄर Ģदेश और यहा ँतक िक मुÇबई, िदÊली आिद सभी जगहȗ पर रह रहे हȅ।  

4.00 P.M.  

महोदय, ये हमारे ससंाधनȗ पर हȅ और ये हमारे देश की अखंडता और सुरक्षा के िलए 
खतरा हȅ।  कई राजनीितक पािर्टया ँऐसी रही हȅ, िजन्हȗने जान-बझू कर इनको अपने वोट बȅक की 
तरह बसाया।  अभी एसआईआर पर एक मसला चल रहा है।  मȅ सदन का ध्यान आकिर्षत करना 
चाहता हँू िक 1983 मȂ असम मȂ नेÊली दंगा हुआ था।  उसका कारण भी यही बगंलादेशी घुसपैिठए 
थे।  जब वहा ँचुनाव हो रहा था, चुनाव की तारीख तय हुई, तब वहा ँपर असम के लोग, िवशेष कर 
ऑल असम सगंर्ाम गण पिरषद और ऑल असम ÎटूडȂट यिूनयंस ने िडमाडं िकया िक ये जो 40 
लाख  वोटसर् बनाए गए हȅ, इनको पहले िनकाला जाए, उसके बाद वहा ँपर इलेक्शन कराया जाए।  
लेिकन उस समय की सȂटर मȂ जो सरकार थी, वह चुनाव कराने के िलए adamant थी और 
अÊटीमेटली वहा ँपर िंहसा हुई और उस िंहसा मȂ नेÊली मȂ केवल 6-7 घंटे मȂ 3,000 से ज्यादा लोग 
मारे गए।   उस समय वहा ँपर 40 लाख वोटसर् को बसाने का जो इÌय ूथा, वही इÌय ूआज है।  आज 
जब एसआईआर की बात चल रही है, तो आप टीवी पर देिखए, सोशल मीिडया पर देिखए, 
पिÌचमी बगंाल से तमाम घुसपैिठए बंगलादेश की तरफ भाग रहे हȅ। 

महोदय, ये घुसपैिठए िविभन्न जगहȗ पर हȅ और यह हमारी सुरक्षा के िलए इसिलए खतरा 
है क्यȗिक जो तमाम टेरिरÎट ऑगȃनाइजेशन्स हȅ, जैसे हूजी, हरकत-उल-मुजािहदीन अल-
इÎलामी और जेएमबी, बंगलादेश - ये टेरिरÎट ऑगȃनाइजेशन्स ऐसे हȅ, िजनके foot prints भारत 
मȂ हȅ। 

महोदय, आज के जो हालात हȅ और बगंलादेश मȂ जो राजनीितक पिरवतर्न हुआ है, अगर 
इनको नहीं हटाया गया, तो टेरिरÎट ऑगȃनाइजेशन को भारत मȂ जगह खोजने की जरूरत नहीं 
है, उनको हाइड आउट की जरूरत नहीं है, क्यȗिक ऑलरेडी यहा ँहाइड आउट है।   इसिलए देश 
की सुरक्षा, देश की अखंडता के िलए जरूरी है िक इनको Ģत्येक राज्य मȂ आईडȂिटफाई िकया 
जाए और बाहर िकया जाए। 

महोदय, मȅ उǄर Ģदेश का उदाहरण देना चाहता हँू।  वहा ँहर िजले मȂ िडटȂशन सȂटर 
बनाया जा रहा है।  वहा ँपर उनकी पहचान हो रही है। 
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MR. CHAIRMAN: The following hon. Members associated themselves with the Zero 
Hour mention made by hon. Member, Shri Brij Lal: Shrimati Ramilaben Becharbhai 
Bara (Gujarat), Shri Ram Chander Jangra (Haryana), Ms. Indu Bala Goswami 
(Himachal Pradesh), Dr. Kalpana Saini (Uttarakhand), Shrimati Geeta alias 
Chandraprabha  (Uttar  Pradesh),  Shrimati  Sumitra  Balmik (Madhya Pradesh), 
Shri Shambhu Sharan Patel (Bihar), Shri Deepak Prakash (Jharkhand), Shrimati S. 
Phangnon  Konyak  (Nagaland),  Dr.  Sumer  Singh  Solanki  (Madhya Pradesh), 
Shri  Naresh  Bansal  (Uttarakhand),  Shri  Pradip  Kumar  Varma  (Jharkhand),   
Shri  Satnam  Singh  Sandhu  (Nominated),  Shri  Mokariya  Rambhai  (Gujarat),  
Shri  Maharaja  Sanajaoba  Leishemba  (Manipur), Shri  Sujeet  Kumar   (Odisha), 
Dr. Kavita Patidar (Madhya Pradesh), Shri Sat Paul Sharma (Jammu and Kashmir) 
and Dr. Fauzia Khan (Maharashtra).                                              

Dr. Fauzia Khan, not present.  Shri Babubhai Jesangbhai Desai. 

Concern over rising cases of Cancer among children in the country 

Ǜी बाबूभाई जेसंगभाई देसाई (गुजरात): सभापित महादेय, मȅ इस सदन के माध्यम से एक अत्यंत 
गंभीर िवषय पर ध्यान आकिर्षत करना चाहता हँू।  मȅ बच्चȗ मȂ कȅ सर के बढ़ते मामलȗ पर िवशेष 
ध्यान आकिर्षत करना चाहता हँू।  हाल के वषș मȂ भारत मȂ बाल कȅ सर के मामले िंचताजनक रूप से 
बढ़े हȅ।  राÍटर्ीय कȅ सर रिजÎटर्ी के अनुसार हर साल लगभग 50 हजार बच्चे कȅ सर से पीिड़त पाए 
जाते हȅ।  उनमȂ leukemia, brain tumor और lymphoma सबसे आम Ģकार हȅ।  समÎया केवल 
बीमारी तक सीिमत नहीं है, बिÊक समय पर पहचान, पयार्Ãत िचिकत्सा सुिवधा और आिर्थक 
ससंाधनȗ की कमी इसे गंभीर बनाती है। िवशेष कर गर्ामीण और दूरदराज के्षतर्ȗ मȂ जागरूकता और 
इलाज की सुिवधा अत्यंत सीिमत है। यह िÎथित बच्चȗ और उनके पिरवारȗ के िलए भारी आिर्थक 
और मानिसक बोझ उत्पन्न करती है। सरकार ने 'आयुÍमान भारत' और 'राÍटर्ीय बाल ÎवाÎथ्य 
कायर्कर्म' जैसी योजनाए ँशुरू की हȅ, िजनका Ģभाव िदख रहा है, लेिकन अभी भी और सुधार की 
आवÌयकता है। 

 अतः मेरा आगर्ह है िक बच्चȗ के िलए िवशेष कȅ सर इलाज कȂ दर् Îथािपत िकए जाएँ, मुÄत 
या सÎती इलाज की सुिवधा सुिनिÌचत की जाए, राÍटर्ीय Îतर पर जन- जागरूकता अिभयान 
चला कर समय पर िनदान और इलाज को बढ़ावा िदया जाए एव ं  गर्ामीण और िपछड़े के्षतर्ȗ मȂ 
िचिकत्सा सुिवधा और िवशेषज्ञ उपलÅध कराई जाए। 

माननीय सभापित महोदय, यह हमारी आने वाली पीढ़ी की सुरक्षा और ÎवाÎथ्य से जुड़ा 
हुआ मामला है।  अतः मȅ सरकार से िवशेष कदम उठाने का अनुरोध करता हँू तािक हर बच्चȗ को 
जीवन के समान अवसर और उिचत इलाज िमल सके। 
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MR. CHAIRMAN: The following hon. Members associated themselves with the Zero 
Hour mention made by hon. Member, Shri Babubhai Jesangbhai Desai: Dr. Fauzia 
Khan (Maharashtra), Shri Satnam Singh Sandhu (Nominated), Shri Ravi Chandra 
Vaddiraju (Telangana), Shri Mokariya Rambhai (Gujarat), Shri Mayankkumar Nayak 
(Gujarat), Dr. Kavita Patidar (Madhya Pradesh), Dr. Kalpana Saini (Uttarakhand), 
Dr. Sumer Singh Solanki (Madhya Pradesh), Shri Sujeet Kumar (Odisha) and 
Shrimati Sangeeta Yadav (Uttar Pradesh).                                                       

Shrimati Ranjeet Ranjan; not present.  Dr. Medha Vishram Kulkarni; not 
present.  Shri S. Selvaganabathy.  

 

SPECIAL MENTIONS 

Demand for internet facilities and teaching of regional language/mothertongue in all 
Kendriya Vidyalayas 

 
SHRI S. SELVAGANABAHY (Puducherry): Sir, today my special mention is regarding 
Demand for Internet Facilities and Teaching Regional Language or Mother Tongue in 
all Kendriya Vidyalayas.    

MR. CHAIRMAN:  It is Zero Hour.  Shrimati Sangeeta Yadav. 

 

Matters raised with Permission- Contd. 

Need to ensure strict quality verification of medicines before they enter the market 

Ǜीमती संगीता यादव (उǄर Ģदेश): माननीय सभापित महोदय, आपने मुझे Îपेशल मȂशन मȂ  
बोलने का अवसर Ģदान िकया...   

MR. CHAIRMAN: Sangeeta ji, it is Zero Hour, you have to go accordingly. It is 
regarding ‘need to ensure strict quality verification of medicines’.   

Ǜीमती संगीता यादव: माननीय सभापित महोदय, आपने मुझे ज़ीरो आवर मȂ  बोलने का अवसर 
Ģदान िकया, इसके िलए आपका बहुत-बहुत आभार Ëयƪ करती हंू। मȅ शून्यकाल के अंतगर्त 
जनÎवाÎथ्य से जुड़ा हुआ एक अत्यंत गÇभीर िवषय उठाना चाहती हंू। हाल ही मȂ कुछ राज्यȗ मȂ 
खासंी की दवा पीने से बच्चȗ की मृत्यु के मामले सामने आए हȅ। ये घटनाएं औषिध िनमार्ण और 
गुणवǄा िनयंतर्ण की लापरवाही को दशार्ती हȅ। मȅ रासायिनक एवं ऊवर्रक मंतर्ालय के माननीय 
मंतर्ी जी से िनवेदन करना चाहती हंू, िवशेषकर औषिध िवभाग से यह भी आगर्ह करती हंू िक कोई 
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भी दवा बाज़ार मȂ लाने से पहले उसकी पूणर् जाचं और सत्यापन को अिनवायर् िकया जाए। केवल 
Ģमािणत कंपिनयȗ को ही उत्पादन की अनुमित दी जाए तथा िमलावट या लापरवाही बरतने वाली 
कंपिनयȗ पर तत्काल कठोर कारर्वाई की जाए।  मȅ आपके माध्यम से यह भी अपील करना चाहती 
हंू िक इसमȂ सरकार अच्छा काम कर रही है, लेिकन हम अपने जनĢितिनिधयȗ का भी इसमȂ 
सहयोग ले सकते हȅ।   

Ǜी सभापित : डा. भीम िंसह । 

Need for a regulation to curb the rising circulation of adulterated edible oils leading to 
serious health concerns 

डा. भीम िंसह (िबहार):  माननीय सभापित महोदय, हाल के िदनȗ मȂ माननीय Ģधान मंतर्ी जी का 
जोर है िक खाǏ पदाथș मȂ ऑयल की मातर्ा कम की जाए।  अभी बाजारȗ मȂ देखा जा रहा है िक 
कर्ीम के अथर् मȂ ‘केर्मा’ नाम से िबÎकुट वगैरह बेचा जा रहा है।  इसमȂ तेल की मातर्ा बहुत ज्यादा है, 
िजससे बच्चȗ के ÎवाÎथ्य पर बुरा Ģभाव पड़ रहा है।  मेरी आपके माध्यम से सरकार से मागं है िक 
इस तरह की धोखाधड़ी वाली कारर्वाई पर रोकथाम लगे।  इस Ģकार की रोकथाम के िलए एक 
सÎंथा भी है, जो अभी पुणे मȂ कायर्रत है।  हम चाहते हȅ िक िबहार राज्य मȂ भी इस तरह की सÎंथा 
की Îथापना की जाए।  

MR. CHAIRMAN:  Shrimati Dharmshila Gupta.  Demand for establishment of a 
National  Institute  of  Naturopathy  in  Bihar  on  the  lines  of one existing in Pune. 
Shri Sanjay Singh. ...(Interruptions)... Shri Javed Ali Khan.  Not present.  Shri A. D. 
Singh.  Not present.  Shri K.R.N. Rajeshkumar.  Not present.  Dr. K. Laxman.  Not 
present.  Shri Sandosh Kumar P.   Not present.  Dr. Sasmit Patra.  

Need for Special Category Status for Odisha 

DR. SASMIT PATRA (Odisha):  Hon. Chairman, Sir, it is an honour to raise an issue 
during Zero Hour on your maiden day in the House.  Odisha, the State I belong to, 
and my leader Shri Naveen Patnaik ji and my party, the Biju Janata Dal, over the last 
two decades, have been fighting strenuously for Special Category Status for the State 
of Odisha.  We do not do that only for rhetoric.  We do not do that only for namesake.  
The State of Odisha has suffered more than 99 cyclones in the last 100 years.  The 
Super Cyclone in 1999 took more than 10,000 lives.  Whether it is Fani or Hudhud or 
Phailin, you name a cyclone that hits us on the east coast and one of them comes 
and hits Odisha.   

Sir, you are from Tamil Nadu.  We keep on hearing that whenever a cyclone is 
coming to the Bay of Bengal, it will hit Tamil Nadu or Andhra Pradesh or Odisha or 
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West Bengal. We are all,  जो िंहदी मȂ कहते हȅ, हम सभी लोग उस चीज़ के भƪुभोगी हȅ।  
Therefore, this idea that Odisha, as a State, which is ravaged by cyclones and natural 
disasters, should be provided Special Category State status has been a demand from 
four-and-a-half crore people of Odisha over the last several decades.  There is a 
solution to it. The solution is very simple. Whenever there is a natural disaster which 
strikes the State of Odisha or a similar State, allow Special Category State status, at 
least, for three years. The sharing pattern between the Central share and the State 
share changes to 90:10, which is in line with the procedure laid down for a Special 
Category State. Once it changes to 90:10, the State has more resources for bringing 
back the infrastructure that has been destroyed because of the natural disasters like 
super cyclones and other cyclones.  

 Therefore, hon. Chairman, Sir, our leader, Shri Naveen Patnaik, has been 
consistently striving for it. When we are in Government and when we are not, we want 
that the people of Odisha be provided the Special Category State status.  You would 
also be surprised that in 2014, when the Odisha State BJP brought about its 
Manifesto, on page 1, serial no.1, it was that if we come to power, we would provide 
Special Category State status.  Today, they are in power in Odisha.  Nothing stops 
them to engage with the Central Government.  I am placing it on record.  It is a matter 
of record.  Therefore, leaving aside other things, let us work together to ensure that 
the State of Odisha is provided Special Category State status in the interest of the 
people. Thank you. 

MR. CHAIRMAN: Shri Govindbhai Laljibhai Dholakia; not present.  Prof. Manoj Kumar 
Jha;  not present.  Shri Neeraj Dangi;  not  present.  Dr. John  Brittas;  not  present.  
Shri  Ayodhya Rami Reddy Alla; not present.  Shri Haris Beeran; not present.  
Shrimati Priyanka Chaturvedi; not present.  Shrimati Jebi Mather Hisham; not 
present. Now, Dr. Sikander Kumar. 

Need to operationalise oxygen plants in Himachal Pradesh 

DR. SIKANDER KUMAR (Himachal Pradesh): Mr. Chairman, Sir, I thank you for 
giving me the opportunity to speak on a very important issue.   

माननीय सभापित जी, मȅ आपका ध्यान िहमाचल Ģदेश, जो िक एक पहाड़ी के्षतर् है, वहा ँ
रहने वाले नागिरकȗ के जीवन अिधकार से जुड़े एक ही बहुत ही महत्वपूणर् िवषय की ओर 
आकिर्षत करना चाहता हंू।  
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महोदय, वतर्मान समय मȂ िहमाचल Ģदेश मȂ आठ  ऑक्सीजन Ãलाटं्स Îथािपत हȅ, िजनकी 
कुल उत्पादन क्षमता लगभग 38 hundred D-type और B-type  है। इनमȂ से कई Ãलाटं्स अभी भी 
trial run या तकनीकी कारणȗ से कायर्रत नहीं हȅ। िशमला के डीडी उपाध्याय अÎपताल मȂ Îथािपत 
432 क्यिूबक मीटर क्षमता वाला Ãलाटं तथा टाडंा के आरपीएमसी मȂ Îथािपत Ãलाटं िहमाचल Ģदेश 
की मौजूदा ऑक्सीजन उत्पादन क्षमता 42.7 metric tonnes होने के बावजूद भी, वाÎतिवक 
उपयोग  22.13 metric tonnes के बीच के अंतर को देखते हुए अितिरƪ क्षमता की अवसथा ÎपÍट 
है। वषर् 2020 मȂ कोिवड -19 महामारी के दौरान Ģधान मंतर्ी केयसर् फंड के तहत थुरल के िसिवल 
अÎपताल मȂ 100 litre per minute क्षमता वाला ऑक्सीजन Ãलाटं Îवीकृत िकया गया था। इस 
Ãलाटं की अनुमािनत लागत 1.2 करोड़ रुपये थी। इसका उǈेÌय िहमाचल Ģदेश के पहाड़ी के्षतर्ȗ मȂ 
ऑक्सीज़न की आपूिर्त सुिनिÌचत कर जीवन रक्षा करना था। Îवीकृित के चार वषर् बाद भी Ãलाटं 
का िशलान्यास नहीं हुआ है, पिरणामÎवरूप थुरल के आस-पास के 30 से अिधक गावँȗ के रोिगयȗ 
को 35 िकलोमीटर दूर पालमपुर के बड़े अÎपताल टाडंा या पठानकोट जैसे दूरÎथ कȂ दर्ȗ मȂ रेफर 
िकया जा रहा है, िजससे समय एवं आिर्थक बोझ दोनȗ बढ़ रहे हȅ।  

माननीय सभापित जी, मȅ आपके माध्यम से ÎवाÎथ्य मंतर्ी भारत सरकार से िवनĦ आगर्ह 
करना चाहता हंू िक इस िवषय पर शीघर्ताशीघर् उिचत कायर्वाही की जाए, िजससे िहमाचल Ģदेश 
के नागिरकȗ को इस सुिवधा का लाभ िमल सके। मुझे अपनी बात रखने का मौका देने के िलए 
आपका बहुत-बहुत धन्यवाद।                      

MR. CHAIRMAN:  Shri Shaktisinh Gohil, not present.  Shri Satnam Singh Sandhu, 
“Concern over Indian youth being trafficked via the Dunki route and forced into foreign 
wars.” 

Concern over Indian youth being trafficked via the Dunki route and forced into           
foreign wars 

Ǜी सतनाम िंसह संधू (नामिनदȃिशत): सर, इलीगल माइगेर्शन एक बहुत ही गÇभीर मुǈा है, जो 
िक पजंाब के नौजवानȗ से जुड़ा हुआ है। चेयरमनै सर, Ģवासी पजंािबयȗ ने िवदेश जाकर बहुत 
मेहनत की है और बहुत अच्छा रुतबा और कारोबार Îथािपत िकए हȅ। वे हमेशा पजंाब के नौजवानȗ 
को एटेर्क्ट करते हȅ िक वे भी िवदेश जाकर अपना Äयचूर अच्छा बना सकȂ । इस एिÎपरेशन को 
लेकर ǩमून टेर्िफिंकग का ग्लोबल नेटवकर्  चल रहा है, जो उन नौजवानȗ को एक्सÃलॉइट करने 
का काम कर रहा है। पजंाब से बहुत सारे नौजवानȗ को असत्य बोलकर, गलत जानकारी देकर 
डंकी रूट के राÎते बाहर ले जाने का धंधा चलाया जा रहा है। हमने देखा है िक हर महीने कोई न 
कोई ऐसी िरपोटर् आती है, िजसमȂ हमारे पजंाब के नौजवान जंगलȗ मȂ उन िगरोहȗ के चगुंल मȂ 
पकड़े जाते हȅ। यह नेटवकर्  ग्लोबल है और बहुत बड़े पैमाने पर ǩमून टेर्िफिंकग कर रहा है। िपछले 
महीने ही हमारे पजंाब के कुछ नौजवानȗ को रिशया ले जाकर धोखे से जंग के मदैान मȂ भेजा गया, 
िजसमȂ कुछ नौजवानȗ की जानȂ भी गई हȅ। मȅ अपने िवदेश मंतर्ालय का धन्यवाद भी करना चाहँूगा 
िक िजतने भी मामले हमारे ध्यान मȂ आए, हम उन्हȂ िडपाटर्मȂट के सजं्ञान मȂ लाए, उन सभी को 
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सुरिक्षत वापस लेकर आया गया है, लेिकन ये िगरोह लगातार अपना काम कर रहे हȅ। मȅ सरकार 
से िनवेदन करँूगा िक हमारे देश से डंकी रूट के राÎते ǩमून टेर्िफिंकग का जो काम हो रहा है, 
उसे बेनकाब करने के िलए एक Îपेशल इन्वेिÎटगेशन की जाए।  

MR. CHAIRMAN:  Now, Special Mentions.  Dr. Medha Vishram Kulkarni, “Demand for 
compensation to livestock owners affected by Lumpy Skin Disease and strengthening 
of veterinary infrastructure.”  

 

SPECIAL MENTIONS- Contd. 

Demand for compensation to livestock owners affected by Lumpy Skin Disease and 
strengthening of veterinary infrastructure 

डा. मेधा िवǛाम कुलकणीर् (महाराÍटर्): मȅ सरकार का ध्यान महाराÍटर् राज्य, िवशेषकर पुणे िजले 
मȂ तेजी से फैले लÇपी त्वचारोग की ओर आकिर्षत करना बाहती हँू, िजसने राज्य के पशुपालन के्षतर् 
मȂ गहरी िंचता उत्पन्न की है। इस रोग से अब तक 98,230 मवेशी सकंर्िमत हुए हȅ, िजनमȂ से बड़ी 
सखं्या मȂ पशु ÎवÎथ हुए हȅ, परंतु सैकड़ȗ मविेशयȗ की मृत्यु भी हुई है। इसने हजारȗ पशुपालकȗ की 
आजीिवका, दूध उत्पादन और पशुधन पर आधािरत अथर्ËयÎथा को गहरा नुकसान पहंुचाया है। 

सरकार ǎारा Ëयापक टीकाकरण अिभयान चलाया गया है तथा उपचार और 
जनजागरूकता कायर्कर्म अभी भी जारी है। इसके बावजूद, आिर्थक क्षित और पशु िचिकत्सा 
सुिवधाओं की कमी के कारण गर्ामीण पशुपालक समुदाय को भारी किठनाइयȗ का सामना करना 
पड़ रहा है। अत: मेरी कȂ दर् सरकार से मागँ है िक 

लÇपी िÎकन रोग से Ģभािवत पशुपालकȗ को तत्काल उिचत मुआवजा एवं राहत पैकेज 
िदया जाए। गर्ामीण के्षतर्ȗ मȂ पशु िचिकत्सा अÎपतालȗ, औषिध भडंारण, मोबाइल वटेरनरी यिूनट्स 
एवं पशु वैक्सीन आपूिर्त Ǜंृखला को सुदृढ़ िकया जाए। पुणे िÎथत इंÎटीǷूट ऑफ वेटिरनरी 
बायोलॉिजकल Ģोडक्ट्स (IVBP) को लÇपी रोग की Îवदेशी वैक्सीन उत्पादन पिरयोजना हेतु 
कȂ दर्ीय तकनीकी और िवǄीय सहयोग Ģदान िकया जाए, तािक राज्य भिवÍय मȂ आत्मिनभर्र बन 
सके। कȂ दर् व राज्य सरकार िमलकर इस रोग की रोकथाम हेतु राÍटर्ीय िनगरानी तंतर् और Îथायी 
आपात Ģितिकर्या Ģणाली िवकिसत करȂ। यह िवषय पशुपालकȗ की आिर्थक सुरक्षा और पशुधन 
सरंक्षण दोनȗ से जुड़ा है, अत: इस पर कȂ दर् सरकार ǎारा त्विरत कारर्वाई की आवÌयकता है।             

MR. CHAIRMAN: Shri Anil Kumar Yadav Mandadi; not present. Shri Babubhai 
Jesangbhai Desai -- Demand for mandatory issuance of "GPS enabled Identity 
Card" to school students. 
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Demand for mandatory issuance of "GPS enabled Identity Card" to school students 

Ǜी बाबूभाई जेसंगभाई देसाई (गुजरात) :  महोदय, मȅ एक अत्यंत महत्वपूणर् िवषय पर सरकार 
का ध्यान आकिर्षत करना चाहता हँू।  देश मȂ बढ़ते बच्चȗ के अपहरण, गुमशुदगी तथा असुरक्षा की 
घटनाओं को देखते हुए यह आवÌयक हो गया है िक िवǏालयȗ मȂ अध्ययनरत Ģत्येक िवǏाथीर् को 
एक जीपीएस (GPS – Global Positioning System) आधािरत पहचान पतर् Ģदान िकया जाए।  
यह पहचान पतर् िवǏािर्थयȗ की सुरक्षा सुिनिÌचत करने के साथ-साथ अिभभावकȗ के िलए भी 
राहतदायक िसǉ होगा। इस काडर् के माध्यम से माता-िपता अपने बच्चȗ की रीयल टाइम िÎथित 
मोबाइल ऐप या वेबसाइट के माध्यम से देख सकȂ गे।  इससे िकसी भी आपात िÎथित, जैसे—Îकूल 
से लौटते समय गुम होना, वाहन मȂ देरी या अĢत्यािशत पिरिÎथित मȂ तुरंत कारर्वाई सभंव हो 
सकेगी। 

आज के युग मȂ जब तकनीकी साधन हर के्षतर् मȂ उपयोगी िसǉ हो रहे हȅ, तब बच्चȗ की 
सुरक्षा मȂ इनका उपयोग न केवल उिचत बिÊक अिनवायर् है। यिद कȂ दर् सरकार इस िदशा मȂ एक 
समगर् नीित बनाकर सभी राज्यȗ और कȂ दर् शािसत Ģदेशȗ मȂ जीपीएस पहचान पतर् को अिनवायर् कर 
दे, तो बच्चȗ की सुरक्षा मȂ एक बड़ी कर्ािंतकारी पहल होगी।  साथ ही, इस Ģणाली को िवǏालय 
Ģबधंन, Îथानीय पुिलस और िजला Ģशासन से जोड़ा जाए, तािक िकसी भी सिंदग्ध गितिविध की 
सूचना तुरंत साझा की जा सके।  इससे अपहरण और बाल अपराधȗ की रोकथाम मȂ उÊलेखनीय 
सुधार होगा। 

अत: मȅ कȂ दर् सरकार से आगर्ह करता हँू िक सभी िवǏालयȗ मȂ िवǏािर्थयȗ के िलए जीपीएस 
पहचान पतर् जारी करना अिनवायर् िकया जाए, तािक हमारे भिवÍय, हमारे बच्चȗ की सुरक्षा 
सुिनिÌचत हो सके। 

MR. CHAIRMAN: The following hon. Members associated themselves with the Special 
Mention made by the hon. Member, Dr. Babubhai Jesangbhai Desai: Shri Sujeet 
Kumar (Odisha) and Shri Sadanand Mhalu Shet Tanavade (Goa). 

Shri Sandosh Kumar P; not present. Shri Sanjay Singh; not present. Shri A.D. 
Singh; not present. Shri Rajinder Gupta; not present. Shri Mohammed Nadimul 
Haque; not present.  Now, Shri Sujeet Kumar-- Demand to include Sarhul in 
UNESCO’s Intangible Cultural Heritage list. 

Demand to include Sarhul in UNESCO’s Intangible Cultural Heritage list 

SHRI SUJEET KUMAR (Odisha): Sir, I draw your attention to Sarhul, a vibrant festival 
celebrated across Jharkhand and echoed across Odisha, Chhattisgarh, Bengal, 
Assam and the Northeastern hills. Sarhul, meaning worship of the Sal flower, marks 
the arrival of spring and the tribal New Year. It is more than a celebration; it is an 
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expression of ecological gratitude, where communities offer prayers to nature, spirits, 
and ancestors. At the heart of this tradition stands the Sal tree, a symbol of continuity 
and reverence.  

 The Sal tree finds mention in our epics and faiths. Lord Ram is said to have 
used a Sal tree to string his bow. Gautama Buddha was born under the one and 
attained Mahaparinirvana between the two.  Lord Mahavira is believed to have found 
enlightenment under its shade. Tribal communities have long used its leaves for 
making plates, its resin for traditional medicine. It is not just a tree; it is our history 
with roots. What makes Sarhul extraordinary is its oral continuity. There are no written 
texts, no fixed rituals. Yet it has survived for centuries, carried forward through 
songs, storytelling, and shared memory.  

India currently has 14 elements on UNESCO’s Intangible Cultural Heritage list. I 
urge the Government, through you, to begin the process of nominating Sarhul.  It is 
not just a festival, it is a way of life, a reminder of how India has long known to live 
with the forest, not beyond it. I, therefore, request the Government to take necessary 
steps for including Sarhul in UNESCO’s Intangible Cultural Heritage list. 

MR. CHAIRMAN: The hon. Member, Shrimati Sumitra Balmik, (Madhya Pradesh), 
associated herself with the Special Mention made by the hon. Member, Shri Sujeet 
Kumar. 

Dr. Sikander Kumar; demand for providing medical facilities near highways for 
accident victims and measures to follow road rules. 

Demand for providing medical facilities near highways for accident victims and 
measures to follow road rules 

डा. िसकंदर कुमार (िहमाचल Ģदेश): सभापित महोदय, मȅ सरकार का ध्यान एक  महत्वपूणर् 
िवषय की ओर आकिर्षत करना चाहता हँू।  यह िवषय सड़क सुरक्षा के िनयमȗ, रोड एक्सीडȂट्स 
पर तुरंत मेिडकल सहायता और भारत के समÎत देशवािसयȗ के िहत से सबंिंधत है।  सड़क 
दुघर्टनाओं पर रोक के िलए भारत सरकार ǎारा कई कदम उठाए गए हȅ, लेिकन सड़क 
दुघर्टनाओं मȂ होने वाली मौतȗ की सखं्या मȂ लगातार बढ़ोतरी हुई है, िजसका मुख्य कारण वाहनȗ 
की तेज हाई बीम लाइट, यातायात िनयमȗ का उÊलघंन करना, िवपरीत िदशा मȂ वाहन चलाना, 
नाबािलगȗ ǎारा वाहन चलाना, सड़कȗ पर अनिधकृत कÅज़े होना है।  भारत के पहाड़ी के्षतर्ȗ मȂ 
वनवे होने की वजह से ज्यादातर हादसे गाड़ी को हाई बीम लाइट पर चलाने से होते हȅ।  90 
फीसदी से ज्यादा लोग हाई बीम लाइट का इÎतेमाल करते हȅ।  हाई बीम लाइट के कारण सामने 
से आ रहे वाहनȗ के डर्ाइवरȗ की आंखȂ चȚिधया जाती हȅ।  ऐसे मȂ कई बार डर्ाइवर अपना कंटर्ोल खो 
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देते हȅ और हादसे के िशकार हो जाते हȅ।  सड़क हादसȗ मȂ घायलȗ को समय पर िचिकत्सा सुिवधा 
नहीं िमलने से ज्यादातर लोगȗ की मृत्यु हो जाती है।  

 इसिलए मȅ सरकार से िवनĦ िनवेदन करना चाहता हँू िक इस िवषय पर समन्वय के साथ 
गंभीरता से समीक्षा की जाए, िजससे सड़क दुघर्टना मȂ घायल लोगȗ को शीघर्ाितशीघर् िचिकत्सा 
सुिवधा िमल सके और वाहनȗ की हाई बीम लाइट के िनयमȗ का सख्ती से पालन करवाया जा 
सके।                                                     

MR. CHAIRMAN: The following hon. Members associated themselves with the Special 
Mention made by the hon. Member, Dr. Sikander Kumar: Shri Sujeet Kumar 
(Odisha), and Shri Sadanand Mhalu Shet Tanavade (Goa).  

Shri Brij Lal; concern over negative effects of processed and packaged foods 
on health of children. 

Concern over negative effects of processed and packaged foods on 
 health of children 

SHRI BRIJ LAL (Uttar Pradesh): Sir, the processed and packaged foods like ready 
meals, baked goods and processed meats negatively impact health by being in 
unhealthy fats, salts and sugar, while being low in essential nutrients like fibre and 
vitamins.  Indian metro society is also adapting processed and packaged foods due 
to nuclear family, boarding living, absence of joint family, metro lifestyle, work in 
shifts, educational and job opportunities, etc.   This can lead to increased risks of 
obesity, heart disease, type 2 diabetes and other chronic conditions.  Chemically 
processed foods also called as ultra processed foods, tend to be high in sugar, 
artificial ingredients, refined carbohydrates and trans fats.  Ultra processed food 
intake has increased dramatically worldwide and now accounts for 25 to 60 per cent 
of the daily calorie.  This affects health in many ways like weight and obesity, chronic 
diseases, nutritional deficiencies, increased inflammation leading to digestive 
problems to autoimmune disorders, gut health disruption.  Some processed foods 
are engineered to be highly palatable and can trigger cravings leading to over 
consumption.   These are all potential for long term harm.  We can make it healthier 
by replacing our focus on whole foods, by checking the label from the long list of 
ingredients and limiting sugar, salt and unhealthy fats in processed snacks, sauces 
and pre-packaged meals.  I urge upon the Government to look into it.                      

MR. CHAIRMAN:  The following hon. Members associated themselves with the 
Special Mention made by the hon. Member, Shri Brij Lal: Shri Sujeet Kumar 
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(Odisha), Shri Sadanand Mhalu Shet Tanavade (Goa) and Shri Sat Paul Sharma 
(Jammu & Kashmir).      

Shri Sanjay Kumar Jha; demand to make Nalanda University as a global 
research hub. Not present. Shrimati Sangeeta Yadav; need for wider outreach of 
BharatGen Artificial Intelligence initiative. 

Need for wider outreach of BharatGen Artificial Intelligence Initiative. 

Ǜीमती संगीता यादव (उǄर Ģदेश):  महोदय, मȅ िवज्ञान और ĢौǏोिगकी मंतर्ालय की 
अत्याधुिनक पहल भारतजेन (BharatGen) के िलए कȂ दर् सरकार के दूरदशीर् नेतृत्व की हािर्दक 
सराहना करती हँू। यह कायर्कर्म कृितर्म बुिǉमǄा (Artificial Intelligence) और Îवदेशी नवाचार 
(indigenous innovation) के ज़िरए ÎवाÎथ्य, कृिष (agriculture), िशक्षा और शासन जैसे के्षतर्ȗ 
मȂ पिरवतर्नकारी Ģभाव डाल रहा है। 

       इस पहल मȂ बहुभाषीय एआई मॉडÊस (multilingual AI models) भारत की भाषायी 
िविवधता को मुख्य धारा मȂ लाने के िलए एक महत्वपूणर् माध्यम बन रहे हȅ, िजससे िडिजटल 
समावेशन को बल िमलता है। टेक्नोलॉजी इनोवेशन हÅस और टर्ासंलेशनल िरसचर् पाक्सर् के ज़िरए 
अनुसधंान और सहयोग को गित िमल रही है। इसके अितिरƪ, भारतजेन कंसोिर्टयम मȂ शािमल 
Ģमुख सÎंथान इस कायर्कर्म को मजबतूी Ģदान कर रहे हȅ। 

 मȅ सरकार से आगर्ह करती हँू िक इस initiative का िवÎतार उǄर Ģदेश के गर्ामीण एव ं
अधर्-शहरी (Rurban) के्षतर्ȗ तक िकया जाए, तािक मिहलाएं, युवा और वंिचत समुदाय भी इसके 
लाभȗ से लाभािन्वत हो सकȂ ।  यह कȂ दर् सरकार की समान और सशƪ िवकास की Ģितबǉता को 
दशार्ता है। 

MR. CHAIRMAN:  The hon. Member, Shri Sujeet Kumar (Odisha), associated himself 
with the Special Mention made by the hon. Member, Shrimati  Sangeeta Yadav. 

Dr. Ashok Kumar Mittal, not present.  Now, Dr. Bhim Singh on ‘Demand for 
definition of ‘minority’ after making it rationally relative to the State and regional 
population ratio.’ 

Demand for definition of ‘Minority’ after making it rationally relative to the state and 
regional population ratio 

डा. भीम िंसह (िबहार):  महोदय, हमारे देश मȂ अÊपसखं्यक समुदायȗ की पहचान वतर्मान मȂ 
राÍटर्ीय Îतर पर जनसखं्या के अनुपात के आधार पर िनधार्िरत की जाती है। परंतु समय के साथ 
अनेक राज्यȗ और के्षतर्ȗ मȂ ऐसे उदाहरण सामने आए हȅ, जहा ँपर जो समुदाय राÍटर्ीय Îतर पर 
अÊपसखं्यक माने जाते हȅ, वे उन राज्यȗ मȂ अब जनसखं्या के आधार पर बहुसखं्यक की िÎथित मȂ 
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हȅ।  ऐसी िÎथित मȂ कȂ दर् सचंािलत अÊपसखं्यक कÊयाण योजनाओं के लाभ उन समुदायȗ तक 
अिधक पहँुच रहे हȅ, जो उस के्षतर् मȂ वाÎतिवक रूप से वंिचत अथवा िपछड़े नहीं हȅ। 

 इसका सीधा Ģभाव यह हो रहा है िक व ेसमुदाय, जो िकसी राज्य मȂ वाÎतव मȂ सखं्या मȂ 
कम हȅ, सामािजक तथा शैिक्षक रूप से कमजोर हȅ और िजन्हȂ सहायता की वाÎतिवक आवÌयकता 
है, वे इन योजनाओं के लाभ से अपेिक्षत रूप मȂ वंिचत रह जाते हȅ।  इससे ससंाधनȗ का न्यायसगंत 
िवतरण Ģभािवत होता है और अÊपसखं्यक कÊयाण नीितयȗ के उǈेÌय पर ĢÌन खड़ा होता है। 

 अत: मेरा अनुरोध है िक सरकार इस िवषय पर गंभीरता से समीक्षा कर यह सुिनिÌचत करे 
िक अÊपसखं्यक की पिरभाषा केवल राÍटर्ीय Îतर पर नहीं, बिÊक राज्य और के्षतर्ीय जनसखं्या 
अनुपात के सापेक्ष भी युिƪयुƪ रूप से पिरभािषत की जाए, तािक वाÎतिवक वंिचत समुदायȗ को 
Ģाथिमकता के साथ िशक्षा, छातर्वृिǄ, कौशल िवकास, उǏिमता और सामािजक सुरक्षा योजनाओं 
का लाभ िमल सके। 

 यह कदम न केवल सामािजक न्याय को सुदृढ़ करेगा, बिÊक राÍटर्ीय एकता और समानता 
की भावना को भी और अिधक मजबतू करेगा। 

MR. CHAIRMAN: Now, Dr. Fauzia Khan, not present; Shri Dhananjay Bhimrao 
Mahadik, not present; Shri K.R.N. Rajeshkumar, not present; Shri Neeraj Dangi, not 
present; Shri Ryaga Krishnaiah, not present.  Now, Shri S Niranjan Reddy on 
‘Concern over decline of single-screen theatres in India.’ 

Concern over decline of Single-Screen theatres in India. 

SHRI S NIRANJAN REDDY (Andhra Pradesh): Sir, my subject is concern over decline 
of Single-Screen theatres in India.  India’s cinema culture is facing an unprecedented 
crisis.  One research shows that India now has fewer than 6,000 single-screen 
theatres, as compared to 25,000 theatres in the 1990s. In May 2024, this crisis 
worsened as 450 single screens in Telangana were shut down temporarily due to 
extremely low footfalls. There are several reasons for the collapse – multiplex 
expansion, high production and distribution costs, rising ticket prices, and the 
pandemic-driven shift to OTT (over-the-top) platforms, which have steadily eroded 
theatre audiences. 

For single screens in smaller towns, high operational expenses and limited 
access to credit have pushed many to permanent closure. An affordability crisis is 
also looming over single-screen theatres.  This is driven by surge-priced tickets, 18 
per cent GST, platform fees, and exorbitant F&B rates. 
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While the industry cites a national average ticket price of Rs. 130, the urban 
reality is starkly different. PVR INOX's average ticket price reached  Rs. 254 in quarter 
one of the Financial year 2026, alongside record food spending. Yet, even multiplexes 
are struggling, posting a Rs. 114.3 crore loss in the Financial Year 2024, revealing a 
model that neither sustains audiences nor businesses. 

This moment calls for urgent policy action: GST relief for single screens, 
concessional loans, renovation support, national regulation of concession pricing, 
and swift single-window theatre clearances. Without timely intervention, India loses a 
cultural institution that has shaped generations. I urge the Government to look into it.  

MR. CHAIRMAN: Next, Shri Sant Balbir Singh – hon. Member not present.  Shri 
Satnam Singh Sandhu.   

Concern over condemnable incident of blocking entry of Indian devotees to  
Sri Nankana Sahib 

Ǜी सतनाम िंसह संधू (नामिनदȃिशत): माननीय सभापित महोदय, मȅ Ģधान मंतर्ी जी का तहे िदल 
से धन्यवाद करना चाहता हँू िक 'ऑपरेशन िसन्दूर' और पािकÎतान के साथ तनाव के बावजूद 
सरकार ने Ǜी ननकाना सािहब की यातर्ा सतत जारी रखी और िसखȗ की भावनाओं का सÇमान 
िकया।  लेिकन इसके उलट पािकÎतान अपनी नापाक हरकतȗ से बाज़ नहीं आया।  'Ģकाश पवर्' 
के दौरान पािकÎतान ने जत्थे मȂ गए िहन्दू Ǜǉालुओं को यातर्ा से रोक िदया।  उन Ǜǉालुओं ने तय 
Ģिकर्या के तहत समय पर आवेदन िकया था, िफर भी पािकÎतान ने उन्हȂ Ģवेश नहीं िदया।  यह न 
िसफर्  भारत-पािकÎतान समझौते का उÊलघंन है, बिÊक करोड़ȗ Ǜǉालुओं की आÎथा को ठेस 
पहँुचाने वाली बात है। 

  Ǜी गुरु नानक देव जी िसफर्  िसखȗ के ही नहीं, बिÊक िहन्दुओं के िलए भी अत्यंत पूजनीय गुरु 
हȅ।  Ǜी ननकाना सािहब की यातर्ा हमारे िलए साÎंकृितक, धािर्मक और आध्याित्मक रूप से बेहद 
महत्वपूणर् है।  पािकÎतान ǎारा इस तरह बार-बार आिखरी समय पर रोक लगाना और Ģिकर्या मȂ 
बाधा डालना िदखाता है िक वह न तो Ǜǉालुओं की भावनाओं का सÇमान करता है और न ही 
अपने वादȗ का पालन करता है।  पहले भी भारतीय Ǜǉालुओं के साथ ऐसे मामले सामने आ चुके 
हȅ, िजनसे साफ है िक यह कोई एक-दो बार की गलती नहीं, बिÊक लगातार चलती आ रही 
समÎया है। 

     इसिलए मȅ आगर्ह करता हँू िक सरकार इस मुǈे को पािकÎतान के साथ मजबतूी से उठाए 
और यह सुिनिÌचत करे िक ऐसी घटनाएँ दोबारा न हȗ, तािक िकसी भी Ǜǉालु को भिवÍय मȂ ऐसी 
िनराशा का सामना न करना पड़े। 

78 [ RAJYA SABHA ]



MR. CHAIRMAN: The hon. Member, Shri Sat Paul Sharma (Jammu and Kashmir), 
associated himself with the Special Mention made by the hon. Member, Shri Satnam 
Singh Sandhu.                                               

Demand for Yoga session in every Panchayat Schools 

Ǜी शंभ ू शरण पटेल (िबहार): माननीय सभापित महोदय, इस सदन मȂ आज आपका सभापित के 
रूप मȂ पहला िदन है, इसके िलए मȅ पूरे िबहार की जनता की ओर से आपका ǭदय से अिभनन्दन, 
वंदन करता हँू।   

महोदय, चूिँक आज आपके पहले िदन मȂ ही मुझे Îपेशल मȂशन मȂ बोलने का मौका िमला, 
इसिलए आज मेरे िलए बहुत ही पावन िदन है।  महोदय, Ģाचीन काल से भारत आयुवȃद, Ģाकृितक 
िचिकत्सा और योग का अगर्दूत रहा है। इतना ही नहीं, हज़ारȗ  वषर् पहले महाभारत काल मȂ भी 
शÊय िचिकत्सा की जानकारी महाकाËयȗ के माध्यम से हमे दी जाती रही है और अभी के इस दौर 
मȂ जहा ंलोगȗ की allopathic medicine पर िनभर्रता अिधक हो गई है, लेिकन डॉक्टर इलाज के 
बाद exercise करने की सलाह देते हȅ। 

माननीय Ģधानमंतर्ी जी ने Ģाकृितक िचिकत्सा और योग पर काफी ज़ोर िदया है और उन्हीं 
के Ģयासȗ का नतीजा है िक 11 िदसÇबर, 2014 को 177 देश सदÎयȗ से 21 जून को अतंरार्Íटर्ीय 
योग िदवस मनाने की मंजूरी िमली। 

महोदय, मेरा सरकार से आगर्ह होगा िक भारत के सभी पचंायत के Îकूलȗ मे सÃताह मȂ 2 
िदन 45 िमनट का योग का सेशन हो और उसमȂ Male/Female दोनȗ का योगा टीचर के रूप मȂ 
उिचत मेहनताना पर िनयुƪ िकया जाए और सभी ितर्Îतरीय  पचंायती राज के जनĢितिनिधयȗ की 
इनमȂ सहभािगता बढ़ाई जाए तािक ज्यादा से ज्यादा लोग योग का लाभ उठा सकȂ  ।                                    

MR. CHAIRMAN: The hon. Member, Shri Sujeet Kumar (Odisha), associated himself 
with the Special Mention raised by the hon. Member, Shri Shambhu Sharan Patel.                              

Shrimati Jebi Mather Hisham, not present; then, Shri Raghav Chadha, not 
present. The House stands adjourned to meet at 11.00 a.m. on Tuesday,  
the 2nd December, 2025. 

The House then adjourned at forty-six minutes past four of the clock till eleven of  
the clock on Tuesday, the 2nd December, 2025. 
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